
BEFORE THE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH, 

SITTING AT NEW DELHI 

ORIGINAL APPLICATION NO. 266 OF 2025 

 

IN THE MATTER OF: 

 

DR. AMIT KUMAR           ……APPLICANT  

VERSUS 

 

STATE OF UTTAR PRADESH & ORS.         ……RESPONDENT(S) 

 

INDEX 

 

S.NO. PARTICULARS PAGE NO. 
1. Index  
2. Reply to the Rejoinder dated 31.08.2025 filed by the 

Applicant to the Reply duly filed by the Respondent No.8 
in the captioned matter along with accompanying 
Affidavit. 
 

 

3. ANNEXURE-I 
 
True copy of The Control of Air Pollution (Grant, Refusal 
or Cancellation of Consent) Guidelines, 2025 issued by 
the CPCB. 
 

 

4. 
ANNEXURE-II 

True copy of the Uttar Pradesh Revenue Code, 1976 and 

the Application preferred by the Respondent No.8 LLP in 

furtherance to seek a declaration to utilize the concerned 

 

524

Amber Jain
(COLLY)

Amber Jain
1 - 20

Amber Jain
21 - 86

Amber Jain
87 - 182



land parcel(s) for industrial purpose(s)under Section 

80(1) of the Code. 

5. 
ANNEXURE-III 

True Copy of the Google Satellite Imagery duly depicting 

the green cover pertaining to the land parcels where the 

establishment of the Respondent No.8 LLP is being 

undertaken, the Notice issued and served upon the 

Respondent No.8 LLP by the Regional Forest Office, 

Shamli pertaining to RA Case 20/2025-26 and the 

Composition Amount Acknowledgement Receipt duly 

issued in favour of the Respondent No.8 LLP in 

furtherance to compound the allegations levelled against 

the Respondent No.8 LLP vide registration of RA Case 

20/2025-2026 by the Regional Forest Office, Shamli. 

 

6. 
Proof of Service 

 

 

THROUGH 

 

SANJAY JAIN, AMBER JAIN  

ADVOCATES FOR RESPONDENT NO. 8 

D-611, ADDITIONAL BUILDING, 

SUPREME COURT OF INDIA, NEW DELHI 

MOB: 9811060092, 9911965371 

E-MAIL: sanadv2004@gmail.com, ambaarjain@gmail.com 

PLACE: NEW DELHI 

DATE: 26.11.2025 

525

Amber Jain
(COLLY)

Amber Jain
183-188

Amber Jain
189



BEFORE THE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH, 

SITTING AT NEW DELHI 

ORIGINAL APPLICATION NO. 266 OF 2025 

 

IN THE MATTER OF: 

 

DR. AMIT KUMAR           ……APPLICANT  

VERSUS 

 

STATE OF UTTAR PRADESH & ORS.         ……RESPONDENT(S) 

 

REPLY TO THE REJOINDER DATED 31.08.2025 FILED BY THE 
APPLICANT TO THE REPLY DULY FILED BY THE RESPONDENT 
NO.8 IN THE CAPTIONED MATTER 

 

MOST RESPECTFULLY SHOWETH: - 

 

1. That the instant Reply (“Reply”) is being filed to the Rejoinder dated 

31.08.2025 filed by the Applicant to the Reply duly filed by the Respondent 

No.8 in the captioned matter. 

 

2.  At the outset, it is submitted that all averments furnished by the Applicant 

in the Rejoinder and the contemporaneous allegations levelled/contained 

therein are vehemently denied by the Respondent No.8 in toto as being 

nugatory, misconstrued, fallacious and erroneous. That none of the 

averments and the allegations contained therein should be deemed to have 

526

Amber Jain
1



been admitted herein by the Respondent No.8 merely for a want of specific 

denial/traverse. 

 

3. That the contents of the Reply filed by the Respondent No.8 in the 

captioned matter are being reaffirmed/reiterated in the present Reply to the 

Rejoinder dated 31.08.2025 filed by the Applicant and are not being 

reproduced/reiterated herein to avoid pleonasm and for the sake of brevity 

of the present Reply. That the same may be deemed to have been 

incorporated herein as an inalienable part of this instant Reply. 

 

4. That the contents of the Rejoinder filed by the Applicant to the Reply duly 

filed by the Respondent No.8 in the captioned matter are fallacious, 

delusive, unsubstantiated and vexatious and are mere surmises and 

conjectures seem to have been borne out of the whims and fancies of the 

Applicant. That the same are hence fervently denied by the Applicant in 

toto unless otherwise specifically and expressly admitted by the 

Respondent No.8 herein save and except what are matters of record and 

formal submissions of law. That the Respondent No.8 is specifically 

addressing each of the submissions and the allegations contained therein 

levelled by the Applicant vide filing of its Rejoinder dated 31.08.2025 by 

preferring counter submissions in a para-wise response. 

 

Para - Wise Reply: 

 

1. The averments averred in Para 1 of the Rejoinder filed by the Applicant are 

a matter of record, however the concomitant allegations levelled therein 

are baseless and misconceived and are vehemently denied in toto by the 

Respondent No.8. That it is the undeterred stand of the Respondent No.8 

LLP as explicitly averred in its Reply filed before this Hon’ble Tribunal      
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in the captioned matter that the assimilation of the Respondent No.8 LLP 

is being undertaken by its management and the stakeholders in strict  

compliance and absolute adherence with the mandatory compliances and 

conditions elucidated in the Standard Operating Procedure for Recycling 

of Waste Tyre  Scrap for the recovery of Tyre Pyrolysis Oil, Pyro Gas and 

Char in Tyre Pyrolysis Oil (TPO) Units dated 16.01.2024 ( herein after 

referred to as the ‘SOP’) issued by the Central Pollution Control Board 

under the auspices of the Ministry of Environment, Forest and Climate 

Change, Government of India, only subsequent to the obtainment of all 

necessary permissions and approvals from the relevant Government 

Authorities and the Uttar Pradesh Pollution Control Board ( herein after 

referred to as ‘UPPCB’) duly issuing the Consent To Establish dated 

21.10.2024 in favour of the Respondent No.8 LLP for the establishment of 

a Continuous Type TPO Unit at the concerned land parcel(s). That the 

unfounded, unsubstantiated and baseless allegation(s) of the Respondent 

No.8 establishing its Plant facility in contravention to the provisions 

entailed in the SOP and the same being  undertaken by its stakeholders by 

encroaching upon public resources namely the Irrigation Department Drain 

and a Government road are mere surmises and conjectures seem to have 

been borne out of the whims and fancies of the Applicant and have been 

dealt with at length by the Respondent No.8  in the following Paras of this 

instant Reply as the Applicant has specifically raised the same issues in the 

Paras entailing the Objections/Submissions in its Rejoinder filed before 

this Hon’ble Tribunal in the captioned matter .       

 

2. The averments averred in Para 2 of the Rejoinder filed by the Applicant are 

a matter of record and hence warrant no Reply. 
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3. The averments averred in Para 3 of the Rejoinder filed by the Applicant are 

formal submissions of law and hence warrant no Reply. However, the 

contemporaneous allegations levelled therein are vehemently denied by the 

Respondent No.8 in toto. It is the unequivocal stand of the Respondent 

No.8 that the Reply Affidavit of the Respondent No.8 duly filed in the 

captioned matter contains no factual inaccuracies, neither does it furnish 

incorrect distance measurements of the concerned areas, social 

infrastructure and environmental assets when measured from the Plant 

facility of the Respondent No.8 LLP nor has the Respondent No.8 

encroached upon any public resources specifically the Irrigation 

Department Drain and a public road. It is the unequivocal stand of the 

Respondent No.8 that no unauthorized felling of trees whether specifically 

protected under a legislation or otherwise rooted at the land parcels where 

the Respondent No.8 is undertaking the establishment of its LLP facility 

has been undertaken by the Respondent No.8 or its management and the 

Respondent No.8 LLP has no knowledge of the same. The total number of 

trees rooted at the concerned land parcels post the Respondent No.8 LLP 

taking vacant possession of the concerned land parcels after the execution 

of the Sale Deeds for the transfer of the title pertaining to the same  and 

prior and subsequent to the Respondent No.8 commencing the 

establishment of its LLP facility remains to be the same/unaltered.  The 

Applicant in his Application and the Rejoinder filed before this Hon’ble 

Tribunal in the captioned matter has not found it necessary to prefer even 

a shred of evidence to substantiate his flimsy claims and in the absence of 

the same the baseless allegations levelled therein hold no water.  

 

4. The averments averred in Para 4 of the Rejoinder filed by the Applicant are 

formal submissions of law and hence warrant no Reply. However, it would 
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not be out of place to assure this Hon’ble Tribunal that the Respondent 

No.8 has complied with all environmental norms and regulations mandated 

to be complied with to undertake the  effective establishment of its LLP 

facility and undertake its concurrent operations at the concerned land 

parcels in letter and in spirit while effectuating the assimilation of its LLP 

facility and has ensured that the same isculminated by complying with all 

norms and regulations essential for safeguarding public resources in a 

manner that ensures the effective balancing of industrial and ecological 

interests. 

   

5. The averments averred in Para 5 of the Rejoinder filed by the Applicant are 

baseless and misconceived and are vehemently denied in toto by the 

Respondent No.8. On bare perusal and conjoint reading of the closure 

report of the Tehsil Department Complaint annexed by the Applicant in his 

Rejoinder and filed by the Complainant therein and the ‘Upasthithi Patra’ 

duly annexed by the Applicant in his Rejoinder, it is perspicuous that the 

portion of the Irrigation Department drain passing through Khasra No.458 

i.e. the land parcel where the Respondent No.8 is undertaking the 

establishment of its LLP facility and the dispute(s) pertaining to the same 

was attended to and resolved by the competent Authorities  on 17.12.2024 

itself. The same also expressly states that the Respondent No.8 LLP has 

kept the structure of the Irrigation Department drain outside of the LLP 

Plant facility structure. It is noteworthy to mention here that the Irrigation 

Department drain passes through the LLP premises and not the Plant 

facility or Factory Structure of the Respondent No.8 LLP. That the 

Respondent No.8 in its Reply preferred before this Hon’ble Tribunal did 

acknowledge the presence of a portion of an Irrigation Department drain 

structure in the vicinity of the concerned land parcels where the 

Respondent No.8 is burgeoning its LLP facility. However, the Respondent  
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No.8 had also expressly averred that the establishment activities being 

undertaken by the Respondent No.8 in furtherance to culminate the 

establishment of its Plant facility has caused no adverse impact(s) on the 

Irrigation Department drain structure and that the future activities that the 

Respondent No.8 shall undertake to realise the culmination of the 

establishment of its Plant facility and the conduct of its concurrent 

operation(s) shall in no manner disturb, alter, degrade or adversely impact 

the structure or the functionality of the Irrigation Department drain. At this 

juncture, it is noteworthy to mention that on bare perusal of the guidelines 

published by the Central Pollution Control Board Control namely The 

Control of Air Pollution (Grant, Refusal or Cancellation of Consent) 

Guidelines, 2025 ( herein after referred to as the ‘Guidelines’) , Chapter 3 

duly envisaging the criteria to be fulfilled by an Entity for undertaking the 

establishment of an Industrial Plant, and upon further scrutiny of  Para 9 

Point 3 Sub Point d which expressly provides that the ‘natural or storm 

drain passing through the location of the Industrial plant shall not be 

disturbed’ it can be satisfactorily inferred that there is no bar whether 

express or implied in undertaking the establishment of an Industrial Plant 

in an area which has an irrigation drain structure in its vicinity provided 

the same is not ‘disturbed’. As, far as the as the mention of the Chak Marg 

by the Applicant in Khasra No. 456 is concerned the Respondent No.8 LLP 

does not have the title for the mentioned land parcel and the same is not a 

part of the LLP premises of the Respondent No.8 LLP. Also, on bare 

perusal of the Najri Naksha that the Applicant has annexed in his Rejoinder 

in furtherance to substantiate his claim that a Chak Marg passing through 

the premises of the Respondent No.8 LLP facility has been encroached 

upon by installation of metal gates by the Respondent No. LLP it can be 

satisfactorily confirmed that the same is erroneous. It is the unequivocal 

stand of the Respondent No.8 LLP that the establishment of it Plant facility 
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has not led to any kind of encroachment upon any Chak Marg or a Public 

Road as fatuously alleged by the Applicant. It is also pertinent to mention 

that the issue pertaining to the encroachment of the Chak Marg had not 

been raised by the Applicant in his Original Application preferred before 

this Hon’ble Tribunal as it is evident that the concerns pertaining to the 

Irrigation Department drain and the Chak Marg raised by the Complainant 

therein had effectively been addressed and resolved by the relevant 

authorities, and the same had been duly acknowledged by the stakeholders 

involved and that the ‘Upasthithi Patra’ annexed by the Applicant in his 

Rejoinder does not entail a view contrary to the same. That the Applicant 

in dearth of cogent grounds to effectively present his shoddy Application 

while Forum shopping is trying to mislead this Hon’ble Tribunal by 

mispresenting crucial facts and raising grievances preferred in Complaints 

already settled by the competent Authorities presenting them to be 

unresolved and subsisting ones. That it is the undeterred stand of the 

Respondent No.8 that the status quo with respect to the Irrigation 

Department drain structure has been and shall be maintained by the 

Respondent No.8 as per the directions of the Relevant Authorities and that 

the establishment of the Respondent No.8 LLP facility has not led to any 

encroachment or created any unwarranted obstruction(s) of any sought 

with respect to the Irrigation department Drain Structure or the Chak Marg 

.The Applicant in dearth of relevant grounds to prefer his Application 

before this Hon’ble Tribunal is re-raising issues that already stand settled 

and resolved and the same is a sheer wastage of the precious judicial time 

of this Hon’ble Tribunal and an obnoxious component of a well-designed 

vendetta put in place to create unwarranted impediments in the path of the 

Respondent No. 8 to undertake and successfully culminate the 

establishment of its LLP facility. A True Copy of the Guidelines issued by 

the CPCB is annexed herewith as ANNEXURE – I. 
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6. The averments averred in Para 6 of the Rejoinder filed by the Applicant are 

baseless and misconceived and are vehemently denied in toto by the 

Respondent No.8. That it is the undeterred stand of the Respondent No.8 

LLP that the requirement of fulfilment of the siting criteria envisaged under 

Point 2.1 in the SOP is applicable exclusively on new /proposed ABAP 

Type TPO Units i.e. Advanced Batch Automated Process Units only and as 

averred in its Reply filed by the Respondent No.8 before this Hon’ble 

Tribunal it is being reiterated that the Respondent No.8 is undertaking the 

establishment of a Continuous Type TPO Unit and not an ABAP Type TPO 

Unit, hence, the above-mentioned siting criteria is not applicable on the 

LLP facility of the Respondent No.8 LLP. The only applicable criteria for 

site consideration to be fulfilled by the Respondent No.8 LLP is what is 

applicable specifically on Continuous Type TPO Units i.e. that the 

minimum plot area of the Respondent No.8 LLP facility should be equal to 

or more than 7000 square meters as envisaged under point vi) mentioned 

under the heading of ‘Following are the criteria for site consideration for 

new UNITS’. At this juncture it is imperative to mention that the 

Respondent No.8 is undertaking the establishment of its LLP facility over 

a plot area sprawling over 90590 Square metres and the Pyrolysis Plant is 

being established over an area of 16164 Sq. meters. Assuming without 

admitting that the LLP facility of the Respondent No.8 LLP is to be 

established in an industrial area(s)/land as specifically mentioned for the 

ABAP Type TPO Units only in the SOP, the Respondent No.8 had duly 

before and prior to undertaking the commencement of the establishment of 

its Plant facility preferred an Application dated 23.08.2024 in furtherance 

to seek the alteration of the nature of the permitted usage of its land parcels 

to legally utilize the concerned land parcels for industrial purposes and the 

same was done before the Sub Divisional Magistrate in accordance with 

the provisions envisaged under Section 80 of the Uttar Pradesh Land 
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Revenue Code, 2006. That on bare perusal of the contents of the 

Application duly preferred by the Applicant before the Sub divisional 

magistrate it is perspicuously evident that the Application preferred by the 

Applicant therein/ Respondent No.8 herein clearly states the same is being 

preferred in furtherance to seek permission and to enable the Respondent 

No.8 to utilize the concerned land parcels for ‘Udyogic’ i.e. for industrial 

purposes. That the Applicant in his Application and Rejoinder filed before 

this Hon’ble Tribunal is misleading this Hon’ble Tribunal by wrongly 

averring and making use of terms like ‘designated’, and ‘industrial zone’ 

when the same find no mention in the SOP itself. On bare perusal of the 

contents of the SOP recorded under point 2.1 it is perspicuous that the same 

states that new/proposed ABAP type units shall be permitted only in 

industrial areas/land. However, the Applicant in his Reply and Rejoinder 

has very conveniently omitted that the ABAP Type Units can be permitted 

to be established on Industrial Land(s) also and has maliciously 

represented before this Hon’ble Tribunal that the same can be established 

in an industrial area/zone or designated industrial area/zone when the 

SOP itself does not even find mention of the words ‘designated’ or ‘zone’. 

As far as the averment of the Applicant to the extent that the classification 

of an area as an industrial zone can be ‘created’ only under the Uttar 

Pradesh Industrial Development Act, 1976 is concerned, the same is 

erroneous in toto. The classification of an area as Industrial Development 

Area is undertaken and culminated  by the appropriate State Government 

pursuant to which,  the State Government may constitute an Authority to 

be called (name of area) industrial development Authority for such 

industrial development area and the Uttar Pradesh Industrial Area 

Development Act,1976 provides for the constitution of such an Authority 

for the development of certain areas in the state into industrial urban 

township and for matters connected therewith, pertaining to areas notified 
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to be an Industrial Development Area by the State Government. However, 

if a parcel of land or area does not fall within the purview of that Industrial 

Development Area as declared by the State Government and the title holder 

of the same intends to utilize it for industrial purposes the same is duly 

permitted subject to the fulfilment of the conditions entailed in the relevant 

provisions of the Uttar Pradesh Revenue Code, 2006. That on bare perusal 

of Sections 80 and specifically Section 80(2) of the Code, its becomes 

further  perspicuous that the Code mandates that any person intending to 

utilize an agricultural parcel of land for industrial purposes in the near 

future shall apply for the same vide preference of an Application under the 

said provision and the competent Authority may thereby either permit the 

land to be used for the intended non-agricultural purpose or reject the 

Application seeking the same and the title holder of the land shall then be 

bound to commence the non-agricultural activity within 5 years of passing 

of the Order pronounced under Section 80(2) of the Code lest the same 

shall stand lapsed. That the Order passed by the Sub-Divisional Magistrate 

under Section 80(2) of the Code has duly been annexed by the Respondent 

No.8 in its Reply filed before this Hon’ble Tribunal in the captioned matter. 

That pursuant to undertaking the culmination of the construction of its LLP 

facility, the Respondent No.8 LLP shall then apply for a Declaration under 

Section 80(1) as mandated under the Code and the same shall be granted 

subject to the conditions envisaged under Section 80(7) and other relevant 

provision of the Code. Furthermore, upon further scrutiny of Section 80(8) 

it becomes perspicuous that in cases where the declaration sought pertains 

to a parcel of land or part thereof falling under the area notified under any 

Urban or Industrial Development Authority, only then is the prior 

permission of the concerned Development Authority mandatory for 

pronouncement of such a declaration. Hence, assuming without admitting 

that the siting criteria envisaged under Point 2.1 of the SOP applicable 
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exclusively on ABAP Type TPO Units is applicable on the Respondent 

No.8 LLP also even then the Respondent No.8 LLP is compliant with the 

provisions and conditions recorded in the SOP. A True Copy of the Uttar 

Pradesh Revenue Code, 1976 and the Application preferred by the 

Respondent No.8 LLP in furtherance to seek a declaration to utilize the 

concerned land parcel(s) for industrial purpose(s)under Section 80(1) of 

the Code is being annexed herewith as ANNEXURE - II ‘Colly’. 

 

7. The averments averred in Para 7 of the Rejoinder filed by the Applicant are 

baseless and misconceived and are vehemently denied in toto by the 

Respondent No.8.That on bare perusal of the contents of the Reply filed by 

the Respondent No.8 before this Hon’ble Tribunal it becomes evident that 

nowhere has the Respondent No.8 stated or averred that the map of the 

Plant Facility of the Respondent No.8 was certified by the Department of 

Legal Metrology and the averment pertaining to the certification obtained 

from the Department of Legal Metrology was with respect to the 

certification mandatorily required by the Respondent No.8 for the 

installation of a weigh bridge at its Plant facility. The Map annexed as 

Annexure R8- ‘Colly’ by the Respondent No.8 in its Reply duly filed 

before this Hon’ble Tribunal pertains to the proposed Factory Plan that 

has been duly approved by the competent Authority i.e. the Deputy 

Director Factory, Meerut after following the due process established by 

law. That no material facts either pertaining to the Irrigation Department 

drain or the Chak Marg were concealed from the relevant Authorities to get 

the same approved as baselessly alleged by the Applicant. That the 

presence of the Irrigation Department drain and the Chak Marg in the 

vicinity of the concerned land parcels is public information accessible and 

present in the public domain, hence the question of concealing the same 

does not arise. The issues pertaining to the Irrigation Department drain and 
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the Chak Marg raised by the Applicant in the present Para of his Rejoinder 

have been dealt with at length in the preceding Paras of this Reply and are 

not being reiterated for the sake of brevity of the present Reply and to avoid 

pleonasm. 

  

8. The averments averred in Para 8 of the Rejoinder filed by the Applicant are 

baseless and misconceived and are vehemently denied in toto by the 

Respondent No.8. That it is the unequivocal stand of the Respondent No.8 

that the distances stated by the Respondent No.8 in its Reply filed before 

this Hon’ble Tribunal in the captioned matter are correct and are an 

accurate real time representation of the distances as measured in between 

the concerned areas, infrastructure and environmental assets and the Plant 

facility of the Respondent No.8. The same can be further satisfactorily 

inferred and confirmed upon the scrutiny of the contents of the Inspection 

Report annexed by the UPPCB in its Reply filed before this Hon’ble 

Tribunal in the captioned-matter. The same records the exact coordinates 

pertaining to the Plant facility of the Respondent No.8 LLP and the 

distances of the concerned areas, infrastructure and environmental assets 

duly measured and verified by the competent Authority. That the Applicant 

while purporting that the satellite imagery  depicts that the measurement of 

the stated distances are inaccurate and the concerned areas, infrastructure 

and environmental assets are much closer to the Plant facility of the 

Respondent No.8 LLP than as averred by the Respondent No.8 LLP in its 

Reply, has blatantly failed in furnishing even an iota of evidence to 

substantiate the same or annex any satellite imagery which he relies upon 

and which form the precarious basis of  levelling of his malevolent 

allegation before requesting this Hon’ble Tribunal to invest its time and 

resources to ascertain the same. Furthermore, on bare perusal of Chapter 3 

Para 9 of the Guidelines it is further perspicuous that the Respondent No.8 
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LLP is in due harmony with the guidelines entailed therein and the 

procedure to be adhered to by an entity for the selection of the location of 

an industrial Plant. The distances in between the LLP facility of the 

Respondent No.8 LLP and the concerned areas, environmental assets and 

infrastructure fall well within the permitted range for an Orange category 

industry being established and undertaking future operations at the 

concerned land parcels without any effluent generation. It is also 

imperative to mention that the Bidoli- Gangoh Road that finds mention in 

the averments of the Applicant has till date not been declared to be a 

highway. As, mentioned in its Reply filed before this Hon’ble tribunal the 

management of the Respondent No.8 LLP is undertaking the establishment 

of its LLP facility in strict compliance with the conditions and the 

regulations elucidated in the SOP dated 16.01.2024 and the conditions 

enumerated in the CTE dated 21.10.2024 duly obtained by the Respondent 

No.8 LLP from the UPPCB the same being essential to ensure an 

environmentally sound establishment and conduct of  future operation(s) 

at its LLP facility. Hence, the establishment of the same can be by no meets 

and bound be construed to be detrimental for the concerned areas, 

infrastructure and the environmental assets or pernicious to the 

environmental health standards prevailing in the vicinity of the LLP 

facility.  

 

9. The averments averred in Para 9 of the Rejoinder filed by the Applicant are 

baseless and misconceived and are vehemently denied in toto by the 

Respondent No.8. That contrary to the vilifying averments preferred by the 

Applicant in his Rejoinder the Respondent No.8 in its Reply has expressly 

and specifically denied the allegation of any unauthorized felling of trees 

whether specifically protected under a legislation or otherwise to 
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effectively counter the baseless allegation levelled by the Applicant against 

the Respondent No.8 in his Original Application. That the Sale Deeds 

pertaining to the above-mentioned land parcels where the Respondent No.8 

is undertaking the establishment of its LLP facility cannot be considered as 

the canonical document to be referred to or the inconsistency in the total 

number of trees recorded in the said Deeds and the actual number of trees 

present at the land parcels of the Respondent No.8 LLP cannot be held to 

be the sole basis/ground when/for proving the offence of unauthorized 

felling of trees to have been committed by the Respondent No.8. That upon 

a mere glance at the  timeline of the Google Satellite Imagery that precisely 

shows the real time status of the Green Cover present at the concerned land 

parcels it can be further affirmed that the total number of trees rooted at the 

concerned land parcels where the Respondent No.8 is undertaking the 

assimilation of its LLP facility, post the Respondent No.8 LLP taking 

vacant possession of the concerned land parcels and prior and subsequent 

to the Respondent No.8 commencing the establishment of its LLP facility 

remains to be the same/unatltered till date. It is the unequivocal stand of 

the Respondent No.8 that no felling of trees whether specifically protected 

under a legislation or otherwise rooted at the land parcels where the 

Respondent No.8 is undertaking the establishment of its LLP facility has 

been undertaken by the Respondent No.8 or its management and the 

Respondent No.8 LLP has no knowledge of the same. At this juncture it is 

crucial to apprise this Hon’ble Tribunal of the fact that the Regional Forest 

Office, Shamli pursuant to the admission of the Original Application in the 

captioned matter was pleased to conduct an inspection on 30.08.2025 at the 

LLP facility of the Respondent No.8 and pursuant to the same observed 

that six (6) Jamun Trees were not present at the concerned land parcels of 

the Respondent No.8 LLP but the presence of same were duly recorded in 

the Sale Deeds effectuated for the sale of the concerned land parcels. The 

539

Amber Jain
14



competent Authority pursuant to the conduct of the inspection registered a 

Range Case bearing nomenclature RC N0.20/2025/2026 against the 

Respondent No.8 LLP and concurrently issued notice upon the Respondent 

No.8 LLP to mark its presence before the competent Authority granting it 

with an opportunity to be heard and to counter the allegations levelled 

against it post conduct of the above-mentioned inspection. That the 

Respondent No.8 LLP pursuant to marking its presence before the 

competent Authority in accordance with the due process established by law 

was provided with an opportunity to compound the allegations levelled 

against the Respondent No.8 LLP in the in the Range Case registered 

against the Respondent No. 8 LLP on the ‘suspicion’ and ‘there being a 

reason to believe’ that the Respondent No.8 LLP might have committed the 

offence of  felling of trees on the sole basis that there was a discrepancy in 

the count of Jamun trees mentioned in the Sale Deeds pertaining to the 

concerned land parcels and the actual number of Jamun Trees rooted at the 

said land parcels. The same was done and undertaken in accordance with 

the provision envisaged under Section 15 of the Uttar Pradesh Protection 

of Trees Act, 1976. The germane portion of the said provision is being 

replicated herein under:  

 

“15  

1) The State Government may by notification authorise any officer 

to accept from any person against whom there is reason to believe 

that he has committed offence under this Act in respect of any tree 

other than a tree situate in a forest, grove or public premises, such 

sum of money not exceeding 1 [ten thousand rupees] by way of 

composition for the offence which such person is suspected to 

have committed.  
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(2) On the payment of such sum of money to any such Officer, the 

suspected person if in custody, shall be released and no further 

proceedings under this Act shall be taken against such person and 

notwithstanding anything contained in Section 14, such officer may 

on payment of such amount, not exceeding 2[ten thousand rupees] as 

he may in the circumstances of the case think fit, release the property 

seized under this Act.” 

 

5. That the Respondent No.8 LLP has duly paid a composition amount of Rs. 

Sixty Thousand Only (Rs.60,000/-) in furtherance to compound the 

allegations levelled against it in the mentioned Range Case and the same 

have been successfully compounded in accordance with the provisions 

envisaged under the Uttar Pradesh Protection of Trees Act,1976 in harmony 

with the due process established by law. As far as the spiteful averment of 

the Applicant alleging that the plantation of the saplings undertaken by the 

Respondent No.8 LLP in and around the vicinity of its Plant facility area is 

an afterthought plantation undertaken by the Respondent No.8 LLP to 

cover up ‘an illegality’ is concerned the Respondent No.8 has already stated 

in its Reply filed before this Hon’ble Tribunal in the captioned matter that 

the requirement to do develop a green belt equivalent to 20 metre wide or  

33% of the total land area  whichever is minimum is a mandatory 

precondition recorded in the CTE dated 21.10.2024 issued by the UPPCB 

in favour of the Respondent No.8 LLP to permit the Respondent No.8 to 

undertake the establishment of  its LLP facility and the plantation of the  

saplings was undertaken by  the Respondent No.8 in furtherance to duly 

comply with the same as fulfilment of the same is also mandatorily 

essential for the successful issuance of the Consent To Operate by the 

UPPCB in favour of  the Respondent No.8 LLP prior to the Respondent 

No.8 LLP commencing operations of its Plant facility and not to cover up 

541

Amber Jain
16



any ‘illegality’ as fatuously alleged by the Applicant in his Rejoinder 

submissions. That the Respondent No.8 has already effectively undertaken 

the Plantation of 1100 trees in the vicinity of its Plant facility and intends 

to undertake the plantation of more than 15,000 ( Fifteen Thousand Trees) 

in an around the vicinity of its Plant facility to duly burgeon a green belt 

near the Plant facility premises in harmony with the conditions recorded in 

the CTE dated 21.10.2024 issued by the UPPCB prior to the Respondent 

No.8 applying  for the CTO and commencing Plant Operations.  

 

A True Copy of the Google Satellite Imagery duly depicting the green cover 

pertaining to the land parcels where the establishment of the Respondent 

No.8 LLP is being undertaken, the Notice issued and served upon the 

Respondent No.8 LLP by the Regional Forest Office, Shamli pertaining to 

RA Case 20/2025-26 and the Composition Amount Acknowledgement 

Receipt duly issued in favour of the Respondent No.8 LLP in furtherance 

to compound the allegations levelled against the Respondent No.8 LLP 

vide registration of RA Case 20/2025-2026 by the Regional Forest Office, 

Shamli are being annexed herewith as ANNEXURE-III ‘Colly’.     

 

PRAYER 

In the view of the aforesaid, it is therefore most respectfully prayed that 

this Hon’ble Tribunal, may in the interest of Justice and Equity graciously 

be pleased to: 

a. Dismiss the present Application bearing case no. 

O. A. 266/2025. 
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b. Award Litigation costs incurred by the Respondent No.8 LLP in 

favour of the Respondent No.8 LLP and against the Applicant. 

 

c. Any such further Orders that this Hon’ble Tribunal may deem fit in 

the light of facts and circumstances of the present case. 

 

 

 

THROUGH 

 

SANJAY JAIN, AMBER JAIN  

RUCHIKA BHAN 

ADVOCATES FOR RESPONDENT NO. 8 

D-611, ADDITIONAL BUILDING, 

SUPREME COURT OF INDIA, NEW DELHI 

MOB: 9811060092, 9911965371 

E-MAIL: sanadv2004@gmail.com, ambaarjain@gmail.com 

 

 

 

 

 

 

PLACE: NEW DELHI 

DATE: 26.11.2025 
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4 

I 

BEFORE THE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH, 

SITTING AT NEW DELHI 

ORIGINAL APPLICATION NO. 266 OF 2025 

IN THE MATTER OF: 

Dr. Amit Kumar ...... Applicant 

VERSUS 

State of Uttar Pradesh & Ors. . ..... Respondent(s) 

AFFIDAVIT 

I, Anshuman Bhaskar, S/o- Mrs. Ruby Bhaskar, aged about 29 years, Rio- G00l, 

MRV Homes, ·Sector 69, Gurugram-122101, presently at Delhi, do hereby 

solemnly affirm and depose as under: 

1. That I am the Authorized Representative for the Respondent No.8 LLP in 

the captioned matter and well versed with the facts and circumstances of 

the present case and as such I am competent to swear and depose the 

present Affidavit. That the contents of the accompanying Reply shall be 

read as part and parcel of the present Affidavit and the same have not been 

repeated herein for the sake of brevity. 
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2. That the accompanying Reply and present Affidavit have been drafted by 

my counsel under my instructions and I have read and understood the 

contents of the same. The same are true and correct to the best of my 

knowledge and no part thereof is false and nothing material has been 

concealed therefron1. 

3. That the Annexures with the Reply are true copies of their respective 

originals. 

VERIFICATION 

l1.. 
Verified at New Delhi on this _;)-_~ __ day of November, 2025, that the 

contents of Para 1 to 3 of the above Affidavit are true to the best of my knowledge, 

no part of it is false and nothing material has been concealed therefrom. 

~-_,. 

DEPONENT 

CERT:FIEO THAT THE CO"'!TENTS EXPLAINED 
TO THE DEPONENT EXECUlANT WHO 
APPEARS PERFECT TO UNDERSTAND & 
AFFIRM I DEPOSE BEFORE ME AT DELHI 
0:-J ..... 2-U.).1/./ .... INDENTIFIEO BY 

~IFtED THE fXECUTANT / DEPONn:·• 
\\ HO HAS SIGNED iN ~.1Y P~::SENCc 

j...,vr!, '/Cf /( q 6 .r 3 .:;.- J I 
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असाधारण  
EXTRAORDINARY 

भाग II—खण् ड 3—उप-खण् ड (i)   
PART II—Section 3—Sub-section (i) 

प्राजधकार स ेप्रकाजित 
PUBLISHED BY AUTHORITY 

 

पर्ाावरण, वन और िलवार् ुपररवतान मतं्रालर् 
 

अजधसचूना 
 

नई दिल्ली,  29 िनवरी, 2025 
                 सा.का.जन. 84(अ).— केन्‍द रीर् सरकार वार्ु (प्रिषूण जनवारण और जनर्ंत्रण) अजधजनर्म, 1981 (1981 का 
14) की धारा 21 क द्वारा प्रित्त िजिर्ों का प्रर्ोग करते हुए, केन्‍दरीर् प्रिषूण जनर्ंत्रण बोडा के साथ परामिा करने के पश्चात, 
जनम्नजलजखत दििा-जनिेि बनाती ह,ै अथाात:- 
 

अध्र्ार् 1 
प्रारंजभक 

 
1. सजंिप्त नाम और प्रारंभ.- (1) इन दििा जनिेिों का संजिप् त नाम वार्ु प्रिषूण जनर्ंत्रण (सहमजत प्रिान, इंकार र्ा रद्द) 
दििा जनिेि, 2025 ह।ै 
 
 (2) र् ेरािपत्र में प्रकािन की तारीख से प्रवृत् त होंगे। 

2. पररभाषाएँ. (1) इन दििा जनिेिोंमें, िब तक दक संिभा अन्‍दर्था अपेजित न हो,- 

(क) "अजधजनर्म" से वार्ु (प्रिषूण जनवारण और जनर्ंत्रण) अजधजनर्म, 1981 अजभप्रेत ह;ै 

स.ं   55] नई दिल्ली, बुधवार , िनवरी 29, 2025/माघ 9, 1946  
No. 55] NEW DELHI, WEDNESDAY, JANUARY 29, 2025/MAGHA 9, 1946  

सी.जी.-डी.एल.-अ.-31012025-260611
CG-DL-E-31012025-260611

सी.जी.-डी.एल.-अ.-31012025-260611
CG-DL-E-31012025-260611
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2  THE GAZETTE OF INDIA : EXTRAORDINARY    [PART II—SEC. 3(i)] 
 

 

(ख) "केन्‍दरीर् बोडा" से िल (प्रिषूण जनवारण एवं जनर्ंत्रण) अजधजनर्म, 1974 (1974 का 6) की धारा 3 के अधीन गरित 
केन्‍दरीर् प्रिषूण जनर्ंत्रण बोडा अजभप्रेत ह;ै 

(ग) ‘‘िुल् क’’ से संस्ट् थाजपत र्ा संचाजलत करने हते ुअनुमजत प्रिान करने हते ुराज् र् बोडों द्वारा प्रभाररत िलु् क अजभप्रेत ह।ै  

(घ) "प्ररूप" से इन जनर्मों के साथ संलग्न प्रथम अनुसूची के अधीन जनधााररत प्ररूप अजभप्रेत ह;ै 

(ड.) "औद्योजगक संर्ंत्र" से कोई ऐसा संर्ंत्र अजभप्रेत ह ैजिसका प्रर्ोग दकसी औद्योजगक र्ा व्यापाररक प्रर्ोिन हते ुदकर्ा 
िाता ह ैऔर िोवार्ुमंडल में वार्ु प्रिषूण उत्सर्िात करता हो; 

(च)  ‘लाल’, ‘नारंगी’, ‘हरा’ और ‘नीला’ संकेरीर् प्रिषूण जनर्ंत्रण बोडा द्वारा समर्-समर् पर श्रणेीकृत औद्योजगक 
िेत्रों।कार्ाकलापों की श्रेजणर्ां अजभप्रेत हैं।  

(छ) "अनुसूची" से इन दििा जनिेिों के साथ संलग्न अनुसूची से ह;ै 

(ि) “राज्र् बोडा” में संघ राज्र् िेत्र प्रिषूण जनर्ंत्रण सजमजत भी सजममजलत ह।ै 

(झ) उन िब् िों और पिों के िो इन दििा जनिेिों में प्रर्ुक् त हैं और पररभाजषत नहीं हैं ककंत ुअजधजनर्म र्ा जनर्मों में पररभाजषत 
हैं िो वही अथा होंगे िो क्रमि: अजधजनर्म और इन जनर्मों में दिर्ा गर्ा ह।ै 
 

अध्र्ार् 2 
सहमजत हते ुआविेन और फीस  

 
3. सहमजत हते ुआविेन का प्ररूप और फीस.- (1) अजधजनर्म की धारा 21 के अधीन औद्योजगक सरं्तं्र की स्ट्थापना करन ेर्ा 
प्रचालन करन ेके जलए सहमजत हतेु प्रत्र्ेक आवेिन प्रथम अनुसूची में दिए गए प्ररूप में दकर्ा िाएगा और उसमें औद्योजगक 
संर्ंत्र का जववरण तथा प्ररूप में दिए गए अन्‍दर् जववरण अंतर्वाष्ट होंगे और साथ में इन दििा-जनििेों के पैरा 5 के प्रावधानों के 
अनुसार राज् र् सरकार र्ा संघ राज् र् िेत्र प्रिासन, िो भी मामला हो, र्था र्थाजवजनर्िाष्ट फीस भी संलग्न करनी होगी। 
 
(2) अजधजनर्म की धारा 21 के अधीन जवजधमान्‍द र्ता अवजध समाप्त होन ेके चार मास पूवा प्रचालन हते ुसहमजत के नवीनीकरण 
के जलए आवेिन प्रस्ट्तुत करन ेपर फीस में पांच प्रजतित की छूट प्रिान की िाएगी। 
 
(3) अजधजनर्म की धारा 21 के अधीन अनुमजत के नवीकरण के जलए प्रत्र्ेक आवेिन हते ुनीचे िी गई सारणी में जवजनर्िाष्ट िर 
से जवलमब फीस का भुगतान करना होगा: 
 

सारणी 
क्र.स.ं आविेन करन ेकी अवजध जवलमब फीस के रूप में अजतररि फीस 

(1) (2) (3) 
1 जवजधमान्‍द र्ता अवजध के 120 से 45 दिनों तक फीस का 25 प्रजतित 
2 45 दिनों से जवजधमान्‍द र्ता समाप्त होने तक फीस का 50 प्रजतित 
3 जवजधमान्‍द र्ता समाप्त होने के बाि। फीस का 100प्रजतित 

 
4. सहमजत की जवजधमान्‍द र्ता अवजध.- (1) स्ट्थापना करन ेकी सहमजत, इसके प्रिान दकए िाने की तारीख से पांच वषा की 
अवजध के जलए जवजधमान्‍द र् होगी।  
 
(2) पांच वषा की जवजधमान्‍द र्ता अवजध को धारक द्वारा आवेिन दकर्े िाने पर अजधकतम िो वषा की अवजध के जलए बढार्ा 
िा सकेगा, जिससे स्ट्थापना के जलए सहमजत प्रिान दकर्े िान ेकी तारीख से जवजधमान्‍द र्ता की कुल अवजध सात वषा हो िाएगी। 
 
(3) पररचालन के जलए सहमजत जनम्नजलजखत अवजध के जलए जवजधमान्‍द र् होगी- 
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[भाग II—खण् ड 3(i)] भारत का रािपत्र : असाधारण  3 
 

 

 
(क)  लाल प्रवगा के औद्योजगक संर्ंत्र के मामल ेमें पांच वषा; 

 
(ख)  नारंगी प्रवगा के औद्योजगक संर्तं्र के मामल ेमें िस वषा; 
 

(ग)  हररत प्रवगा के औद्योजगक संर्तं्र के मामल ेमें, पंरह वषा । 
 
(घ)  नीला प्रवगा के औद्योजगक संर्ंत्र के मामल ेमें अजतररक् त िो वषा  

 
5. सहमजत के जलए फीस-- (1)  स्ट् थाजपत र्ा संचाजलत करन ेके जलए अनुमजत हते फीस राज् र् सरकार र्ा संघ राज् र् िेत्र 
प्रिासन द्वारा जनर्िाष् ट की िाएगी िो िसूरी अनुसूची में र्थाजनर्िाष् ट फीस से अजधक नहीं होगी। 
 
(2)  जद्वतीर् अनुसूची के अधीन जवजनर्िाष्ट की गर्ी फीस की रकम अजधकतम ह ैऔर राज्र् सरकार, इस संबंध में राज्र् बोडा 
द्वारा जनधााररत फीस की न्‍दर्ूनतम रकम के अध्र्धीन कम फीस जनधााररत कर सकेगी तथा फीस की कोई न्‍दर्ूनतम सीमा नहीं 
होगी, र्ह सीमा राज्र् बोडा द्वारा वांजछत दकसी भी स्ट्तर की हो सकेगी। 
 
(3)  फीस की रकम में पैरा 5(1) में जनधााररत सीमा के भीतर जवद्यमान फीस की रकम से िस प्रजतित से अजधक की वृजि 
नहीं की िा सकेगी तथा िो वषा में एक बार से अजधक वृजि नहीं की िा सकेगी: 
 
परंत ुफीस की रकम में दकतनी ही बार कमी की िा सकेगी। 
 
6. सहमजत के जलए आविेन की िाचं करन ेकी प्रदक्रर्ा। (1) सहमजत के जलए आवेिन प्राप्त होने पर, राज्र् बोडा अपन ेदकसी 
अजधकारी को, ऐसे अन्‍दर् अजधकाररर्ों के साथ, िो आवश्र्क हों, आवेिक र्ा अजधभोगी के जनर्तं्रण के अधीन दकसी स्ट्थान र्ा 
पररसर का िौरा करन ेऔर जनरीिण करने के जलए, आवेिन में िी गई जवजिजष्टर्ों की सत्र्ता र्ा अन्‍दर्था का सत्र्ापन करन े
के जलए र्ा ऐसी अजतररि जवजिजष्टर्ों र्ा िानकारी प्राप्त करने के जलए, िो ऐसे अजधकारी की रार् में आवश्र्क हो, प्रजतजनर्ुि 
कर सकेगा। 
 

(2) उप-परैा (1) में जनर्िाष्ट अजधकारी, उस प्रर्ोिनाथा, ऐसे दकसी स्ट्थान र्ा पररसर का जनरीिण कर सकेगा िहां 
जचमनी से िोस, तरल र्ा गैसीर् उत्सिान होता हो र्ा पररसर के भीतर दकसी भी स्ट्थान से गरै-इराितन (फ्र्ूजिरटव) उत्सिान 
होता हो और ऐसा अजधकारी आवेिक र्ा अजधभोगी से जनर्ंत्रण उपस्ट् कर र्ा प्रणाजलर्ों र्ा उसके दकसी भाग से संबंजधत कोई 
र्ोिना, जवजनिेि र्ा अन्‍दर् डेटा प्रस्ट्तुत करन ेकी मांग कर सकता है, जिसे वह आवश्र्क समझता ह।ै 
 
 (3) उप-पैरा (1) में जनर्िाष्ट अजधकारी आवेिक के दकसी भी पररसर का िौरा करने से पहले आवेिक को ऐसा करने 
के अपन ेआिर् की सूचना िगेा। 
 
 (4) आवेिक ऐसे अजधकारी को सभी सूचनाएं उपलब्ध कराएगा तथा जनरीिण के जलए उजचत रूप से आवश्र्क सभी 
सुजवधाएं उपलब्ध कराएगा। 
 
 (5) उप-पैरा (1) में जनर्िाष्ट अजधकारी, जनरीिण करन ेसे पहल ेर्ा उसके पश् चात,् आवेिक से मौजखक रूप से र्ा 
जलजखत रूप में ऐसी अजतररि िानकारी र्ा स्ट्पष्टीकरण िेन ेर्ा उसके समि ऐसे िस्ट्तावेि प्रस्ट् तुत करन ेकी अपेिा कर सकेगा, 
जिन्‍दहें वह आवेिन की िांच के प्रर्ोिनाथा आवश्र्क समझे और उस प्रर्ोिनाथा आवेिक र्ा उसके प्राजधकृत अजभकताा को 
राज्र् बोडा के कार्ाालर् में बुला सकेगा। 
 
7. खतरनाक और अन्‍दर् अपजिष्टों के जलए साझी सहमजत और प्राजधकार.- खतरनाक एवं अन्‍दर् अपजिष्टों के प्रबंधन के जलए 
अजधजनर्म की धारा 21 के अधीन सहमजत प्रिान करने के जलए एकल-चरणीर् प्रदक्रर्ा अपनाई िाएगी जिसमें सहमजत के 
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साथ ही समर्-समर् पर र्थासंिोजधत पररसंकटमर् एवं अन्‍द र् अपजिष् ट (प्रबंधन एवं सीमापार संचलन) जनर्म, 2016 के 
तहत प्राजधकार भी प्रिान दकर्ा िाएगा। 
 
8. सहमजत प्रिान करन ेकी अवजध.- (1) अजधजनर्म की धारा 21 के अधीन प्रत्र्ेक आवेिन पर, आवेिन प्राजप्त की तारीख से 
नीचे िी गई सारणी में जनर्िाष्ट अवजध के भीतर सभी मामलों में सहमजत प्रिान की िाएगी र्ा आवेिन इंकार दकर्ा िाएगा: 
 

सारणी 
क्र.स.ं आविेन अवजध (दिनों में) 

लाल नारंगी हरा 
(1) (2) (3) (4) (5) 
1 स्ट्थापना करन ेके जलए सहमजत प्रिान करना र्ा आवेिन इंकार करना 60 45 30 
2 प्रचालन हतेु सहमजत प्रिान करना र्ा आवेिन इंकार करना, पहली बार 90 60 30 
3 सहमजत का नवीनीकरण र्ा जवस्ट्तार र्ा संिोधन की सहमजत प्रिान करना र्ा 

आवेिन इंकार करना 
120 60 30 

 
(2) र्दि सहमजत के जलए आवेिन पर राज्र् बोडा द्वारा उप-परैा (1) के अधीन जवजनर्िाष्ट अवजध के भीतर जनणार् नहीं जलर्ा 
िाता ह,ै तो मामल ेको परैा 15 के अधीन गरित राज्र् स्ट्तरीर् जनगरानी सजमजत को अग्रेजषत दकर्ा िा सकेगा, िो आवेिन 
की प्राजप्त की तारीख से तीस दिन के भीतर उसका जनपटान करेगी। 
 
(3) र्दि उप-पैरा (2) के अधीन आन ेवाल ेआवेिन के मामल ेमें राज्र् बोडा का सिस्ट्र् सजचव मामल ेको सजमजत के समि 
प्रस्ट्तुत करेगा। 
 
(4) सजमजत ऐसे आवेिन पर जनणार् करते समर्, सहमजत प्रिान करने र्ा आवेिन इंकार करन ेमें जवलमब के कारणों पर जवचार 
करेगी तथा िहां जवलमब के कारण न्‍दर्ार्ोजचत नहीं होंग,े वहां समुजचत अनुिासजनक कारावाई की जसफाररि करेगी तथा राज्र् 
बोडा ऐसे जनणार् की अनुपालना करेगा। सजमजत अजधजनर्म की धारा 39ख के अधीन संबंजधत न्‍दर्ार्जनणाार्क अजधकारी के 
समि अजधजनर्म के उल्लघंन का मामला प्रस्ट्तुत करन ेकी भी जसफाररि कर सकेगी। 
 
 

अध्र्ार् 3 
औद्योजगक सरं्तं्र की स्ट्थापना करन ेके जलए मानिडं 

 
9. स्ट्थान के चर्न की प्रदक्रर्ा.- (1) केन्‍दरीर् सरकार के मत में, औद्योजगक आर्ोिना और जवजनमााण प्रदक्रर्ा में हुए प्रौद्योजगकीर् 
और वैज्ञाजनक जवकास को ध्र्ान में रखते हुए,दकसी स्ट्थान पर औद्योजगक संर्ंत्र स्ट्थाजपत करन ेपर प्रजतबंधलगार्ा िा सकेगा 
जिससे संवेिनिील िेत्रों, िैसे राष्ट्रीर् उद्यानों, अभर्ारण्र्ों, आराभूजमर्ों और परुातत्व स्ट्मारकों को संरजित दकर्ा िा सके। 
 
 (2) औद्योजगक संर्ंत्र, र्थाजस्ट्थजत केन्‍दरीर् सरकार र्ा राज्र् सरकार र्ा संघ राज्र्िेत्र प्रिासन, द्वारा जनधााररत 
संबंजधत मानिंडों का अनपुालन करेगा। 
 
 (3) औद्योजगक संर्ंत्र स्ट्थाजपत करते समर् जनम्नजलजखत न्‍दर्नूतम िरूी बनाए रखी िाएगी, अथाात:- 
 
 (क) जनम्नजलजखत प्रवगा के औद्योजगक संर्ंत्र की स्ट्थापना के मामले में रािस्ट्व अजभलेखों के अनुसार सतही िल जनकार् 
(बाढ मैिान/एचएफएल/लाल रेखा) की जनकटतम सीमा से- 

  (i) लाल प्रवगा के, पांच सौ मीटर से परे; 
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  (ii) नारंगी प्रवगा- 

   (क) बजहस्रावी उत्सिान के मामले में, पचहत्तर मीटर से परे; 

   (ख) जबना बजहस्रावी उत्सिान के मामले में, तीस मीटर से परे; 

  (iii) हरा प्रवगा, तीस मीटर से परे; 

 (ख) जनम्नजलजखत प्रवगा के औद्योजगक संर्ंत्र के मामले में बस्ट्ती, िैिजणक संस्ट्थान, पूिा स्ट्थल, परुाताजत्वक स्ट्मारकों, 
राष्ट्रीर् उद्यान, आरजित वन, जवरासत स्ट्थल से - 

 (i) लाल प्रवगा के, पांच सौ मीटर से परे; 
 (ii) नारंगी प्रवगा के, िो सौ मीटर से परे; 
 (iii) हरी प्रवगा के, एक सौ मीटर से परे। 
 
(ग) राज्र् बोडा र्ह सुजनजश्चत करेगा दक औद्योजगक संर्ंत्र अन्‍दर् जवजधर्ों, जवजनर्मों और जवजनर्मनों तथा अजधसूचनाओं का 
अनुपालन करे। 
 

(घ) औद्योजगक संर्ंत्र के स्ट्थान से होकर गुिरन ेवाले प्राकृजतक र्ा तूफानी (स्ट्टॉमा) नाल ेको बाजधत नहीं दकर्ा 
िाएगा। 

 
 

अध्र्ार् 4 
सहमजत प्रिान, इंकार र्ा रद्द करना 

 
10. स्ट्थापना करन ेके जलए सहमजत प्रिान करना.-- (1) अजधजनर्म की धारा 21 के अधीन औद्योजगक संर्ंत्र की स्ट्थापना 
करने के जलए सहमजत हते ुप्रत्र्ेक आवेिन प्ररूप 1 में दकर्ा िाएगा और उसमें औद्योजगक संर्तं्र का जववरण होगा तथा उसके 
साथ नए संर्ंत्र हतेु तथा औद्योजगक संर्ंत्र के प्रारंभ होने से पूवा जवस्ट्तार, आधुजनकीकरण, उत्पाि र्ा प्रदक्रर्ा में पररवतान के 
मामले में फीस भी संलग्न होगी। 
 
(2) औद्योजगक संर्ंत्र पैरा 9 के अधीनजवजनर्िाष्ट स्ट्थान संबंधी मानिंडों की अनुपालना करेगा। 
 
(3) दकसी भी औद्योजगक संर्ंत्र को गैर-अनुरूप िेत्रों र्ा प्रजतबंजधत र्ा जनजषि िेत्रों में स्ट्थाजपत करन ेकी अनुमजत नहीं िी 
िाएगी। 
 
(4) सहमजत के जलए आवेिन प्राप्त होन ेपर, राज्र् बोडा अपन ेदकसी अजधकारी को, र्थावश्र्क ऐसे अन्‍दर् अजधकाररर्ों के साथ, 
आवेिक र्ा अजधभोगी के जनर्तं्रणाधीन दकसी स्ट्थान, िगह र्ा पररसर का िौरा करने और जनरीिण करने के जलए, आवेिन 
में िी गई जवजिजष्टर्ों की सत्र्ता र्ा अन्‍दर्था का सत्र्ापन करन ेके जलए र्ा ऐसी अजतररि जवजिजष्टर्ां र्ा िानकारी प्राप्त करन े
के जलए, िो ऐसे अजधकारी की रार् में आवश्र्क हो, प्रजतजनर्िु कर सकेगा। 
 
(5) उप-पैरा (4) के अधीन दिर्े गर् ेररपोटा के आधार पर अजधजनर्म की धारा 21 की उपधारा (4) के अधीन जनम्नजलजखत 
ितों के साथ सहमजत प्रिान की िाएगी, अथाात्:- 
 
(i) राज्र् बोडा द्वारा र्था अनुमोदित जवजनिेिों वाले जनर्ंत्रण उपस्ट् कर उद्योग स्ट्थाजपत दकर्े िाने हतेु प्रस्ट्ताजवत पररसर 

में संस्ट्थाजपत और प्रचाजलत दकए िाएंगे; 
(ii) जनर्ंत्रण उपस्ट् कर को हर समर् सुचारू जस्ट्थजत में रखा िाएगा; 

550

Amber Jain
25



6  THE GAZETTE OF INDIA : EXTRAORDINARY    [PART II—SEC. 3(i)] 
 

 

(iii) इस संबंध में राज्र् बोडा द्वारा अनुमोदित जवजनिेिों वाली जचमनी, िहां भी आवश्र्क हो, ऐसे पररसरों में स्ट्थाजपत 
की िाएगी; तथा 

(iv) राज्र् बोडा द्वारा इस संबंध में जवजनर्िाष्ट की िाने वाली ऐसी अन्‍दर् ितें। 
 
(6)  उप-पैरा (5) में जवजनर्िाष्ट ितों की अनुपालना राज्र् बोडा द्वारा इस संबंध में जवजनधााररत ऐसी अवजध के भीतर की 
िाएगी। 
 
11. प्रचालन हते ुसहमजत प्रिान करना। --- (1) एक बार औद्योजगक संर्ंत्र के अपेजित प्रिषूण जनर्ंत्रण प्रणाली के साथ 
स्ट्थाजपत हो िाने और प्रचालन के जलए तैर्ार हो िाने के पश्चात, अजधभोगी को प्रचालन के जलए सहमजत प्राप्त करनी होगी। 
 
(2) अजधजनर्म की धारा 21 के अधीन औद्योजगक संर्ंत्र को प्रचाजलत करने की सहमजत का प्रत्र्ेक आवेिन प्ररूप 2 में करना 
होगा और जिसमें जनम्नजलजखत जववरण िेना होगा तथा जनम्नजलजखत ररपोटा के साथ प्रचालन की सहमजत प्रिान करन ेहते ु
फीस भी संलग्न करनी होगी, अथाात:- 
  

(क) स्ट् थापना की सहमजत में प्राकक् लन की जवजनधााररत ितों की अनुपालना ररपोटा; 
 (ख) पर्ाावरणीर् स्ट्वीकृजत, र्दि लागू हो, में जवजनधााररत ितों की अनुपालना ररपोटा। 
 
(3) प्रचालन की सहमजत के जलए आवेिन प्राप्त होन े पर, राज्र् बोडा अपन े दकसी अजधकारी को, र्थावश्र्क ऐसे अन्‍दर् 
अजधकाररर्ों के साथ, आवेिक र्ा अजधभोगी के जनर्ंत्रणाधीन दकसी स्ट्थान र्ा पररसर का िौरा करन ेऔर जनरीिण करन ेके 
जलए, आवेिन में िी गई जवजिजष्टर्ों की सत्र्ता र्ा अन्‍दर्था का सत्र्ापन करने के जलए र्ा ऐसी अजतररि जवजिजष्टर्ां र्ा 
िानकारी प्राप्त करने के जलए, िो ऐसे अजधकारी की रार् में आवश्र्क हो, प्रजतजनर्िु कर सकेगा। 
 
(4) प्रत्र्ेक व्यजि को, उप-पैरा (3) के अधीन िी गई ररपोटा के आधार पर अजधजनर्म की धारा 21 की उपधारा (4) के अधीन 
प्रचालन की सहमजत जनम्नजलजखत ितों के साथ प्रिान की िाएगी, अथाात्:- 
 (i) राज्र् बोडा द्वारा अनुमोदित ऐसे जवजनिेिों वाले जनर्ंत्रण उपस्ट् कर उस पररसर में प्रचाजलत दकए िाएंगे िहां 
उद्योग लगार्ा गर्ा हो; 
 (ii) जवद्यमान जनर्ंत्रण उपस्ट् कर, र्दि कोई हो, को राज्र् बोडा के अनुमोिन के जबना पररवर्तात र्ा प्रजतस्ट्थाजपत नहीं 
दकर्ा िाएगा; 
 (iii) खंड (i) र्ा खंड (ii) में जवजनर्िाष्ट जनर्ंत्रण उपस्ट् कर को हर समर् सुचारू जस्ट्थजत में रखा िाएगा; 

(iv) राज्र् बोडा द्वारा र्थानुमोदित जवजनिेिों वाली जचमनी,िहां लाग ूहो, का पररसर में प्रचालन और रखरखाव 
दकर्ा िाएगा; तथा उसे ऑनलाइन सतत उत्सिान जनगरानी प्रणाली से िोडा िाएगा। 
 
(5) उप-परैा (4) में संिर्भात ितों की अनुपालनाराज्र् बोडा द्वारा इस संबंध में जवजनर्िाष्ट अवजध के भीतर करनी होगी। 
 
(6) संचालन की सहमजत में सहमजत की जवजधमान्‍द र्ता अवजध जनर्िाष् ट की िाएगी। 
 
12. प्रचालन हते ुसहमजत का नवीनीकरण.--- (1) अजधजनर्म की धारा 21 के अधीन प्रचालन हते ुसहमजत के नवीनीकरण 
के जलए प्रत्र्ेक आवेिन प्ररूप 2 में दकर्ा िाएगा और इसमें जनम्नजलजखत का जववरण होगा तथा प्रचालन हतेु सहमजत के 
नवीनीकरण के जलए फीस भी संलग्न होगा, अथाात:- 

 (क) प्रचालन की सहमजत में जवजनधााररत ितों का अनुपालना ररपोटा।  
 (ख) पर्ाावरणीर् स्ट्वीकृजत, र्दि लागू हो, में जनधााररत ितों का अनुपालना ररपोटा।  
 (ग) पर्ाावरण (संरिण) जनर्म, 1986 के अधीन र्था जवजनर्िाष्ट पर्ाावरणीर् जववरण प्रस्ट्ततु करना; 

(घ) खतरनाक और अन्‍दर् अपजिष्ट (प्रबंधन और सीमापार आवागमन) जनर्म, 2016 के अधीन र्था जवजनर्िाष्ट 
वार्षाक जववररणी प्रस्ट्तुत करना; और 
(ङ) जवजनमााण प्रदक्रर्ा, उत्पािन िमता, प्रिषूण भार, उत्सिान में कोई पररवतान नहीं करन ेसंबंधी घोषणा। 

551

Amber Jain
26



[भाग II—खण् ड 3(i)] भारत का रािपत्र : असाधारण  7 
 

 

 
(2) प्रचालन की सहमजत के नवीनीकरण के जलए आवेिन प्राप्त होने पर, राज्र् बोडा अपने दकसी अजधकारी को, र्थावश्र्क 
ऐसे अन्‍दर् अजधकाररर्ों के साथ, आवेिक र्ा अजधभोगी के जनर्ंत्रणाधीन दकसी स्ट्थान र्ा पररसर का िौरा करने और जनरीिण 
करने के जलए, आवेिन में िी गई जवजिजष्टर्ों की सत्र्ता र्ा अन्‍दर्था का सत्र्ापन करने के जलए र्ा ऐसी अजतररि जवजिजष्टर्ां 
र्ा िानकारी प्राप्त करने के जलए, िो ऐसे अजधकारी की रार् में आवश्र्क हो, प्रजतजनर्ुि कर सकेगा। 
 
(3) प्रत्र्ेक व्यजि को, उप-पैरा (2) के अधीन िी गई ररपोटा के आधार पर अजधजनर्म की धारा 21 की उपधारा (4) के अधीन 
जनम्नजलजखत ितों के साथ प्रचालन की सहमजत प्रिान की िाएगी, अथाात्:- 
 (i) राज्र् बोडा द्वारा र्थाअनुमोदित ऐसे जवजनिेिों वाले जनर्ंत्रण उपस्ट् कर उस पररसर में प्रचाजलत दकए िाएंगे िहां 
उद्योग लगार्ा गर्ा हो; 
 (ii) जवद्यमान जनर्ंत्रण उपस्ट् कर, र्दि कोई हो, को राज्र् बोडा के अनुमोिन के जबना पररवर्तात र्ा प्रजतस्ट्थाजपत नहीं 
दकर्ा िाएगा; 
 (iii) खंड (i) र्ा खंड (ii) में जवजनर्िाष्ट जनर्ंत्रण उपस्ट् कर को हर समर् सुचारू जस्ट्थजत में रखा िाएगा; 

(iv) राज्र् बोडा द्वारा अनुमोदित जवजनिेिों के अनुसार जचमनी,िहां भी लाग ू हो, का पररसर में प्रचालन और 
रखरखाव दकर्ा िाएगा; तथा उसे ऑनलाइन सतत उत्सिान जनगरानी प्रणाली से िोडा िाएगा। 

 
(4) उप-परैा (3) में संिर्भात ितों की अनुपालनाराज्र् बोडा द्वारा इस संबंध में जनर्त ऐसी अवजध के भीतर की िाएगी। 
 
(5) प्रिान की गई सहमजत में सहमजत की जवजधमान्‍द र्ता जवजनर्िाष्ट की िाएगी। 
 
13. सहमजत स ेइंकार और रद्द करना.--- (1) राज्र् बोडा, जिस अवजध के जलए सहमजत िी गर्ी थी, उस अवजध की समाजप्त 
से पूवा इसे रद्द कर सकेगा र्ा सहमजत की समाजप्त पर, र्दि जिन ितों के अधीन सहमजत िी गई थीवे पूरी नहीं होने पर 
नवीनीकरण करने से इंकार कर सकेगा। 
 
(2) सहमजत को जनम्नजलजखत में से दकसी भी आधार पर इंकार र्ा रद्द दकर्ा िा सकेगा, अथाात :--- 

(i) र्दि औद्योजगक संर्ंत्र ऐसे औद्योजगक संर्ंत्र की अवजस्ट्थजत से संबंजधत मानिंडों को पूरा नहीं करे; 
(ii) ऐसी सहमजत की ितों की अनुपालन न की िाए; 

 (iii) पूवा पर्ाावरणीर् स्ट्वीकृजत के अधीन ितों की अनुपालन न की िाए; 
 (iv) उनकी प्रदक्रर्ा और उसके प्रचालन में पररवतान आन ेपर; 

(v) उत्सिान मानकों की अनुपालन न दकए िान ेपर तथा वार्ु प्रिषूण जनर्ंत्रण उपस्ट् करों, गैर-इराितन (फ्र्ूजिरटव) 
उत्सिान जनर्ंत्रण प्रणाजलर्ों र्ा दकसी अन्‍दर् जनधााररत उपस्ट् कर आदि को उन्नत करने में जवफल रहने पर; 
(vi) न्‍दर्ार्ालर् के जनिेिों, दििा-जनिेिों, अजधसूचनाओं और मानक प्रचालन प्रदक्रर्ाओं की अनपुालन नहीं दकए 
िाने पर। 

 
(vii) पर्ाावरण र्ा मानव स्ट्वास्ट््र् को गंभीर िजत पहुचंान ेवाल ेअपजिष्ट र्ा उत्सिान का आकजस्ट्मक बजहस्राव होन े
पर; 
(viii) िघुाटना घरटत होने पर जिसके पररणामस्ट्वरूप जवद्यमान प्रणाजलर्ों और पर्ाावरण को िजत पहुचँी हो; 
(ix) दकसी भी समर् लाग ूजवजध के अधीन र्था-अपेजित दकसी भी फीस, पर्ाावरण िजतपूर्ता र्ा बैंक गारंटी का 
भुगतान न दकर्े िान ेपर; 
(x) औद्योजगक संर्ंत्र को दकसी जनजषि िेत्र में प्रस्ट्ताजवत दकर्े िाने र्ा स्ट्थाजपत दकर्े िान ेपर; 
(xi) औद्योजगक संर्ंत्र से संबंजधत अपणूा िानकारी र्ा झूिी िानकारी प्रस्ट्तुत करने र्ा दकसी भी महत्वपूणा त्र् को 
जछपाए िाने पर; 
(xii) दकसी भी अन्‍दर् लागू जनर्मों और जवजनर्मों के उपबंधों का उल्लघंन दकए िाने पर। 

 
(3) सहमजत िेन ेसे इंकार र्ा रद्द करने से पहल ेसंबंजधत व्यजि को सुनवाई का उजचत अवसर दिर्ा िाएगा। 
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(4) सहमजत िनेे से इंकार र्ा रद्द करने के कारणों को जलजखत रूप में ििा दकर्ा िाएगा और जिस व्यजि को सहमजत िनेे से 
इंकार दकर्ा गर्ा ह,ै उसे, र्थोजचत, आवश्र्क जनिेिों के साथ जवजधवत सूजचत दकर्ा िाएगा। 
 

 
अध्र्ार् 5 

जनगरानी सजमजत 
 
14. राष्ट्रीर् स्ट्तर की जनगरानी सजमजत--- (1) राष्ट्रीर् स्ट्तर पर जनम्नजलजखत सिस्ट्र्ों वाली एक जनगरानी सजमजत इन दििा 
जनिेिों के कार्ाान्‍दवर्न की िेखरेख और जनगरानी करेगी, अथाात:- 
 

(क) पर्ाावरण, वन और िलवार्ु पररवतान मंत्रालर् में भारत सरकार के अपर सजचव र्ा संर्ुि सजचव, िो 
अजधजनर्म से संबंजधत कार्ा िखेते हों - अध्र्ि; 

 (ख) कें रीर् बोडा के सिस्ट्र् सजचव - सिस्ट्र्, 

 (ग) तीन राज्र् बोडों के सिस्ट्र् सजचव, जिन्‍दहें केन्‍दरीर् सरकार तीन वषा की अवजध के जलए चक्रानुक्रम से नामजनर्िाष् ट 
करेगी - सिस्ट्र्। 

(घ) कें र सरकार के अनुमोिन से सजमजत द्वारा दकसी अन्‍द र् सिस्ट् र् को सहर्ोजित दकर्ा िा सकेगा। 
 
(2) जनगरानी सजमजत की प्रत्र्के तीन महीन ेमें कम से कम एक बैिक होगी। 
 
15. राज्र् स्ट्तरीर् जनगरानी सजमजत---(1) राज्र् स्ट्तर पर जनम्नजलजखत सिस्ट्र्ों वाली एक जनगरानी सजमजत इन दििा जनिेिों 
के कार्ाान्‍दवर्न की िेखरेख और जनगरानी करेगी, अथाात:- 

 (क) राज्र् सरकार र्ा राज्र् र्ा संघ राज्र्िेत्र के पर्ाावरण जवभाग का प्रभारी सजचव-अध्र्ि; 

 (ख) राज्र् बोडा के सिस्ट्र् सजचव-सिस्ट्र्; 

 (ग) राज् र् सरकार के राज् र् पर्ाावरण जवभाग द्वारा नाजमत कोई अजधकारी – सिस्ट् र् सजचव 

 (घ) केन्‍दरीर् बोडा का िेत्राजधकार रखने वाला िेत्रीर् जनिेिक - सिस्ट्र्। 
 
(2) जनगरानी सजमजत अपन ेसमि प्रस्ट्तुत दकर् ेगर् ेमामलों का भी जनपटान करेगी। 
 
(3) जनगरानी सजमजत की प्रत्र्के कैलेंडर मास में कम स ेकम एक बैिक होगी। 
 

अध्र्ार् 6 
प्रकीणा  

  
16. इन दििा जनिेिों के कार्ाान्‍दवर्न के जलए पोटाल.- कें रीर् बोडा, राज्र् बोडों के साथ परामिा से,इन दििा जनिेिों के 
प्रर्ोिनाथा, इन दििा जनिेिों के लाग ूहोने की तारीख से अजधमानतः छह मास के भीतर और अजधकतम एक वषा की अवजध 
में एक ऑनलाइन पोटाल जवकजसत करेगा। 
 
2) पोटाल चालू होन ेके पश् चात, अजधजनर्म की धारा 21 के अधीन सहमजत प्रिान करन,े इसके नवीनीकरण, सत्र्ापन, साइट 
जनरीिण, इंकार र्ा रद्द करने सजहत, के जलए सभी आवेिनऐसे पोटाल पर संसाजधत और जनपटार्े िाएंगे। 
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(3) पोटाल जवकजसत होन ेतक, अजधजनर्म की धारा 21 के अधीन सहमजत प्रिान करने, इसके नवीनीकरण, सत्र्ापन, साइट 
जनरीिण, इंकार र्ा रद्द करने सजहत, के जलए सभी आवेिन वास्ट् तजवक रूप से जनपटार्े िा सकते हैं। 
 
(4) पोटाल इन दििा जनििेों के प्रबंधन और कार्ाान्‍दवर्न के संबंध में एकल बबंि ुडेटा भंडार के रूप में कार्ा करेगा। 
 
(5) कें रीर् बोडा स्ट्थापना करन ेर्ा प्रचालन के जलए सहमजत हतेु प्राप्त आवेिनों से जमलन ेवाली फीस की पांच प्रजतित रकम, 
सेवा फीस के रूप में ल ेसकेगा, जिसे अजधजनर्म की धारा 33 के अनुसार कें रीर् प्रिषूण जनर्ंत्रण कोष में िमा दकर्ा िाएगा। 
 
17. अजतररि ितें राज्र् बोडा स्ट्थानीर् ितों और नीजतर्ों के अनुसार, सहमजत में अजतररि ितें सजममजलत कर सकेगा, ककंत ु
इन दििा जनिेिों में जवजनर्िाष्ट दकसी भी िता र्ा मानक का जिजथल नहीं करेगा। 
 
18. उल्लघंन-- इन दििा जनिेिों के दकसी भी उपबंध की अनुपालना करने में जवफल रहन ेकी जस्ट्थजत में, उल्लंघन करने वाल े
व्यजि के जवरुि इस अजधजनर्म की धाराओं के अधीन कार्ावाही  की िा सकेगी। 
 
 

पहली अनसुचूी 

[पैरा 2(1)(ख), पैरा 3(1), परैा 10(1), पैरा 11(2) और पैरा 12(1) िेखें] 
आविेन का प्ररूप 

प्ररूप I 
[परैा 10(1) िेखें] 

 
वार् ु(प्रिषूण जनवारण और जनर्तं्रण) अजधजनर्म, 1981 की धारा 21 के अधीन औद्योजगक सरं्तं्र की स्ट्थापना करन ेके जलए 
सहमजत हते ुआविेन 
 
प्रषेक 
-------------------------------- 
----------------------------- 
----------------------------- 
 
सेवा में,  
सिस्ट्र् सजचव 
------------------राज्र् प्रिषूण जनर्ंत्रण बोडा/सजमजत 
-------------------------------------- 
-------------------------------------- 
महोिर्, 
 
मैं/हम मैससा ____________________________________ के ________ स्ट् थान में जस्ट्थत उसके स्ट्वाजमत्व वाली 
भूजम/पररसर से जनम नजलजखत जववरण के अनुसार वार्ु (प्रिषूण जनवारण एवं जनर्ंत्रण) अजधजनर्म, 1981 (1981 का 14) 
की धारा 21 के अधीन औद्योजगक संर्ंत्र स्ट्थाजपत करन ेके जलए सहमजत र्ा उत्पाि, प्रचालन र्ा प्रदक्रर्ा र्ा वार्ु प्रिषूकों के 
उपचार और उत्सिान में संिोधन करने के जलए सहमजत हतेु आवेिन करता/करती ह/ंकरते हैं। 
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आविेक द्वारा भरा िाए। 
भाग क: साधारण 

क्र. स.ं आवश्र्क जववरण :  

1.0 पररर्ोिना जववरण : 

 1.1 पररर्ोिना / उद्योग / टीएसडीएफ का 
नाम 

:  

1.2 पररर्ोिना प्रस्ट्ताव : नर्ी / जवस्ट्तार 

1.3 पर्ाावरण स्ट्वीकृजत का जववरण :  

1.4 साइट / इकाई का पता : प्लॉट/सवे सं. :  
गाँव :  
तहसील :  
ज़िला :  
राज्र्/संघ राज्र्िेत्र :  
जपन कोड :  

 

2.0 आविेक/अजधभोगी का जववरण: 

 2.1 आवेिक/अजधभोगीका नाम :  

2.2 पिनाम :  

2.3 अजधभोगीकी राष्ट्रीर्ता   

2.4 पत्राचार का पता 
 
 
 

 

: प्लॉट / सवे सं./ गली :  
गांव / कस्ट्बा / िहर :  
तहसील :  
ज़िला :  
राज्र्/संघ राज्र्िेत्र :  
जपन कोड :  

 

2.5 संर्ंत्रप्रमुख का संपका  जववरण और 
वैकजल्पक जववरण 

: नाम और पिनाम: : 1. 
2. 

ई-मेल पता : 1. 
2. 

लैंडलाइन नंबर : 1. 
2. 

मोबाइल नंबर : 1, 
2. 

 

3.0 कंपनी की जवजधक जस्ट्थजत : 

 3.1 वैर्जिक / स्ट्वाजमत्व प्रजतष्ठान/ 
साझेिारी फमा / संर्ुि पररवार 
प्रजतष्ठान/ प्राइवेट जलजमटेड कंपनी / 

:  
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सावािजनक जलजमटेड कंपनी / जविेिी 
कंपनी / सीजमत िेर्ता भागीिारी। 
रटप् पण : रजिस्ट् रीकरण संख्र्ा और 
प्राजधकार का उल्लेख दकर्ा िाए। 

3.2 केन्‍दरीर् सरकार/राज्र् सरकार/ केन्‍दरीर् 
सावािजनक िेत्र का उपक्रम/राज्र् 
सावािजनक िेत्र का उपक्रम/संरु्ि 
उद्यम (जनिी+सरकारी), 
(सरकार+सरकारी), (जनिी+जनिी) 

:  

4.0 पररर्ोिना/उद्योग/ कार्ाकलाप का स्ट्थान : 

 4.1 स्ट्थान : KML अपलोड करें 

4.2 पररबि अिांि (उत्तर) 
(ििमलव के बाि 8 अंक तक) 

: अिांि से :  
अिांि तक :  

 

4.3 पररबि िेिांतर (पूवा) 
(ििमलव के बाि 8 अंक तक) 

: से :  
तक :  

 

4.4 संरजित िेत्र के पाररजस्ट्थजतकीर् 
संवेिनिील िेत्र, तटीर् जवजनर्मन 
िेत्र, िैवमंडल, िलािर्, वन, मैंग्रोव, 
नदिर्ों, परुाताजत्वक स्ट्मारकों, गंभीर 
रूप से प्रिजूषत िेत्र, गरै-प्राजप्त िहर, 
प्रिजूषत निी खंड, जहल स्ट्टेिन   (600 
मीटर से अजधक ऊंचाई), प्रमुख 
कस्ट्बोंऔर िहरों में अवजस्ट्थत 

:  

4.5 भारत सवेिण टोपो संख्र्ा :  

4.6 भूजम जववरण (पंचार्त, तहसील, 
जिला के अनुसार) 

: स्ट्वाजमत्व / पटे्ट पर :  
कुल िेत्रफल (हके्टेर्र में) :  

क) गैर-वन भूजम (हके्टेर्र में) :  
ख) वन भूजम (हके्टेर्र में) :  

पटे्ट परहोन ेकी जस्ट्थजत में वार्षाक पट्टा 
मूल्र् रु. 

:  

जनर्मात िेत्रफल (वगा मीटर में) :  
हरा पट्टी कवर- कुल िेत्रफल का 
प्रजतित 

:  
 

 4.7 भूजम का जवस्ट्तार वगा मीटर में : स्ट्वाजमत्व-कृजष भूजम :  
औद्योजगक :  
पररवर्तात :  
औद्योजगक िेत्र :  

ग) आवेदित और गैर-आवंरटत :  
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घ) आवेदित और आवंरटत :  
ड.) पटे्ट पर :  

 

5.0 पररर्ोिना / उद्योग / कार्ाकलाप की प्रवगा और वगीकरण: 

 5.1 उद्योग का प्रवगा (लाल, नारंगी और 
हरा) 

: प्रवगा :  
प्रिषूण सूचकांक :  

 

5.2 औद्योजगक िेत्र / प्रकार :  

5.3 अत्र्जधक प्रिषूणकारी / 17 प्रवगा / 
अन्‍दर् 

:  

5.4 पूंिी जनवेि के आधार पर उद्योग का 
पैमाना (सूक्ष्म/लघ/ुमध्र्म/िीघा) 

: कुल पूंिी जनवेि (रु.) :  

पैमाना / वगीकरण :  
 

5.5 उत्पाि / उप-उत्पाि जवजनमााण िमता 
(टीपीडी / टीपीए) 

: उत्पाि / उप-उत्पाि : िमता 

 :  

 :  

 :  

   
 

5.6 जवजनमााण िमता के जलए कचे्च 
माल/रसार्नों की खपत (टीपीडी और 
टीपीए) 

: कच्चा माल : खपत 

 :  

 :  

 :  
 

5.7 प्रदक्रर्ा प्रवाह चाटा और सामग्री 
संतुलन, प्रौद्योजगकी के लाभ आदि 
सजहत संजिप्त जवजनमााण प्रदक्रर्ा। 

: सलंग्न दकर्ा िाए। 

5.8 उत्पािन आरंभ होने की तारीख / 
अपेजित तारीख 

:  

5.9 जनर्ोजित/जनर्ोजित दकर्े िाने वाल े
लोगों की संख्र्ा 

:  

5.10 उद्योग की जिफ्ट / साप्ताजहक अवकाि : जिफ्ट (I / II / III ) और घंटों में :  
साप्ताजहक अवकाि के दिन :  

 

5.11 एमएसआईएचसी जनर्मों के अनुसार 
खतरनाक रसार्नों का उपर्ोग 

: क्र. 
स.ं 

रसार्न एचए
स कोड 

भडंारण 
िमता 

िैजनक खपत 

1.     

2     

3.     
 

 

5.12 पीएलआई अजधजनर्म, 1991 के तहत 
बीमा  

: क) पॉजलसी स.ं और पॉजलसी लने ेवाला वषा :  
ख) बीमा कंपनी :  
ग) वधैता :  
घ) हाजनपरू्ता सीमा (रु.) :  
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ङ) ईआरएफ को र्ोगिान (रु.) 
 

भाग ख: अपजिष्ट िल पहल ू
6.0 िल उपभोग और अपजिष्ट िल उत्सिान 

 6.1 िल का स्रोत : भूिल / निी / औद्योजगक एस्ट्टेट आपूर्ता / जनिी टैंकर / समुर / 
पुनचादक्रत / कोई अन्‍दर्, र्दि कोई हो 

6.2 अनुमजत िेन ेवाला प्राजधकारी एवं अनुमत 
मात्रा 

: प्राजधकारी: 
मात्रा : 

6.3 जवजनमााण िमता के जलए िल की खपत 
(केएलडी) 

:  

6.4 जवजनमााण िमता के जलए िल उपर्ोग। 
(जवजभन्न बबंिओुं पर टीडीएस सजहत मात्रा 
ििााते हुए िल िेष संलग्न करें) 

: प्रर्ोिन : केएलडी 

घरेल ू :  
प्रदक्रर्ा :  
बार्लर :  
अन्‍दर् उपर्ोजगताएँ (कृपर्ा जनर्िाष्ट 
करें) 

:  
 

6.5 जवजनमााण प्रदक्रर्ा के जलए अपजिष्ट िल 
उत्सिान (केएलडी) 

: केएलडी 

जवजभन्न स्रोतों से अपजिष्ट िल : प्रर्ोिन : केएलडी 

घरेल ू :  
प्रदक्रर्ा :  
बार्लर :  
अन्‍दर् उपर्ोजगताएँ (कृपर्ा जनर्िाष्ट 
करें) 

:  
 

 6.6 अपजिष्ट िल उपचार प्रणाजलर्ाँ :  अपजिष्ट का प्रकार : केएलडी उपचार प्रणाली 

िैव-अपघटनीर् :   

गैर-िैव-अपघटनीर् :   
बॉर्लर ब्लोडाउन :   
अन्‍दर् उपर्ोजगताएँ :   
कोई अन्‍दर्    

कुल  :   
 

6.7 सीवेि उपचार संर्ंत्र जववरण : क्र.स.ं एसटीपी की िमता : केएलडी 

1.    

2.    
 

उपचाररत अपजिष्ट के जनपटान की जवजध   

6.8 सीवेि उपचार संर्ंत्र जववरण  : क्र.स.ं एसटीपी की िमता : केएलडी 

1.    

2.    
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उपचाररत अपजिष्ट के जनपटान की जवजध :  

6.9 उपचाररत अपजिष्ट िल टैंक, गाडा तालाब, 
र्दि कोई हो, की िमता 

:  

6.10 प्रत्र्ेक इकाई संचालन/प्रदक्रर्ा की 
इनलेट/आउटलेट जविेषताओं के साथ 
उपचार र्ोिना का र्ोिनाबि आरेख 

:  उपाबधं दकर्ा िाए। 

6.11 निी/खाडी, निमुख/नाली (सीवर का 
स्ट्वामी)/समुर/भूजम/ईटीपी से िुडी हुई, 
का नाम 

:  

6.12 उपरोि मिों में िाजमल न की गई कोई भी 
प्रासंजगक िानकारी 

:  

 
भाग ग: वार् ुउत्सिान पहल ू

(जचमनी वाले औद्योजगक प्रजतष्ठानों के मामल ेमें अपेजित िानकारी) 
7.0 ईंधनों के प्रकार 

 7.1 जवजनमााण िमता के जलए प्रजत घटें ईंधन 
खपत और टीपीडी 

: क्र.स.ं ईंधन मात्रा ऐि% एस
% 

1. कोर्ला    

2 डीिल    

3. भट्टी का तेल    

4. प्राकृजतक गैस    

5. लकडी    

6. अन्‍दर्, र्दि कोई हो    
 

7.2 स्ट्टैक का जववरण (प्रदक्रर्ा, ईंधन, डी.िी.): 

 

क) ऊंचाई और व्यास (मी.) के साथ स्ट्टैक और वेंट की संख्र्ा  

ख) प्रत्र्ेक स्ट्टैक और वेंट से स्ट्टैक उत्सिान की गणुवत्ता और मात्रा 
ग) वृहि औद्योजगक प्रदक्रर्ाएँ/पलार्क उत्सिान के स्रोत 

घ) उत्सिान से जनपटन ेके जलए वार्ु प्रिषूण जनर्ंत्रण इकाइर्ों का संजिप्त जववरण 
 

स्ट्टैक स ेसलंग्न ईंध
न 

ऊंचाई 
(मी) 

व्यास (मी) प्रिषू
क 

जनर्तं्रण 
प्रणाली 

पोटा होल और प्लटेफामा 
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7.3 डी.िी. सेट :  क्र.स.ं केवी
ए 

ध्वजनक जस्ट्थजत ऊंचाई (मी) 

    

    
 

7. 

4 

उपरोि मिों में सजममजलत न की गई कोई 
भी प्रासंजगक िानकारी 

:  

 
 

भाग घ: खतरनाक अपजिष्ट पहल ू
(खतरनाक अपजिष्ट उत्पन्न करने वाल ेऔद्योजगक प्रजतष्ठानों के मामले में अपेजित िानकारी) 

8.0 खतरनाक अपजिष्ट प्रबधंन 

 8.1 खतरनाक अपजिष्ट उत्पन्न करन े की 
प्रदक्रर्ा 

: 
क्र.सं. प्रदक्रर्ा 

अनुसूची I 
का खंड 

मात्रा/वार्षा
क 

    

    
 

8.2  हतेु सहमजत/ प्राजधकृजत 
 आवश्र्क ह ै

:  क्र.स.ं गजतजवजध : कृपर्ा रटक करें 

1. उत्पािन :  

2. संग्रह :  

3. भंडारण :  

4. पररवहन :  

5. ररसेप्िन :  

6. पुनः उपर्ोग :  

7. रीसाइबक्लंग :  

8. पुनप्रााजप्त :  

9. पूवा प्रसंस्ट्करण :  

10. सह प्रसंस्ट्करण :  

11. उपर्ोग :  

12. उपचार :  

13. जनपटान :  

14. भस्ट्मीकरण :  
 

8.3 तकनीकी िमताएं/सुजवधाएं :  क्र.स.ं िमताएं :    

1. भंडारण िेत्र :   

2. भंडारण मात्रा :  
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3. भंडारण की जवजध :  

4. जविेष हैंडबलगं 
आवश्र्कता, र्दि कोई हो 

:  

5. आपातकालीन प्रजतदक्रर्ा 
प्रदक्रर्ा 

:  

6. लीचेट उपचार :  
 

8.4 अपजिष्ट की प्रकृजत (जविेषताए)ं एवं 
मात्रा 

: क) प्रजत वषा प्रबजंधत: 

ख) दकसी भी समर् सगं्रहीत: 

8.5 इन जनर्मों के अनुसार खतरनाक 
रसार्नों के जवजनमााण, भंडारण और 

आर्ात जनर्म, 1989 के अतंगात 
पररभाजषत खतरनाक रसार्नों के 
भंडारण से उत्पन्न खतरनाक और अन्‍दर् 
अपजिष्ट। 

  

8.6 उपरोि मिों में िाजमल न की गई कोई 
भी प्रासंजगक िानकारी 

:  

 
भाग ङ : भगुतान जववरण 

9.0 भुगतान जववरण 

 9.1 भुगतान जवजध : ऑनलाइन/ऑफलाइन 

9.2 ऑनलाइन के मामल ेमें लेन-िेन का 
जववरण 

: लेन-िेन संख्र्ा: 

दिनांक:  

जस्ट्थजत: 

9.3 ऑफ़लाइन के मामले में ड्राफ्ट का 
जववरण 

: राजि (रु): ड्राफ्ट संख्र्ा: 

के पि में: 

बैंक का नाम: 

दिनांक:  

9.4 भगुतान दकए गए फीस की रकम : रु.______________ 

 
घोषणा 

क) मैं/हम घोषणा करत ेहैं दक उपरोि िानकारी मेरे/हमारे सवोत्तम ज्ञान के अनुसार सत्र् और सही ह।ै मैं/हम िानत ेहैं दक 
दकसी भी प्रकार की जम्र्ा िानकारी वार्ु (प्रिषूण जनवारण एवं जनर्ंत्रण) अजधजनर्म, 1981 की धारा 38(च) के 
अंतगात िडंनीर् ह।ै 

ख) मैं/हम र्ह स्ट्वीकृत करत ेहैं दक कचे्च माल, उत्पाि, जवजनमााण प्रदक्रर्ा और उपचार और/र्ा अपजिष्ट, उत्सिान, खतरनाक 
अपजिष्ट आदि के जनपटान के संबंध में इस आवेिन में बताई गई बातों में गणुवत्ता और मात्रा में दकसी भी पररवतान के 
मामले में; सहमजत के जलए एक नर्ा आवेिन दकर्ा िाएगा और िब तक नवीन सहमजत प्रिान नहीं िी िाती ह,ै तब तक 
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कोई पररवतान नहीं दकर्ा िाएगा। मैं/हम अवगत हैं दक धारा 21 का उल्लघंन, वार् ु(प्रिषूण जनवारण एवं जनर्ंत्रण) 
अजधजनर्म, 1981 के सुसंगत प्रावधानों के अंतगात िडंनीर् ह।ै 

ग) मैं/हम इसके साथ एक िपथ पत्र प्रस्ट्तुत करत ेहैं जिसके आधार पर मुझे/हमें स्ट्थापना हतेु सहमजत िारी की िाएगी और 
मैं/हम वार्ु (प्रिषूण जनवारण एवं जनर्ंत्रण) अजधजनर्म, 1981 की धारा 39 र्ा दकसी भ्रामक/गलत प्रस्ट्तुजत के अंतगात 
जिममेिार िहराए िाएगंे। 

घ) मैं/हम राज्र् बोडा द्वारा कोई अन्‍दर् िानकारी मांग ेिाने के एक मास के भीतर प्रस्ट्तुत करने का वचन िेत ेहैं। 
दिनांक: 

 

स्ट्थान:  

 

अजधभोगी/ 
अजधकृत हस्ट्तािरकताा का नाम और हस्ट्तािर 

स्ट्थापना हते ुसहमजत प्रिान करन ेके जलए सलंग्न दकए िान ेवाल ेअजनवार्ा िस्ट्ताविे : 
1. लाइसेंस/प्रमाणपत्र: 
क. कंपनी की जवजधक प्रजस्ट्थजत: 
i. भागीिारी/स्ट्वाजमत्व/कंपनी आदि; (र्ा) 
ii. एसएसआई/एमएसएमई प्रमाण पत्र (उद्योग आधार)/उद्यजमता ज्ञापन, र्दि लागू हो; 
ख. पररर्ोिना का स्ट्थान: 
i. औद्योजगक िेत्र: संबंजधत औद्योजगक िेत्र जवकास बोडा/जनगम से आवंटन पत्र/भूजम कब्िा प्रमाण पत्र; र्ा 
ii. औद्योजगक िेत्र के अजनररवत: संबंजधत प्राजधकरण से रजिस्ट् रीकृत भूजम जवलेख/भूजम रूपांतरण प्रमाण पत्र/संपजत्त के 
दकराए/पट्टा पर होने की जस्ट्थजत में दकरार्ा (र्ा) पट्टा समझौता; 
ग. खनन पररर्ोिना: खान एवं भूजवज्ञान जवभाग द्वारा प्रित्त खजनि खनन पट्टा अनुमजत, र्दि लागू हो; 
घ. पर्ाावरण (संरिण) अजधजनर्म, 1986 (1986 का 29) के अधीन िारी भारत सरकार की अजधसूचना संख्र्ा का.आ. 
1533 (अ), तारीख  14 जसतमबर, 2006 के अधीन केन्‍दरीर् सरकार र्ा राज्र् पर्ाावरण प्रभाव आकलन प्राजधकरण द्वारा 
प्रिान की गई पर्ाावरणीर् मिंरूी, र्दि लागू हो; 
ङ. जनविे: प्रस्ट्ताजवत पूंिी जनवेि के बारे में चाटाडा अकाउंटेंट प्रमाणपत्र। 
 
2. तकनीकी जववरण: 

i. पर्ाावरण प्रभाव आकलन ररपोटा, िो पर्ाावरण (संरिण) अजधजनर्म, 1986 (1986 का 29) के अधीन िारी 
भारत सरकार की अजधसूचना संख्र्ा का.आ. 1533 (अ), दिनांक 14 जसतंबर, 2006 के अधीन कें रीर् सरकार 
र्ा राज्र् पर्ाावरण प्रभाव आकलन प्राजधकरण को प्रस्ट्तुत की गई हो; र्ा 

 
ii. पररर्ोिना ररपोटा जिसमें जवजनमााण प्रदक्रर्ा (फ्लो चाटा के साथ जलजखत), कच्चा माल, उत्पाि, उप-उत्पाि, 

भूजम सीमा, जवजभन्न प्रर्ोिनों के जलए िल स्रोत और खपत, जवजभन्न गजतजवजधर्ों से अपजिष्ट िल उत्पािन, 
अपजिष्ट उपचार संर्ंत्र (फ्लो डार्ग्राम के साथ जलजखत), िल संतलुन, प्रर्िु ईंधन, उत्सिान के स्रोत और 
प्रस्ट्ताजवत वार्ु प्रिषूण जनर्ंत्रण उपकरण, डी. िी. सेट और प्लांट लेआउट र्ोिना के साथ पररसंकटमर् और 
अन्‍दर् अपजिष्ट उत्पािन सजममजलत हो। 

 
_________________ 
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फॉमा II 
[परैा 11 (2) और 12 (1) िेजखए] 

वार् ु(प्रिषूण जनवारण और जनर्तं्रण) अजधजनर्म, 1981 की धारा 21 के अधीन औद्योजगक सरं्तं्र सचंाजलत करन ेकी सहमजत 
के जलए आविेन 
 
द्वारा 
            __________________________________ 
 _________________________________ 
 _________________________________ 
सेवा में 
 

सिस्ट्र् सजचव 
________ राज्र् प्रिषूण जनर्तं्रण बोडा/सजमजत  

 _________________________ 
 __________________________ 
श्रीमान, 
 
मैं/हम औद्योजगक संर्ंत्र प्रचालन हतेु सहमजत र्ा वार्ु (प्रिषूण जनवारण और जनर्ंत्रण) अजधजनर्म, 1981 (1981 का 14) 
की धारा 21 के अधीन सहमजत के नवीकरण र्ा संिोजधत उत्पाि के जलए प्रचालन र्ा प्रदक्रर्ा र्ा उपचार तथा वार्ु प्रिषूकों 
के उत्सिान र्ा उत्सिान को िारी रखने के जलए सहमजत हते ुआवेिन करत ेहैं। 

 
मैससा ____________________________________________________ के स्ट्वाजमत्व वाली भूजम/पररसर 
स्ट्थान_______________________________________________________________ 
नीचे दिए गए ब्र्ौरे के अनुसार: 
 

आविेक द्वारा भरा िाना ह ै
भाग क: साधारण 

क्र.स.ं अपेजित ब्र्ौरा :  

1.0 पररर्ोिना का ब्र्ौरा : 

 1.1 पररर्ोिना का नाम/उद्योग/टीएसडीएफ :  

1.2 पररर्ोिना प्रस्ट्ताव :  जवस्ट्तार/नवीनीकरण/जवजधमान्‍दर्ता जवस्ट्तार/अंतरण 

1.3 पर्ाावरण मंिूरी का ब्र्ौरा :  

1.4  साइट / र्ूजनट का पता : प्लॉट/सवे नंबर :  
गांव :  
तहसील :  
जिला :  
राज्र्/संघ िाजसत प्रिेि :  
जपन कोड :  
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2.0 आविेक/अजधभोगी ब्र्ौरा: 

 2.1 आवेिक / अजधभोगी का नाम :  

2.2 पिनाम :  

2.3 अजधभोगी की राष्ट्रीर्ता   

2.4 पत्राचार पता : प्लॉट/ सवे नंबर/ सडक 
का नाम 

:  

गांव/कस्ट्बा/िहर :  
तहसील/तालुक :  
जिला :  
राज्र्/संघ राज्र् िेत्र :  
जपन कोड :  

 

2.5 वकैजल्पक ब्र्ौरा के साथ प्लाटं प्रमखु का 
सपंका  ब्र्ौरा 

: नाम और पिनाम: : 1. 
2. 

ई-मेल पता : 1. 
2.  

लैंडलाइन नंबर : 1. 
2. 

मोबाइल नंबर : 1, 
2. 

 

3.0 कंपनी की जवजधक प्राजस्ट्थजत: 

 3.1 वैर्जिक 
/ स्ट्वाजमत्व समत्थान/ साझेिारी फमा/ 
संर्ुि पररवार समत्थान / प्राइवेट 
जलजमटेड कंपनी/ पजब्लक जलजमटेड कंपनी/ 
जविेिी कंपनी/ सीजमत िाजर्त्व भागीिारी। 
रटप्पण: रजिसरीकरण संख्र्ा और 
प्राजधकरण का उल्लेख दकर्ा िाए। 

:  

3.2 केन्‍दरीर् सरकार/राज्र् सरकार/केन्‍दरीर् 
सावािजनक सेक्टर उपक्रम/राज्र् 
सावािजनक सेक्टर उपक्रम/संरु्ि उद्यम 
(जनिी+सरकारी), (सरकारी+सरकारी), 
(जनिी+जनिी) 

  

4.0 पररर्ोिना/ उद्योग/ दक्रर्ाकलाप का अवस्ट्थान : 

 4.1 अवस्ट्थान :  केएमएल अपलोड करें 

4.2 पररबि अिांि (उत्तर) (ििमलव के 
पश्चात 8 अंक)  

: से :  
तक :  

 

4.3 पररबि िेिांतर (पूवा) (ििमलव के पश्चात 
8 अंक) 

: से :  
तक :  
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4.4 संरजित िेत्र, तटीर् जवजनर्मन िेत्र, 
िैवमंडल, िलािर्, वन, कच्छ वनस्ट्पजत, 
नदिर्ाँ, परुाताजत्वक स्ट्मारक, गभंीर रूप से 
प्रिजूषत िेत्र, गरै-प्राजप्त िहर, प्रिजूषत निी 
खंड, जहल स्ट्टेिन (ऊंचाई > 600 मीटर), 
प्रमुख कस्ट्बे और िहरों के पाररप्राजस्ट्थजतकी-
संवेिी िेत्र में जस्ट्थत 

:  

4.4 भारतीर् सवेिण टोपो िीट संस्ट्था :   

4.5 भूजम ब्र्ौरा (पंचार्त, तहसील, जिले के 
अनुसार) 

:  स्ट्वाजमत्व/पटे्ट पर :  
कुल िेत्रफल हके्टेर्र में :  
क) गैर-वन (हके्टेर्र में) :  
ख) वन (हके्टेर्र में) :  

वार्षाक पट्टा मूल्र्, पट्टा रुपए की 
ििा में  

:   

जनमााण िेत्र वगा मीटर में :  
हररत पट्टी का आवरण कुल िेत्रफल 
के % में 

:  
 

 4.6 वगा मीटर में भूजम सीमा : स्ट्वर्-ंकृजष :  
औद्योजगक :  
संपररवर्तात :  
औद्योजगक िेत्र :  
क) आवेिन दकर्ा और आबंरटत 

नहीं दकर्ा गर्ा 
:  

ख) आवेिन दकर्ा और आबंरटत 
दकर्ा गर्ा 

:  

ग) पटे्ट पर दिर्ा गर्ा :  
 

5.0 प्रवगा और पररर्ोिना/ उद्योग/ दक्रर्ाकलाप का वगीकरण: 

 5.1 उद्योग का प्रवगा (लाल, नारंगी और हरा) : प्रवगा :  
प्रिषूण सूचकांक :  

 

5.2  औद्योजगक िेत्र/ प्रकार :   

5.3 अत्र्जधक प्रिषूणकारी/ 17 प्रवगा/ अन्‍दर् :  

5.4 पूंिी जवजनिान के आधार पर उद्योग का 
पैमाना (सूक्ष्म/लघ/ुमध्र्म/बडा) 

:  कुल पूंिी जवजनिान (रु.) :  
पैमाना/वगीकरण :  

 

5.5 उत्पाि/ उप-उत्पाि जवजनमााण िमता 
(टीपीडी/टीपीए) 

: उत्पाि/उप-उत्पाि : िमता 

 :  

 :  

 :  
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5.6 जवजनमााण िमता के जलए कचे्च माल/ रसार्न 
खपत (टीपीडी और टीपीए) 

:  कच्चा माल : खपत 

 :  

 :  

 :  
 

5.7 प्रदक्रर्ा प्रवाह चाटा और सामग्री संतुलन, 
प्रौद्योजगकी का लाभ आदि के साथ संजिप्त 
जवजनमााण प्रदक्रर्ा। 

:  उपाबधं दकर्ा िाए  

5.8 उत्पािन आरंभ होन ेकी तारीख/ अपेजित 
तारीख 

:  

5.9 जनर्ुि होन ेवाले/जनर्िु लोगों की संख्र्ा :   

5.1
0 

उद्योग जिफ्ट/साप्ताजहक छुट्टी : जिट्स (I / II / III ) और घंटों में :  
दिनों में साप्ताजहक छुट्टी :  

 

5.1
1 

एमएसआईएचसी जनर्मों के अनुसार 
पररसंकटमर् रसार्नों का उपर्ोग 

: क्र.स.ं रसार्न एचए
स 

कोड 

भडंारण 
िमता 

िैजनक उपभोग 

1.     

2     

3.     
 

 5.1
2 

पी एल आई अजधजनर्म , 1991 के तहत 
बीमा  

: क. बीमा सखं्र्ा और क्रमाकं (जिसके जलए जलर्ा गर्ा ) 
ख.बीमा कंपनी  
ग.वधैता  

 घ. िजतपूर्ता सीमा (रु. में)  
ड.   ई आर एफ़ में र्ोगिान (रु. में) 
 

 
भाग ख: अपजिष्ट िल पहल ू

6.0 िल खपत और अपजिष्टिल उत्पािन 

 6.1 िल स्रोत : भिूल/ निी/ औद्योजगक सपंिा आपरू्ता/ जनिी टैंकर/ समरु/ 
पनुनावीनीकरण/ कोई अन्‍दर्, र्दि कोई हो 

6.2 अनुमजत प्रिानकताा प्राजधकारी और 
अनुमत मात्रा 

: प्राजधकरण: 
मात्रा: 

6.3 जवजनमााण िमता हतेु िल खपत 
(केएलडी) 

:   

6.4 जवजनमााण िमता के जलए िल उपर्ोग। 
(जवजभन्न बबंिओुं पर टीडीएस के साथ 
मात्रा दिखाते हुए िल संतलुन उपबंध करें) 

:  प्रर्ोिन : केएलडी 

घरेल ू :  
प्रदक्रर्ा :  
बॉर्लर :  
अन्‍दर् उपर्ोजगताएँ (कृपर्ा जवजनर्िाष्ट 
करें) 

:  
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6.5 जवजनमााण प्रदक्रर्ा के जलए अपजिष्ट िल 
उत्पािन (केएलडी)  

: केएलडी 

जवजभन्न स्रोतों से अपजिष्ट िल : प्रर्ोिन : केएलडी 

घरेल ू :  
प्रदक्रर्ा :  
बॉर्लर :  
अन्‍दर् उपर्ोजगताएँ (कृपर्ा जवजनर्िाष्ट 
करें) 

:  
 

6.6 अपजिष्ट िल उपचार प्रणाली :  बजहःस्राव का प्रकार : केएलडी उपचार प्रणाली 
िैव-अपघटनीर् :   
गैर-िैव-अपघटनीर् :   
बॉर्लर ब्लोडाउन :   
अन्‍दर् प्रसाधन :   
कोई अन्‍दर्    
कुल :   

 

6.7 मल उपचार संर्ंत्र(संर्ंत्रों) का ब्र्ौरा  : क्र.स.ं एसटीपी की िमता : केएलडी 

1.    

2.    
 

उपचाररत बजहःस्राव के जनपटान की रीजत   

6.8 बजहःस्राव उपचार संर्ंत्र ब्र्ौरा : क्र.स.ं ईटीपी की िमता : केएलडी 

1.    

2.    
 

उपचाररत बजहःस्राव के जनपटान की रीजत :  

6.9 उपचाररत अपजिष्ट िल हौिी, गाडा 
तालाब, र्दि कोई हो, की िमता 

:  

6.10 प्रत्र्ेक इकाई प्रचालन/प्रदक्रर्ा की 
इनलेट/आउटलेट जविेषताओं के साथ 
उपचार स्ट्कीम का स्ट्कीमबि आरेख 

:  उपाबि दकर्ा िाए। 

6.11 प्रदक्रर्ा/मानकों के अनुसार पीएच, 
एसएस, टीडीएस और मुख्र् आर्नों, 
बीओडी/सीओडी, तले और ग्रीस तथा 
सुसंगत धातुओं और पोषक तत्वों के संबंध 
में उपचार पूवा और पश्चात अपजिष्ट की 
गुणवत्ता (अंजतम आउटलेट पर)। (ईपीए 
मान्‍दर्ता प्राप्त प्रर्ोगिाला से अनुपचाररत 
और उपचाररत अपजिष्ट की जवश्लेषण 
ररपोटा उपबंध करें) 
रटप्पण: प्रस्ट्ताजवत इकाई के जलए अपजिष्ट 
की अपेजित जविेषताएं प्रस्ट्तुत करें 

: उपाबि दकर्ा िाए। 
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6.12 निी/खाडी, निमुख/नाली (सीवर का 
स्ट्वामी)/समुर/भूजम/ईटीपी से संबि का 
नाम 

:  

6.13 एच एंड ओडब्ल्र्ू जनर्म, 2016 के अधीन 
कवर दकए गए 'पररसंकटमर्' और 'अन्‍दर्' 
अपजिष्टों के जलए पथृकत: िोस अपजिष्टों 
का ब्र्ौरा और एच एंड ओडब्ल्र्ू जनर्म, 
2016 के अधीन कवर नहीं दकए गए अन्‍दर् 
िोस अपजिष्टों के साथ-साथ उनकी प्रबंधन 
प्रणाली का ब्र्ौरा 

: उपाबि दकर्ा िाए। 

6.14 उपचार-प्रििान और पर्ाावरणीर्-
अनुपालन जनगरानी और ररपोर्टिंग प्रणाली 
का ब्र्ौरा 

: उपाबि दकर्ा िाए। 

6.15 उपरोि मिों में िाजमल नहीं की गई कोई 
भी सुसंगत िानकारी 

:  

 
भाग ग: वार् ुउत्सिान पहल ू

(जचमनी वाले औद्योजगक स्ट्थापनों की ििा में आवश्र्क िानकारी) 

7.0 ईंधनों का प्रकार 

 7.1 जवजनमााण िमता के जलए प्रजत घंटा ईंधन 
खपत और टीपीडी 

: क्र.स.ं ईंधन मात्रा ऐि% एस
% 

1. कोर्ला    

2 डीिल    

3. भट्टी का तेल    

4. प्राकृजतक गैस    

5. लकडी    

6. अन्‍दर्, र्दि कोई 
हो 

   

 

7.2 स्ट्टैक का ब्र्ौरा (प्रदक्रर्ा, ईंधन, डी.िी.): 
क) ऊंचाई और व्यास (मी.) के साथ स्ट्टैक और वेंट की संख्र्ा  
ख) प्रत्र्ेक स्ट्टैक और वेंट से स्ट्टैक उत्सिान की गणुवत्ता और मात्रा 
ग) प्रमुख औद्योजगक प्रदक्रर्ाएँ/पलार्क उत्सिान के स्रोत 
घ) उत्सिान से जनपटन ेके जलए वार्ु प्रिषूण जनर्ंत्रण इकाइर्ों का संजिप्त ब्र्ौरा 

स्ट्टैक से उपबंध ईंध
न  

ऊंचाई 
(मीटर
) 

व्यास (मीटर) प्रिषू
क  

जनर्ंत्रण 
प्रणाली 

पोटा होल और प्लेटफ़ॉमा 
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7.3 डी.िी. सेट :  क्र.स.ं केवी
ए 

ध्वजनक प्राजस्ट्थजत ऊंचाई (मी) 

    

    
 

7.4 प्रदक्रर्ा/मानकों के अनुसार पीएम, 
एसओ2, एनओएक्स तथा अन्‍दर् सुसंगत 
वार्ु प्रिषूकों के संबंध में स्रोत उत्सिान 
(उपचार/जनर्ंत्रण से पहल)े तथा 
उपचार/जनर्ंजत्रत उत्सिान (स्ट्टैक/वेंट पर) 
के बाि की गुणवत्ता। (ईपीए मान्‍दर्ता 
प्राप्त प्रर्ोगिाला से स्ट्टैक उत्सिान की 
जवश्लेषण ररपोटा उपबंध करें) 
रटप्पण: प्रस्ट्ताजवत इकाई के जलए 
उत्सिान की अपेजित जविेषताएँ प्रस्ट्तुत 
करें। 

: उपबधं दकर्ा िाएं 

7.5 गंधर्ुि र्ौजगक, र्दि कोई हो और 
उपलब्ध कराए गए जनर्ंत्रण उपार् 

:   

7.6 उपचार/जनर्ंत्रण-जनष्पािन और 
पर्ाावरण-अनुपालन जनगरानी और 
ररपोर्टिंग प्रणाली का ब्र्ौरा 

:  

7.7 उपरोि मिों में िाजमल न की गई कोई 
सुसंगत िानकारी 

:  

 
भाग घ: पररसकंटमर् अपजिष्ट पहल ू

(पररसंकटमर् अपजिष्ट उत्पािन करन ेवाले औद्योजगक स्ट्थापनों के मामले में आवश्र्क िानकारी) 
8.0 पररसकंटमर् अपजिष्ट प्रबधंन 

 8.1 पररसंकटमर् अपजिष्ट उत्पािन करने की 
प्रदक्रर्ा 

: क्र.स.ं प्रदक्रर्ा अनसुचूी I 
का खडं 

मात्रा/वार्षाक 

    

    
 

8.2  के जलए सहमजत आवश्र्क  :  क्र.स.ं दक्रर्ाकलाप : कृपर्ा रटक करें 

1. उत्पािन :  

2. संग्रह :  

3. भंडारण :  

4. पररवहन :  

5. ररसेप्िन :  

6. पुनः उपर्ोग :  

7. रीसाइबक्लंग :  

8. पुनबाहाली :  
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9. पूवा-प्रसंस्ट्करण :  

10. सह-प्रसंस्ट्करण :  

11. उपर्ोग :  

12. उपचार :  

13. जनपटान :  

14. भस्ट्मीकरण :  
 

8.3 तकनीकी िमताएं/सुजवधाएं :  क्र.स.ं िमताएं :    

1. भंडारण िेत्र :   

2. भंडारण मात्रा :  

3. भंडारण की जवजध :  

4. जविेष हैंडबलगं 
आवश्र्कता, र्दि कोई 
हो 

:  

5. आपातकालीन प्रजतदक्रर्ा 
प्रदक्रर्ा 

:  

6. लीचेट उपचार :  
 

8.4 अपजिष्ट की प्रकृजत (जविेषताएं) और 
मात्रा 

: क. प्रजत वषा प्रबंजधत: 
ख. दकसी भी समर् भंडाररत: 

8.4 उपरोि अपजिष्टों के प्रबंधन/जनपटान की 
रीजत 

: क्र.स.ं जनपटान :  कृपर्ा रटक करें 

1. औद्योजगक इकाई के 
भीतर सुरजित भंडाररत 

:   

2. संर्ंत्रों में उपर्ोग (र्दि 
नहीं, तो कृपर्ा उपर्ोग 
का ब्र्ौरा प्रिान करें) 

:  

3. सामान्‍दर् टीएसडीएफ :  
राज्र् के भीतर :  
राज्र् के बाहर :  

4. अन्‍दर् :  
 

8.5 वास्ट्तजवक उपर्ोगकतााओं/ टीएसडीएफ 
तक एच.डब्ल्र्ू. के पररवहन की व्यवस्ट्था 

:  

8.6 सभी अपजिष्टों के सुरजित प्रचालन के 
जलए प्रिान दकए गए पर्ाावरण सुरिा 
उपार्ों और पर्ाावरण सुजवधाओं का 
ब्र्ौरा; 

  

8.7 इन जनर्मों के अनुसार पररसंकटमर् 
रसार्नों के जवजनमााण, भंडारण और 
आर्ात जनर्म, 1989 के अधीन 
पररभाजषत पररसंकटमर् रसार्नों के 
भंडारण से उत्पादित पररसंकटमर् और 
अन्‍दर् अपजिष्ट। 
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8.8 उपचार, भंडारण और जनपटान सुजवधा 
(टीएसडीएफ) प्रचालकों के जलए 

:  1. कृपर्ा जनम्नजलजखत सजुवधाओं का ब्र्ौरा प्रिान करें: 
 

क) लेआउट मानजचत्र के साथ साइट का अवस्ट्थान 
ख) अपजिष्ट का सुरजित भंडारण और भंडारण िमता 
ग) उपचार प्रदक्रर्ाएँ और उनकी िमताएँ 
घ) सुरजित लैंडदफल 
ङ) भस्ट्मीकरण, र्दि कोई हो 
च) लीचेट संग्रह और उपचार प्रणाली 
छ) अजग्निमन प्रणाली 
ि) जनगरानी सजहत पर्ाावरण प्रबंधन स्ट्कीम और 
झ) िनरेटर से अपजिष्ट पररवहन की व्यवस्ट्था। 

 
2. कृपर्ा टीएसडीएफ साइट पर की गई दकसी भी अन्‍दर् 
दक्रर्ाकलापों का ब्र्ौरा प्रिान करें: 

रटप्पण: 
1. प्राजधकरण के नवीनीकरण  की ििा में जपछले प्राजधकरण संख्र्ा और तारीखों तथा जपछले तीन वषों के 

वार्षाक ररटना की प्रजतर्ां प्रिान करें, जिसमें पूवा पर्ाावरण मंिूरी की ितों के संबंध में अनपुालन ररपोटा, िहां 
भी लाग ूहो, िाजमल हो। 

2. आपातकालीन प्रजतदक्रर्ा स्ट्कीम (ईआरपी) की प्रजत प्रिान करें, जिसमें सीपीसीबी के मागा ििाक जसिांतों में 
जवजनर्िाष्ट आपातकालीन प्राजस्ट्थजतर्ों (िैसे ररसाव र्ा ररसाव र्ा आग) से जनपटन ेके जलए प्रदक्रर्ाओं का 
समाधान दकर्ा िाना चाजहए। इस तरह की ईआरपी में जनम्नजलजखत िाजमल होंगे, लेदकन सीजमत नहीं होंगे: 

➢ घटनाओं को जनर्ंजत्रत करना तादक प्रभावों को कम दकर्ा िा सके और व्यजिर्ों, पर्ाावरण और संपजत्त के 
जलए खतरे को सीजमत दकर्ा िा सके; 

➢ व्यजिर्ों और पर्ाावरण की सुरिा के जलए आवश्र्क उपार्ों को लाग ूकरना; 
➢ घटनाओं में जस्ट्थजतर्ों को जनर्जंत्रत करने और उनके पररणामों को सीजमत करने के जलए की िाने वाली 

कारावाइर्ों का ब्र्ौरा, जिसमें उपलब्ध सुरिा उपकरणों और संसाधनों का ब्र्ौरा िाजमल है; 
➢ कमाचाररर्ों को उन कताव्यों में प्रजििण िेने की व्यवस्ट्था करना जिन्‍दहें उनसे पूर्ता की अपेिा की िाती है; 
➢ संबंजधत अजधकाररर्ों और आपातकालीन सेवाओं को सूजचत करने की व्यवस्ट्था; और 
➢ ऑफ-साइट उपिमन कारावाई के साथ सहार्ता प्रिान करने की व्यवस्ट्था। 
3. पररसंकटमर् और अन्‍दर् अपजिष्ट के प्रबंध समर् ररसाव, लीकेि र्ा आग लगन ेकी प्राजस्ट्थजत में बैंक गारंटी 

िमा करने के िार्रे सजहत सभी उपबंधों का पालन करन ेके जलए िपथ र्ा उद्घोषणा करना। 
8.9 प्री-प्रोसेसर र्ा सह-प्रोसेसर के 

पुनचाक्रणकतााओं र्ा पररसंकटमर् और 
अन्‍दर् अपजिष्टों के उपर्ोगकतााओं के जलए 

: क) घरेल ूस्रोतों र्ा आर्ाजतत र्ा िोनों से प्रजत वषा प्राप्त जवजभन्न 
अपजिष्टों की प्रकृजत और मात्रा 

ख) जिला उद्योग कें रीर् र्ा दकसी अन्‍दर् अजधकृत सरकारी 
अजभकरण द्वारा िारी रजिस्ट् रीकरण के अनुरूप स्ट्थाजपत िमता 

ग) भंडारण िमता सजहत अपजिष्टों के सुरजित भंडारण का ब्र्ौरा 
प्रिान करें। 

घ) प्रदक्रर्ा ब्र्ौरा जिसमें उपकरण ब्र्ौरा, इनपुट और आउटपुट 
(इनपुट अपजिष्ट, रसार्न, उत्पाि, उप-उत्पाि, उत्पािन 
अपजिष्ट, उत्सिान, अपजिष्ट िल, आदि) ििाान ेवाली प्रदक्रर्ा 
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प्रवाह पत्रक िाजमल ह।ै 
ङ) उत्पािों र्ा उप-उत्पािों के अंजतम उपर्ोगकतााओं का ब्र्ौरा 

प्रिान करें। 
च) अपजिष्ट जनपटान की रीजत सजहत प्रिषूण जनर्ंत्रण प्रणाजलर्ों 

िैसे दक अपजिष्ट उपचार संर्ंत्र, स्ट्क्रबर आदि का ब्र्ौरा प्रिान 
करें 

छ) व्यावसाजर्क स्ट्वास्ट््र् और सुरिा उपार्ों का ब्र्ौरा प्रिान करें: 
ज) क्र्ा प्रजतष्ठान कें रीर् प्रिषूण जनर्ंत्रण बोडा के दििा जनििेोंके 

अनुसार स्ट्थाजपत की गई है? र्दि हाँ, तो दििा जनिेिोंके 
अनुपालन पर एक ररपोटा प्रिान करें। 

झ) प्रजतष्ठान तक अपजिष्ट के पररवहन की व्यवस्ट्था: 
8.10 उपरोि मिों में िाजमल न की गई कोई 

भी सुसंगत िानकारी 
:  

 
भाग ङ: भगुतान ब्र्ौरा 

9.0 भगुतान ब्र्ौरा 

 9.1 भुगतान का प्रकार : ऑनलाइन/ऑफलाइन 

9.2 ऑनलाइन की ििा में संव्यवहार का 
ब्र्ौरा 

: संव्यवहार संख्र्ा: 
तारीख: 
प्राजस्ट्थजत: 

9.3 ऑफ़लाइन की ििा में ड्राफ्ट का ब्र्ौरा : रकम (रु.): 
ड्राफ्ट संख्र्ा: 
के पि में: 
बैंक का नाम: 
तारीख: 

9.4 संित फीस की रकम : रु. ____________________ 

 
घोषणा 

क) मैं/हम घोषणा करते हैं दक उपरोि िानकारी मेरे/हमारे सवोत्तम ज्ञान के अनुसार सत्र् और सही ह।ै मैं/हम िानत े
हैं दक दकसी भी प्रकार की जम्र्ापरक िानकारी वार्ु (प्रिषूण जनवारण और जनर्ंत्रण) अजधजनर्म, 1981 की धारा 
38(च) के अधीन िडंनीर् ह।ै 

ख) मैं/हम एतद्द्वारा र्ह स्ट्वीकृत करत े हैं दक कचे्च माल, उत्पाि, जवजनमााण प्रदक्रर्ा और उपचार और/र्ा अपजिष्ट, 
उत्सिान, पररसंकटमर् अपजिष्ट आदि के जनपटान के संबंध में इस आवेिन में बताई गई बातों में गुणवत्ता और मात्रा 
में दकसी भी पररवतान के मामल ेमें; सहमजत के जलए एक नर्ा आवेिन दकर्ा िाएगा और िब तक नवीन सहमजत 
प्रिान नहीं िी िाती ह,ै तब तक कोई पररवतान नहीं दकर्ा िाएगा। मैं/हम अवगत हैं दक धारा 21 का उल्लंघन, 
वार्ु (प्रिषूण जनवारण और जनर्ंत्रण) अजधजनर्म, 1981 के सुसंगत उपबंधों के अधीन िंडनीर् ह।ै 

ग) मैं/हम इसके साथ एक िपथ पत्र प्रस्ट्तुत करते हैं जिसके आधार पर मुझे/हमें स्ट्थापना हतेु सहमजत िारी की िाएगी 
और मैं/हम वार्ु (प्रिषूण जनवारण और जनर्ंत्रण) अजधजनर्म, 1981 की धारा 39 र्ा दकसी भ्रामक/गलत प्रस्ट्तुजत 
के अधीन जिममेिार िहराए िाएंगे। 

घ) मैं/हम राज्र् बोडा द्वारा कोई अन्‍दर् िानकारी मांग ेिाने के एक माह के भीतर प्रस्ट्ततु करने का वचन िेत ेहैं। 
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तारीख: 
 
स्ट्थान:  

 
अजधभोगी/ 

अजधकृत हस्ट्तािरकताा का नाम और हस्ट्तािर 
    

 
        

  
प्रचालन हते ुसहमजत प्रिान करन ेके जलए सलंग् न दकए िान ेवाल ेअजनवार्ा िस्ट्ताविे: 

  
1. अनजु्ञजप्तर्ा ं/ प्रमाणपत्र: 

(क) कंपनी की जवजधक प्राजस्ट्थजत : 
i. साझेिारी / स्ट्वाजमत्व / कंपनी आदि; र्ा 
ii. एसएसआई / एमएसएमई प्रमाणपत्र (उद्योग आधार) / उद्यजमता ज्ञापन, र्दि लागू हो; 
(ख) पररर्ोिना का अवस्ट्थान: 
i. औद्योजगक िेत्र: संबंजधत औद्योजगक िेत्र जवकास बोडा/ जनगम से आवंटन पत्र/ भूजम धारण प्रमाण पत्र; र्ा 
ii. औद्योजगक िेत्र से इतर: संबंजधत प्राजधकरण से रजिस्ट्रीकृत भूजम जवलेख / भूजम संपररवतान प्रमाणपत्र / र्दि संपजत्त 

दकराए / पटे्ट पर हो तो, दकरार्ा (र्ा) पट्टा करार; 
(ग) खनन पररर्ोिना: खान और भूजवज्ञान जवभाग द्वारा प्रिान की गई खजनि खनन पट्टा अनमुजत, र्दि लागू हो; 
(घ) पर्ाावरण (सरंिण) अजधजनर्म, 1986 (1986 का 29 वा)ं के अधीन िारी भारत सरकार की अजधसूचना संख्र्ा 
एसओ 1533 (ई), तारीख 14 जसतमबर, 2006 के अधीन, र्दि लाग ूहो, कें रीर् सरकार र्ा राज्र् पर्ाावरण समाघात 
जनधाारण प्राजधकरण द्वारा िी गई पर्ाावरणीर् स्ट्वीकृजत; 
 
(ङ) जवजनिान: प्रस्ट्ताजवत पूंिी जवजनिान के संबंध में चाटाडा अकाउंटेंट प्रमाण पत्र। 
 

2. तकनीकी ब्र्ौरा: 
i. पर्ाावरण (संरिण) अजधजनर्म, 1986 (1986 का 29 वां) के अधीन िारी भारत सरकार की अजधसूचना संख्र्ा एसओ 
1533 (ई), तारीख 14 जसतंबर, 2006 के अधीन कें रीर् सरकार र्ा राज्र् पर्ाावरण समाघात जनधाारण प्राजधकरण को 

प्रस्ट्तुत की गई पर्ाावरण समाघात जनधाारण ररपोटा; र्ा 
 
ii. पररर्ोिना ररपोटा जिसमें जवजनमााण प्रदक्रर्ा (फ्लो चाटा सजहत ब्र्ौरा), कच्चा माल, उत्पाि, उप-उत्पाि, भूजम जवस्ट्तार, 
जवजभन्न प्रस्ट्कीमथा िल स्रोत और खपत, जवजभन्न दक्रर्ाकलापों से अपजिष्ट िल उत्सिान, बजहःस्राव उपचार संर्ंत्र (फ्लो 
डार्ग्राम सजहत ब्र्ौरा), िल िषे, प्रर्ुि ईंधन, उत्सिान के स्रोत और प्रस्ट्ताजवत वार्ु प्रिषूण जनर्ंत्रण उपकरण, डीिी 
सेट और पररसंकटमर् तथा अन्‍दर् अपजिष्ट उत्पािन के साथ-साथ संर्ंत्र खाका स्ट्कीम िाजमल हो। 
 

3. स्ट्थापना करन ेके जलए सहमजत / जवस्ट्तार और नवीनीकरण के जलए सहमजत, र्था लाग,ू की अनपुालन ररपोटा। 
_____________________ 
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िसूरी अनसुचूी 
[परैा 3(1) िेजखए] 

 
क.  सहमजत के जलए प्रर्ोज् र् वार्षाक िुल् क  
 
1. पूिंी जवजनिान स्ट्लबै.- पूंिी जवजनिान स्ट्लैब जनम्नानुसार हैं: - 
(क) 1 करोड रुपर्े और उससे कम 
(ख) 1 करोड रुपर्े से अजधक ककंतु 10 करोड रुपर् ेसे अजधक नहीं 
(ग) 10 करोड रुपर् ेसे अजधक ककंतु 50 करोड रुपर् ेसे अजधक नहीं 
(घ) 50 करोड रुपर् ेसे अजधक ककंतु 250 करोड रुपर् ेसे अजधक नहीं 
(ङ) 250 करोड रुपर्े से अजधक ककंतु 500 करोड रुपर् ेसे अजधक नहीं 
(च) 500 करोड रुपर्े स ेअजधक ककंतु 1000 करोड रुपर् ेसे अजधक नहीं 
(छ) 1000 करोड रुपर्े से अजधक 
 

2) औद्योजगक सरं्तं्र के जलए वार्षाक फीस - (क) उद्योग के जलए सहमजत प्रिान करने हतेु फीस का जनधाारण पूंिी 
जवजनिान और औद्योजगक संर्ंत्र के वगीकरण के आधार पर जनम्नजलजखत सूत्र के अनुसार दकर्ा िाता है, अथाात:- 

सीएफ = सीआई * एस एफ * पीआईएफ 
िहाँ- 
• सीएफ   : सहमजत के जलए वार्षाक फीस (रु. में / जवजधमान्‍दर्ता अवजध) 
• सीआई   : पूंिी जवजनिान (रु. में) 
• एस एफ  : पैमाना कारक (पूिी जवजनिान पर आधाररत) 
• पीआईएफ  : प्रिषूण सूचकांक कारक (श्रेणी के आधार पर) 

 
ख) पूंिी जवजनिान स्ट्लैब के अनसुार पैमाना कारक (एस एफ) जनम्नजलजखत ह:ै - 

 
क्र. स.ं पूिंी जवजनिान कारक (एसएफ) 
(1) (2) (3) 

(i) 1 करोड रु. और उससे कम  0.100% 

(ii) 1 करोड रुपर् ेसे अजधक ककंतु 10 करोड रु. से अजधक नहीं 0.080% 

(iii)  10 करोड रुपर्े स ेअजधक ककंतु 50 करोड रु. से अजधक नहीं 0.060% 

(iv)  50 करोड रुपर्े स ेअजधक ककंतु 250 करोड रु. से अजधक नहीं 0.040% 

574

Amber Jain
49



30  THE GAZETTE OF INDIA : EXTRAORDINARY    [PART II—SEC. 3(i)] 
 

 

(v)  250 करोड रुपर्े स ेअजधक ककंतु 500 करोड रु. से अजधक नहीं 0.030% 

(vi)  500 करोड रुपर्े स ेअजधक ककंतु 1000 करोड रु. से अजधक नहीं 0.020% 

(vii) 1000 करोड रु. से अजधक  0.010% 

 
(ग) उद्योगों के वगीकरण के आधार पर प्रिषूण सूचकांक कारक (पीआईएफ) इस प्रकार हैं- 
 

क्र. स.ं औद्योजगक श्रणेी पीआईएफ 
(1) (2) (3) 

(i) हररत 1.00 

(ii) नारंगी 1.50 

(iii) लाल 2.00 

  
(घ) जपछले स्ट्लैब की अजधकतम फीस को अगले स्ट्लैब की मूल फीस के रूप में रखा िाए और स्ट् केल फैक् टर (एसएफ) अतंर 
रकम पर लाग ूहोगा। ब् र्ौरा जनम्नानुसार ह:ै - 
वार्षाक फीस (सीएफ): जपछल ेस्ट्लबै की अजधकतम फीस + {(सीआई का अतंर)* एसएफ*पीआईएफ} 
(ड.) सहमजत प्रिान करन ेके जलए उद्योग / गजतजवजध के जलए न्‍द र्ूनतम वार्षाक फीस, हरा, नांरगी और लाल श्रणेी के जलए 
क्रमि: रू. 5000, रू. 7500, रू. 10,000 होगी।  
3. स्ट्थानीर् जनकार्ों और अवसरंचना पररर्ोिनाओं (आवासीर् और अन्‍दर्) के जलए वार्षाक फीस- (क) भारत सरकार की 
अजधसूचना संख्र्ा एसओ 1533 (अ), के अधीन कवर की गई अवसंरचना पररर्ोिनाओं के संबंध में स्ट् थाजपत करन ेके जलए 
वार्षाक फीस का जनधाारण करने के उद्देश् र् से पूंिी जनवेि दिनांक 14 जसतंबर, 2006 को, समर् समर् पर संिोजधत, 
स्ट् थापना चरण के िौरान पूंिी जनवेि पर आधाररत होगा। इसे आवासीर् (स्ट्टैंडअलोन अपाटामेंट/ कॉमप्लेक्स), लआेउट, 
एकीकृत पररर्ोिनाएं, वाजणजज्र्क कॉमप्लेक्स, कार्ाालर् कॉमप्लेक्स, ििैजणक संस्ट्थान, टाउनजिप और स्ट्थानीर् जनकार् 
िल आपूर्ता और सीवरेि बोडा िाजमल हैं। स्ट्थापना हते ुसहमजत के जलए वार्षाक फीस औद्योजगक संर्ंत्रों के जलए अपनाए 
गए फामूाल ेके अनुसार की िाएगी, िैसा दक उपर्ुाक् त पैरा 2 में दिर्ा गर्ा ह।ै  
 

ख) उपार्ुक् त उप-परैा (क) में पररर्ोिनाओं के प्रचालन की सहमजत के जलए वार्षाक फीस उत्सर्िात/ उपचाररत मल की मात्रा 
पर आधाररत होगी : 

क्र. स.ं उत्सर्िात और उपचाररत मल प्रचालन की सहमजत के जलए वार्षाक फीस 
स्ट्थानीर् जनकार् और 

आवासीर् (रु.) 
आवासीर् स ेइतर 

(रु.) 
(1) (2) (3) (4) 

1 10 केएलडी तक 5,000 7,500 

2 10 से 50 केएलडी तक 15,000 22,500 

3 50 से 100 केएलडी तक 25,000 37,500 

4 100 से 300 केएलडी तक 35,000 52,500 

5 300 से 500 केएलडी तक 55,000 82,500 

6 500 केएलडी से 1 एमएलडी तक 65,000 97,500 
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7 1 से 5 एमएलडी तक 75,000 1,12,500 

8 5 से 10 एमएलडी तक 1,00,000 15,00,00 

9 10 से 25 एमएलडी तक 2,00,000 30,00,00 

10 25 एमएलडी से अजधक 4,00,000 60,00,00 

 
4. खनन पररर्ोिनाओं के जलए वार्षाक फीस – (क) खनन पररर्ोिना/दक्रर्ाकलाप हते ुसहमजत प्रिान करन ेके जलए 

वार्षाक फीस खनन दकए िाने वाले खजनि की स्ट्वीकृत िमता, खजनि के प्रकार, खनन िेत्र और खनन के प्रकार पर 
आधाररत ह।ै फीस का पररकलन जनम नजलजखत सूत्र का उपर्ोग करते हुए दकर्ा िाएगा- 

 
सीएफ = सीसी * एमएफ * एएफ * टीएमएफ 

िहा,ँ 
 
• सीएफ: वार्षाक सहमजत फीस (रु. / वार्षाक) 
• सीसी: खनन दकए िान ेवाले खजनि की स्ट् वीकृत िमता (टन / वार्षाक) 
• एमएफ: खजनि कारक (खजनि के प्रकार के आधार पर) 
• एएफ: िेत्र कारक (खनन िेत्र के आधार पर रु. में) 
• टीएमएफ: खनन कारक का प्रकार (खनन के प्रकार के आधार पर) 

 
रटप् पण- न्‍द र्नूतम फीस : रू. 5000 प्रजतवषा  
 
(ख) उत् खजनत दकर्े गए खजनि के प्रकार पर आधाररत खजनि कारक ह ै:  
 

क्र. स.ं खजनि पिाथा खजनि कारक (एमएफ) 
1 मैंगनीि, क्रोमाइट, स्ट्टीटाइट, बैराइट्स, अभ्रक, सोना, र्ूरेजनर्म, 

चांिी, तांबा, सीसा, िस्ट्ता 
1 

2 लोहा, बॉक्साइट, कोर्ला 0.8 

3 डोलोमाइट, चूना पत्थर, जिप्सम, फेल्डस्ट्पार, गानेट, क्वाट्िा, 
जसजलका स्ट्टेट स्ट्टोन, बेंटोनाइट, पार्रोपाइलाइट, ग्रफेाइट, 
फॉस्ट्फोराइट, कल-े चीन, व्हाइट, फार्र और बॉल 

0.6 

4 अन्‍दर् खजनि िैसे स्ट्टोन क्वारी, ग्रेनाइट, संगमरमर, निी रेत / निी 
तल 
सामग्री आदि 

0.4 

 
(ग)  उत् खनन िेत्र के आधार पर िेत्र कारक (एएफ) हैं :  
 
क्र.स.ं  पटे्ट पर िते्र (हके् टेर्र में)  िते्र कारक (एएफ) 
1.  5 तक  1.0 

2.  5 से ऊपर 25 तक  1.2 

3.  25 से ऊपर 100 तक  1.4 
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4.  100 से ऊपर 500 तक 1.6 

5.  500 से ऊपर 1.7 

 
(घ)  खनन के प्रकार पर आधाररत खनन कारक का प्रकार (टीएमएफ)  
क्र.स.ं  खनन का प्रकार  खनन कारक के प्रकार (टीएमएफ) 
1.  खुली खनन  1.25 

2.  भूजमगत खनन 1.00 

 
 
5. कॉफी पबल्पगं दक्रर्ाकलापों के जलए वार्षाक फीस – (क) प्रचालन िमता को पृथक रखत ेहुए पबल्पंग (वेट और ड्राई 
पबल्पंग) के प्रकारों को ध् र्ान में रखते हुए बुजनर्ािी फीस और पबल्पंग कारक के आधार पर कॉफी पबल्पगं के जलए वार्षाक 
फीस का जनधाारण दकर्ा िाएगा।  

 
सीएफ़ = बीएफ * पीएफ 

िहाँ, 
• सीएफ : फीस (रु. / वार्षाक) 
• बीएफ  : मलू फीस (रु. 2500 प्रजतवषा) 
• पीएफ : पबल्पंग कारक (पबल्पंग के प्रकार के आधार पर) 
 
(ख) पबल्पगं के प्रकार के आधार पर पबल्पगं कारक (पीएफ): 
 

क्र. स.ं पबल्पगं के प्रकार पबल्पगं कारक  (पीएफ) 
1 2 3 

1 वेट पबल्पगं 1.25 

2 ड्राई पबल्पंग 1.00 

 
6. िलीर् कृजष दक्रर्ाकलापों के जलए वार्षाक फीस - लीि होल्ड िेत्र के आधार पर एक्वा कल्चर के जलए वार्षाक फीस का 
जनधााररण दकर्ा िाएगा और फीस जनम नानुसार ह ै:  
 

क्र. स.ं लीि होल्ड िते्र फीस (रु. में) 
1 5 हके्टेर्र तक िून्‍दर् 

2 5 से 25 हके्टेर्र के बीच रु. 5,000 

3 25 से 100 हके्टेर्र तक रु. 25,000 

4 100 हके्टेर्र से अजधक रु.1,00,000 

 
7. एकमात्र स्रोत के रूप में डीिल िनरेटर रखन ेवाल ेस्ट्थापनों के जलए वार्षाक फीस – ऐसे औद्योजगक संर्ंत्रों, जिनमें 
डीिल िनरेटर वार्ु प्रिषूण का एकमात्र स्रोत ह,ै के जलए वार्षाक फीस जनम्नजलजखत ह-ै 

 
क्र  .स ं. डीिल िनरेटर की कोरट फीस (रुपर् ेमें) 
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1 2 3 

1.  >= 250 केवीए िून्‍दर् 

2.  250 केवीए से <= 500 केवीए रु .1,000 

3.  500 केवीए से <= 1 एमवीए रु .2,000 

4.  > 1 एमवीए रु . 5,000 
 

 
8. औद्योजगक सरं्तं्रों को प्रोत्साहन- िल, वार्ु और भूजम प्रिषूण को कम करने, प्राकृजतक संसाधनों (उत्पािन की प्रजत 
इकाई संसाधन खपत) के संरिण के जलए पर्ाावरण संरिण उपार् अपनाने वाल ेऔर सवोत्तम प्रौद्योजगदकर्ों, स्ट्वच्छ 
प्रौद्योजगकी का उपर्ोग करते हुए पर्ाावरण की रिा के जलए कें रीर् बोडा र्ा राज्र् बोडा के जनििेों के जबना स्ट्वैजच्छक पहल 
करने वाल,े राष्ट्रीर् र्ा स्ट्थान जविेष के मानकों से कम प्रिषूण स्ट् तर की उपलजब्ध हाजसल करने वाले औद्योजगक संर्ंत्रों की 
पहचान की िाएगी। कें रीर् बोडा से परामिा करन ेके पश्चात राज्र् बोडों द्वारा आगे और प्रोत्साहन दिर्ा िा सकेगा। 
 
ख. स्ट् थापना की सहमजत के जलए फीस – स्ट् थापना की सहमजत के जलए फीस इस अनुसूची में र्था जनधााररत सहमजत की 
वार्षाक फीस के िो गुन ेसे अजधक नहीं होगी।  
 
ग.  सचंालन की सहमजत के जलए फीस : संचालन की सहमजत के जलए फीस इन दििाजनििेों के पैरा 4(3) में िी गई 
सहमजत की वार्षाक फीस और सहमजत की अवजध को गुणा करके जनधााररत की गई फीस से अजधक नहीं होगी। 

[फा.सं.क्रू्-15012/1/2022-सीपीडब्ल्र् ू(ई-240803)] 
वेि प्रकाि जमश्रा, संर्ुि सजचव 

 
 
 
 

MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE 
 

NOTIFICATION 
 

 New delhi, the,29th January, 2025 
 

               G.S.R. 84(E)- In exercise of the powers conferred by section 21A of the Air (Prevention 
and Control of Pollution) Act, 1981 (14 of 1981), the Central Government, after consultation with 
Central Pollution Control Board, hereby makes the following guidelines, namely: - 
  

CHAPTER 1 
PRELIMINARY 

  
1. Short title and commencement. - (1) These guidelines may be called the Control of Air Pollution 
(Grant, Refusal or Cancellation of Consent) Guidelines, 2025. 
  
(2) They shall come into force on the date of their publication in the Official Gazette. 
  
2. Definitions. (1) In these guidelines, unless the contest otherwise requires, - 

578

Amber Jain
53



34  THE GAZETTE OF INDIA : EXTRAORDINARY    [PART II—SEC. 3(i)] 
 

 

  
(a) "Act" means the Air (Prevention and Control of Pollution) Act, 1981; 
  
(b) "Central Board" means the Central Pollution Control Board constituted under section 3 of the 
Water (Prevention and Control of Pollution) Act, 1974 (6 of 1974); 
  
(c) “Fee” means fee charged by State Boards for granting consent to establish or operate, 
  
(d) "Form" means a form set out under the First Schedule appended to these rules, 
  
(e) "Industrial plant" means any plant used for any industrial or trade purpose and emitting any air 
pollution into the atmosphere; 
  
(f) ‘Red’, ‘Orange’, ‘Green’ and ‘Blue’ are categories of industrial sectors / activities as categorised 
by Central Pollution Control Board from time to time.  
  
(g) “Schedule” means a Schedule appended to these guidelines; 
  
(h) “State Board” includes the Union Territory Pollution Control Committee. 
  
(i) The words and expression used but not defined in these guidelines and defined in the Act or rules 
shall have the meaning respectively assigned to them in Act and rules. 
  

CHAPTER 2 
APPLICATION FOR CONSENT AND FEES 

  
3. Form of application for consent and fees. - (1) Every application for consent to establish or 
operate an industrial plant under section 21 of the Act shall be made in the Form set out under the 
First Schedule and shall contain the particulars of the industrial plant and such other particulars as 
set out in the Form and also shall be accompanied by the fee as specified by state government or 
Union Territory Administration, as the case may be in accordance with provisions of para 5 of these 
guidelines.   
  
(2) Every application under section 21 of the Act shall be provided five per cent rebate on fees for 
submitting application for renewal of consent to operate four months prior to the expiry of the 
validity period. 
  
(3) Every consent renewal application under section 21 of the Act shall be liable to pay late fee, at 
the rate specified in the Table below:  
TABLE 
  
Sl. No. Period of applying One time additional fee as late fee 
(1) (2) (3) 
1 Between 120 - 45 days of the validity 25 % of the fee. 
2 Between 45 days to till the validity 50 % of the fee. 
3 After expiry of validity 100 % the fee. 
  
4. Validity period of consent. - (1) The consent to establish shall be valid for a period of five years 
from the date it is granted.  
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(2) The validity period of five years may be extended by a maximum period of two years, if an 
application is made in this regard, thereby making the total period of validity seven years from the 
date of grant of consent to establish. 
  
(3) The consent to operate shall be valid for a period of- 
  
            (a) five years, in case of industrial plant of red category; 
  
            (b) ten years, in case of industrial plant of orange category; 
  
            (c) fifteen years, in case of industrial plant of green category. 
             
            (d) Additional two years, in case of blue category  
  
5. The fee for Consent --- (1) The fee for consent to establish or operate shall be specified by the 
state government or union territory administration which shall not be more than that specified in the 
second schedule.  
  
(2) The amount of fee specified under the Second Schedule is the upper limit of such fee and the 
State Government may prescribe any lower amount of fee in this regard and there shall be no lower 
limit for fee, which may be of any level. 
  
(3) The amount of fee shall not be increased by more than ten per cent from the existing amount of 
fee within the limit prescribed in para 5(1) and shall not be increased more than once in two years: 
  
Provided that the amount of fee may be reduced any number of times. 
  
6. Procedure for making enquiry on application for consent. (1) On receipt of an application for 
consent, the State Board may depute any of its officers, accompanied by such other officers as may 
be necessary, to visit and inspect any place or premises under the control of the applicant or the 
occupier, for verifying the correctness or otherwise of the particulars furnished in the application or 
for obtaining such further particulars or information, which in the opinion of such officer are 
essential. 
  
(2) The officer referred to in sub-paragraph (1), for that purpose, may inspect any place or premises 
where solid, liquid or gaseous emission from the chimney or fugitive emissions from any location 
within the premises are discharged, and such officer may require the applicant or the occupier to 
furnish to him any plans, specifications or other data relating to control equipment or systems or any 
part thereof that he considers necessary. 
  
(3) The officer referred to in sub-paragraph (1) shall, before visiting any of the premises of the 
applicant, give notice to the applicant of his intention to do so. 
  
(4) The applicant shall furnish to such officer all information and provide all facilities for inspection 
as reasonably may be necessary. 
  
(5) The officer referred to in sub-paragraph (1) may, before or after carrying out the inspection, 
require the applicant to furnish him orally or in writing such additional information or clarification 
or to produce before him such document as he may consider necessary for the purpose of 
investigation of the application and may for that purpose summon the applicant or his authorised 
agent to the office of the State Board. 
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7. Common Consent and authorization for hazardous and other wastes. -A single-step 
procedure shall be adopted for granting consent under section 21 of the Act along with authorization 
under the Hazardous and other wastes (Management and Transboundary movement) Rules, 2016, 
as amended from time to time, for managing hazardous and other wastes. 
  
8. Period for granting consent. - (1) Every application under section 21 of the Act shall be granted 
or refused consent from the date of receipt of application in all respects within the period specified 
in the table below: 
TABLE 
  

  
 (2) In case the application for consent is not decided by the State Board within the period specified 
under sub-paragraph (1), the case shall be referred to State Level Monitoring Committee constituted 
under paragraph 15 which shall dispose of the application within thirty days from the date of its 
receipt. 
  
(3) In case of an application falling under sub-paragraph (2), the Member Secretary of the State 
Board shall present the case before the Committee. 
  
(4) While deciding on such application, the Committee shall look into causes of delay in grant or 
refusal of the consent and recommend appropriate disciplinary action where the reasons of delay are 
not justified and the State Board shall comply with such decision. The Committee may also 
recommend presenting the case for contravention of the Act before concerned adjudicating officer 
under section 39B of the Act. 
 
 
  

CHAPTER 3 
CRITERIA FOR ESTABLISHMENT OF INDUSTRIAL PLANT 

  
9. Procedure for selection of location. - (1) Restrictions on establishing an industrial plant at a 
location may be imposed taking into account the technological and scientific developments that have 
taken place in industrial planning and manufacturing process in order to protect the sensitive areas, 
such as national parks, sanctuaries, wetlands and archaeological monuments. 
  
(2) The industrial plant shall comply with respective criteria fixed by the Central Government or the 
State Government or the Union territory Administration, as the case may be. 
  
(3) While establishing an industrial plant, the following minimum distance shall be maintained, 
namely:- 

Sl. No. Application Period (in days) 
Red Orange Green 

(1) (2) (3) (4) (5) 
1 Grant or refusal of consent to establish 60 45 30 
2 Grant or refusal of consent to operate, first 

time 
90 60 30 

3 Grant or refusal of renewal of consent or 
expansion  or amendment 

120 60 30 
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(a) from the nearest boundary of surface water body (flood plain/ HFL/Red line) as per the revenue 
records in case of industrial plant of- 
  
            (i) red category, beyond five hundred meters; 
  
            (ii) orange category, 
  
                  (A) with effluent generation, beyond seventy-five meters; 
                  (B) without effluent generation, beyond thirty meters; 
  
            (iii) green category, beyond thirty meters; 
  
(b) from the settlement, educational institute, worship place, archaeological monuments, national 
park, reserve forest, heritage site, in case of industrial plant of- 
  
            (i) red category, beyond five hundred meters; 
  
            (ii) orange category, beyond two hundred meters; 
  
            (iii) green category, beyond one hundred meters. 
  
(c) The State Board shall ensure that other laws, rules, and regulations, and notifications are 
complied with by the industrial plant. 
  
(d) The natural or storm drain passing through the location of industrial plant shall not be disturbed. 
  

CHAPTER 4 
GRANT, REFUSAL OR CANCELLATION OF CONSENT 

  
10. Grant of consent to establish. - (1) Every application for consent to establish an industrial plant 
under section 21 of the Act shall be made in Form I and shall contain the particulars of the industrial 
plant and also shall be accompanied by the fee for new plant and in case of expansion, 
modernisation, change of products or process before commissioning of the industrial plant. 
  
(2) The industrial plant shall comply with criteria relating to location specified under paragraph 9. 
  
(3) No industrial plant shall be allowed to set up in non-conforming areas or restricted or prohibited 
areas. 
  
(4) On receipt of an application for consent, the State Board may depute any of its officers, 
accompanied by such other officers as may be necessary, to visit and inspect any location, place or 
premises under the control of the applicant or the occupier, for verifying the correctness or otherwise 
of the particulars furnished in the application or for obtaining such further particulars or information, 
which in the opinion of such officer are essential. 
  
(5) Consent shall be granted with following conditions under sub- section (4) of section 21 of the 
Act, based on the report made under sub-paragraph (4), namely:- 
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i. the control equipment of such specifications as the State Board may approve shall be 
installed and operated in the premises where the industry is proposed to be carried on; 

ii. the control equipment shall be kept at all times in good running condition; 
iii. the chimney, wherever necessary, of such specifications as the State Board may approve in 

this behalf shall be erected in such premises; and 
iv.  such other conditions as the State Board, may specify in this behalf. 

  
(6) The conditions referred to in sub-paragraph (5) shall be complied with within such period as the 
State Board may fix in this behalf. 
  
11. Grant of consent to operate. --- (1) Once the industrial plant established with the requisite 
pollution control system and ready to operate, the occupier is required to obtain consent to operate. 
  
(2) Every application of consent to operate an industrial plant under section 21 of the Act shall be 
made in Form II and shall contain the particulars of the following and also shall be accompanied by 
fees for grant of consent to operate, with the following reports, namely: - 

  
(a) Compliance report of conditions stipulated in the consent to establish; 
  
(b) Compliance report of the conditions stipulated in the environment clearance, if applicable. 

  
(3) On receipt of an application for consent to operate, the State Board may depute any of its officers, 
accompanied by such other officers as may be necessary, to visit and inspect any place or premises 
under the control of the applicant or the occupier, for verifying the correctness or otherwise of the 
particulars furnished in the application or for obtaining such further particulars or information, 
which in the opinion of such officer are essential. 
  
(4) Consent to operate shall be granted with following conditions under sub-section (4) of the section 
21 of the Act, based on the report made under sub- paragraph (3), namely:- 
  

i. the control equipment of such specifications as approved by the State Board shall be operated 
in the premises where the industry is carried on; 

ii. the existing control equipment, if any, shall not be altered or replaced without the approval 
of the State Board; 

iii. the control equipment referred to in clause (i) or clause (ii) shall be kept at all times in good 
running condition; 

  
 (iv) chimney, wherever necessary, of such specifications as approved by the State Board shall be 
operated and maintained in the premises; and shall be connected to online continuous emission 
monitoring system, as applicable. 
  
(5) The conditions referred to in sub-paragraph (4) shall be complied with within such period as the 
State Board may specify in this behalf. 
  
(6) Consent to operate granted shall specify the validity period of the consent. 
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12. Renewal of consent to operate. - (1) Every application for renewal of the consent to operate 
under section 21 of the Act shall be made in Form II and shall contain the particulars of the following 
and also shall be accompanied by fee for renewal of the consent to operate, namely:- 
  

a. compliance report of conditions stipulated in the consent to operate 
b. compliance report of the conditions stipulated in the environment clearance, if applicable 
c. submission of Environmental Statement as specified under the Environment (Protection) 

Rules, 1986; 
d. submission of annual returns as specified under the Hazardous and Other Wastes 

(Management and Transboundary Movement) Rules, 2016; and 

  
(e) declaration on no change in the manufacturing process, production capacity, pollution 
load, emissions. 

  
(2) On receipt of an application for renewal of the consent to operate, the State Board may depute 
any of its officers, accompanied by such other officers as may be necessary, to visit and inspect any 
place or premises under the control of the applicant or the occupier, for verifying the correctness or 
otherwise of the particulars furnished in the application or for obtaining such further particulars or 
information, which in the opinion of such officer are essential. 
  
(3) Consent to operate shall be granted with following conditions under sub-section (4) of the section 
21 of the Act, based on the report made under sub- paragraph (2), namely:- 
  

i. the control equipment of such specifications as approved by the State Board shall be operated 
in the premises where the industry is carried on; 

ii. the existing control equipment, if any, shall not be altered or replaced without the approval 
of the State Board; 

iii. the control equipment referred to in clause (i) or clause (ii) shall be kept at all times in good 
running condition; 

iv. chimney, wherever necessary, of such specifications as approved by the State Board shall be 
operated and maintained in the premises; and shall be connected to online continuous 
emission monitoring system, as applicable.  

  
(4) The conditions referred to in sub-paragraph (3) shall be complied with within such period as the 
State Board may fix in this behalf. 
  
(5) Renewal of Consent granted shall specify the validity period of the consent. 
  
13. Refusal and cancellation of consent. - (1) The State Board may cancel such consent before 
expiry of the period for which it is granted or refuse the renewal of the consent expiry if the 
conditions subject to which such consent has been granted are not fulfilled.  
  
 (2) The consent may be refused or cancelled on any of the following grounds, namely: - 
  

i. the industrial plant does not satisfy the criteria relating to location of such industrial plant; 
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ii.  non-compliance of conditions of such consent; 
iii. non-compliance of the conditions under the prior environment clearance; 
iv. variation in their process and its operations; 
v. non-compliance of the emission standards and failure to upgrade the air pollution control 

devices, fugitive emission control systems or any other prescribed equipment, etc.; 
vi. non-compliance of court directions, guidelines, notifications and standard operating 

procedures; 
vii. accidental discharges of effluent or emission causing grave injury to the environment or 

human health; 

  
(viii) occurrence of accident resulting in damage to the existing systems and environment; 
  
(ix) non-payment of any fee, environmental compensation or bank guarantee as may be required 
under any law for the time in force; 
  
(x) industrial plant is proposed or set up in a prohibited area; 
  
 (xi) submission of incomplete information or false information or concealment of any material 
facts pertaining to the industrial plant; 
  
(xii) violations of the provisions of any other applicable rules and regulations. 

  
(3) Before refusing or cancelling a consent, a reasonable opportunity of being heard shall be given 
to the person concerned. 
  
(4) The reasons for refusal or cancellation of the consent shall be recorded in writing and duly 
communicated to the person to whom the consent is refused with necessary directions, as deemed 
fit. 
  
CHAPTER 5 
MONINTORING COMMITTEE 
  
14. National Level Monitoring Committee. - (1) A monitoring committee at national level 
consisting of the following members shall oversee and monitor the implementation of these 
guidelines, namely: - 
  

a. Additional Secretary or Joint Secretary to the Government of India in the Ministry of 
Environment, Forests and Climate Change, dealing with the Act-Chairman; 

b. Member Secretary of the Central Board – Member secretary 
c. Member Secretaries of five State Boards to be nominated by the Central Government by 

rotation for three years -Member. 
d. any other member as may be co-opted by the committee with the approval of the central 

government. 

  
(2) The monitoring committee shall have at least one meeting in every quarter of the year. 
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15. State Level Monitoring Committee. - (1) A monitoring committee at state level consisting of 
the following members shall oversee and monitor the implementation of these guidelines, namely: 
- 
  

a. Secretary to the State Government in-charge of the Department of Environment of the State 
or Union territory- Chairman; 

b. Member Secretary of the State Board- Member, 
c. An officer of the state Environment Department nominated by state Government – Member 

Secretary  
d. Regional Director of the Central Board having jurisdiction - Member. 

  
(2) The monitoring committee shall also dispose of the matters presented before it. 
  
(3) The monitoring committee shall have at least one meeting in every calendar month. 
  

 
 
 
 
 

CHAPTER 6 
MISCELLANEOUS 

  
16. Portal for implementation of these guidelines. - The Central Board, in consultation with the 
State Boards, develop an online portal for the purposes of these guidelines, preferably within six 
months, and not later than one year from the date of notification of these guidelines.  
  
2) After the portal is operational, all applications for grant of consent under section 21 of the Act, 
its renewal, verification, site inspection, refusal or cancellation, shall be processed and disposed of 
only through such portal, in all states and union territories. 
  
(3) Till the portal becomes operational, applications for grant of consent under section 21 of the Act, 
including its renewal, verification, site inspection, refusal or cancellation may be processed through 
the existing arrangement in accordance with these guidelines. 
  
(4) The portal shall act as a single point data repository with respect to management and 
implementation of these guidelines.  
  
(5) The Central Board may charge five per cent of the fee received with applications for consent to 
establish and operate, as service fee which shall be credited to the fund of the Central Pollution 
Control Board in accordance with the section 33 of the Act. 
  
17. Additional conditions. The State Board may incorporate additional conditions in the consent in 
accordance with local conditions and policies, but shall not relax any of the conditions or standards 
specified in these guidelines. 
  
18. Violations. -- In case of failure to comply with any of the provisions of these guidelines, the 
person in violation shall be liable to action under provisions of the Act. 
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THE FIRST SCHEDULE 
 

[See paragraphs 2(1)(d), 3(1), 10(1), 11(2) and 12(1)] 
 

FORMATE FOR APPLICATION 
 

FORM I 
 

[See paragraph 10(1)] 
  
APPLICATION FOR CONSENT TO ESTABLISH AN INDUSTRIAL PLANT, UNDER 
SECTION 21 OF THE AIR (PREVENTION AND CONTROL OF POLLUTION) ACT, 1981 
  
From 
------------------------------ 
----------------------------- 
----------------------------- 
  
To 
  
The Member Secretary 
------------------State Pollution Control Board / Committee 
------------------------------------ 
----------------------------------- 
  
Sir, 
  
I / We hereby apply for consent to establish an industrial plant under section 21 of the Air 
(Prevention and Control of Pollution) Act, 1981, (14 of 1981) or for consent to amended product, 
operation or process, or treatment and emission of air pollutants. 
  
from a land / premises owned by M/s._________________________ 
  
at location_______________________________ 
  
as per the details given below: 
  
TO BE FILLED IN BY APPLICANT 
PART A: GENERAL 
  
S. No. Required Details :   
1.0 Project Details :  
  1.1 Name of the Project / Industry / 

TSDF 
:   

1.2 Project Proposal :  New / Expansion 

1.3 Details of Environment Clearance :   
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1.4 Address of the Site / Unit : Plot / Survey No :   
Village :   
Tehsil :   
District :   
State / UT :   
Pin code :   
  

2.0 Details  of Applicant  / Occupier: 
  2.1 Name of the Applicant / Occupier :   

2.2 Designation :   
2.3 Nationality of the Occupier     
2.4 Correspondence Address : Plot / Survey No/ 

Street Name 
:   

Village / Town / City :   
Tehsil /Taluk :   
District :   
State / UT :   
Pin code :   
  

2.5 Contact Details of Plant Head with 
Alternate details 

: Name & 
Designation: 

: 1. 
2. 

e-mail address : 1. 
2. 

Landline Number : 1. 
2. 

Mobile Number : 1, 

2.   

  
3.0 Legal Status of the Company : 
  3.1 Individual / Proprietary concern / 

Partnership firm/ Joint family 
concern / Private Limited 
Company / Public Limited 
Company / Foreign Company / 
Limited Liability Partnership. 
Note: Registration Number and 
Authority shall be mentioned. 

:   

3.2 Central Govt. / State Govt./ Central 
PSU / State PSU / Joint Venture 
(Pvt. + Govt.), (Govt.+ Govt.), 
(Pvt.+ Pvt.) 

:   

4.0 Location of the Project / Industry / Activity : 
  4.1 Location :  Upload KML 

4.2 Bounded Latitudes (North) 
( 8 digit after decimal) 

: From :   
To :   
  

588

Amber Jain
63



44  THE GAZETTE OF INDIA : EXTRAORDINARY    [PART II—SEC. 3(i)] 
 

 

4.3 Bounded Longitudes (East) 
( 8 digit after decimal) 

: From :   
To :   
  

4.4 Located in Eco-Sensitive Zone of 
Protected Area, Coastal Regulation 
Zone, Biosphere, Reservoir, 
Forests, Mangroves, Rivers, 
Archeological monuments, 
Critically Polluted Area, Non-
attainment Cities, Polluted River 
Stretch, Hill stations (altitude > 
600M), Major towns and Cities 

:   

4.5 Survey of India Topo Sheet 
Number 

:    

4.6 Land details (as per Panchayat, 
Tehsil, District) 

:  Owned / Leased :   
Total Area in Ha :   

a. Non – Forest in Ha :   

b. Forest in Ha :   

Annual Lease Value, in case of 
Leased in Rs. 

:   

Build up Area in Sq. M. :   
Green Belt cover in % of total 
area 

:   

  
  4.7 Extent of Land in Sq. m : Own-Agricultural :   

Industrial :   
Converted :   
Industrial Area :   

c. Applied and not 
allotted 

:   

d. Applied and allotted :   

e. Leased :   

  
5.0 Category & Classification of the Project / Industry / Activity : 
  5.1 Category of Industry (Red, Orange, 

and Green) 
: Category :   

Pollution Index :   
  

5.2 Industrial Sector / Type :    
5.3 Grossly Polluting / 17 Category / 

Others 
:   

5.4 Scale of Industry based on Capital 
Investment (Micro/ Small / 
Medium / Large) 

:  Total Capital Investment (Rs.) :   
Scale / Classification :   
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5.5 Products / By-Products 
manufacturing capacity (TPD / 
TPA) 

: Products / By-products : Capacity 
  :   
  :   
  :   
      
  

5.6 Raw Materials / 
Chemicals  Consumption 
for  manufacturing capacity (TPD 
& TPA) 

:  Raw Materials : Consumption  
  :   
  :   
  :   
  

5.7 Brief manufacturing Process with 
process flow chart and  Material 
Balance, Advantage of 
Technology etc. 

:  To be Annexed 

5.8 Date / Expected  date of 
commencement of production  

:   

5.9 Number of people to be employed 
/ employed 

:    

5.10 Industry Shifts / Weekly off : Shifts (I / II / III ) & in Hours :   
Weekly off in days :   
  

5.11 Use of Hazardous Chemicals as per 
MSIHC Rules 

: S. 
No 

Chemicals HS 
Code 

Storage 
capacity 

Daily 
consumption 

1.          
2.         
3.          
  

  5.12 Insurance under PLI Act, 1991 : a. Policy No. & Year for which taken:  
b. Insurance Company: 
c. Validity: 
d. Indemnity Limit (Rs) : 
e. Contribution to ERF (Rs):  

  
  
  
PART B: WASTEWATER ASPECTS 
  
6.0 Water Consumption and Wastewater Generation  
  6.1 Source of Water : Ground Water / River / Industrial Estate Supply / 

Private Tanker / Sea / Recycled / Any other, if any 
6.2 Authority Granting permission 

& Quantity permitted 
: Authority: 

Quantity : 
6.3 Water Consumption (KLD) for 

manufacturing capacity 
:   

6.4 Water Usage for 
manufacturing capacity. 

: Purpose : KLD 
Domestic :   
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(Attach Water Balance 
showing quantity with TDS at 
different points) 

Process :   
Boiler :   
Other Utilities (pl. specify) :   
  

6.5 Wastewater Generation (KLD) 
for manufacturing process 

:                                                                        KLD 

Wastewater from various 
sources 

: Purpose : KLD 
Domestic :   
Process :   
Boiler :   
Other Utilities (pl. specify) :   
  

6.6 Wastewater Treatment systems : Type of Effluent : KLD Treatment System 
Bio-degradable :     
Non- 
Biodegradable 

:     

Boiler blowdown :     
Others Utilities :     
Any other       
Total  :     
  

6.7 Details Sewage Treatment 
Plant(s) 
  

: S. No. Capacity of STPs : KLD 
1        
2        

  
Mode of disposal of treated 
effluent 

    

6.8 Details Effluent Treatment 
Plant (s) 
  

: S. No. Capacity of ETPs : KLD 
1        
2        
  

Mode of disposal of treated 
effluent 

:   

6.9 Capacity of treated effluent 
sump, Guard Pond, if any 

:   

6.10 Schematic diagram of the 
treatment scheme with inlet / 
outlet characteristics of each 
unit operation / process 

: To be Annexed 

6.11 Name of River / Creek, Estuary 
/ Drain (owner of sewer) / Sea / 
Land / connected to ETP 

:   

6.12 Any relevant information not 
covered in the above items 

:   
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PART C: AIR EMISSION ASPECTS 
(Information required in case of industrial establishments having chimneys) 
  
7.0 Type of Fuels  
  7.1 Fuel Consumption per Hour and 

TPD for manufacturing capacity 
: S. No Fuel Quantity Ash% S% 

1  Coal       
2 Diesel       
3  Furnace Oil       
4  Natural Gas       
5  Wood       
6  Others, if any       
  

7.2 Details of Stack (Process, fuel, D.G): 
  

a. Number of stacks and vents with height and diameter (m) 
b. Quality and quantity of stack emissions from each stack and vent 
c. Major industrial processes / sources of fugitive emission 
d. Brief account of air pollution control units to deal with the emission 

  
Stack Attached 

to 
Fuel Height 

(m) 
Diameter 
(m) 

Pollutants Control 
system 

Port Hole & 
Platform 

                
                
                
                
                
  

7.3 A. G. Sets : S. No. KVA Acoustic status Height (m) 
        
        
        
  

7.4 Any relevant information not 
covered in the above items 

:   

  
PART D: HAZARDOUS WASTE ASPECTS 
(Information required in case of industrial establishments generating Hazardous Waste) 
  
8.0 Hazardous Waste Management  
  8.1 Process generating Hazardous 

waste 
: S. No. Process Clause of 

Schedule I 
Quantity/ 
Annum  
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8.2 Consent / Authorization 
required for 

: S. No. Activity  : Please tick 
1.   Generation :   

2.   Collection :   

3.   Storage :   

4.   Transportation :   

5.   Reception :   

6.   Reuse :   

7.   Recycling :   

8.   Recovery :   

9.   Pre-processing :   

10.   Co-processing :   

11.   Utilization :   

12.   Treatment :   

13.   Disposal :   

14.   Incineration :   

  
8.3 Technical Capabilities / 

Facilities 
: S. No. Capabilities :    

1.   Storage Area :   

2.   Storage Quantity :   

3.   Method of storage :   

4.   Special handling 
requirement, if any 

:   

5.   Emergency 
Response Procedure 

:   

6.   Leachate treatment :   
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8.4 Nature (Characteristics of 
wastes) and quantity of waste 

: a. Handled per annum: 
b. Stored at any time: 

8.5 Hazardous and other wastes 
generated as per these rules 
from storage of hazardous 
chemicals as defined under the 
Manufacture, Storage and 
Import of Hazardous Chemicals 
Rules, 1989. 

:   

8.6 Any relevant information not 
covered in the above items 

:   

  
PART E: PAYMENT DETAILS 
9.0 Payment Details 
  9.1 Payment Mode : Online / Offline 

9.2 Transaction Details in case of 
online 

: Transaction No: 
Date: 
Status: 

9.3 Draft details in case of offline : Amount (Rs): 
Draft No: 
In favour of: 
Bank Name: 
Date: 

9.4 Amount of Fee paid : Rs.______________ 

  
 
DECLARATION 

a. I / We declare that the above furnished information is true and correct to the best of my / our 
knowledge.  I / We am / are aware that furnishing any wrong information is punishable under 
Section 38(f) of the Air (Prevention & Control of Pollution) Act, 1981. 

b. I / We hereby submit that in case of any change from what is stated in this application in 
respect of raw materials, products, process of manufacture and treatment and/or disposal of 
effluent, emission, hazardous wastes etc. in quality and quantity; a fresh application for 
Consent shall be made and until the grant of fresh Consent is granted, no change shall be 
made.  I/ We am/are aware that the violations of Section 21 attract penal provisions under 
the relevant provisions of the Air (Prevention & Control of Pollution) Act, 1981. 

c. I / We herewith submit an affidavit on the basis of which consent for establishment will be 
issued to me/us and I/ We will be held responsible under Section 39 of the Air (Prevention 
& Control of Pollution) Act, 1981 or any misleading / wrong representation. 

d. I / We undertake to furnish any other information within one month of its being called by 
the State Board. 

  
Date: 
  
Place:  

  
Name & Signature of the Occupier/ 
Authorized Signatory 
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Mandatory Documents to be enclosed for grant of Consent to Establish: 
  

1. Licenses / Certificates: 

a. Legal Status of Company: 

i. Partnership / Proprietary / Company etc.; (or) 
ii. SSI / MSME Certificate (Udyog Aadhar) / Memorandum of Entrepreneurship, if applicable; 

b. Location of the Project:  

i. Industrial Area: Allotment letter from the respective Industrial Area Development Board / 
Corporation / Land Possession Certificate; or 

ii. Other than Industrial Area: Registered Land Deed / Land Conversion Certificate from 
concerned Authority / Rent (or) Lease Agreement in case of the property is on rent / lease; 

c. Mining Project: Mineral Mining Lease permission granted by the Department of Mines & 
Geology, if applicable; 

d. Environmental Clearance granted by Central Government or State Environment Impact 
Assessment Authority, if applicable, under the notification of the Government of India 
number S.O.1533 (E), dated the 14th September, 2006 issued under the Environment 
(Protection) Act, 1986 (29 of 1986); 

e. Investment: Charted Accountant Certificate about proposed Capital Investment. 

2. Technical Details: 

i. Environmental Impact Assessment Report, submitted to the Central Government or State 
Environment Impact Assessment Authority under the notification of the Government of 
India number S.O.1533 (E), dated the 14th September, 2006 issued under the Environment 
(Protection) Act, 1986 (29 of 1986); or 

ii. Project report comprising manufacturing process (write up with flow chart), raw materials, 
products, by-products, extent of land, water source and consumption for various purpose, 
wastewater generation from various activity, Effluent Treatment Plant (write up with flow 
diagram), Water Balance, Fuel used, Sources of emission and Air Pollution Control Devices 
proposed, D.G. sets and Hazardous and Other Waste Generation along with Plant layout 
plan. 

  
FORM II 

 
[See paragraphs 11 (2) and 12 (1)] 

  

APPLICATION FOR CONSENT TO OPREATE AN INDUSRTIAL PLANT, UNDER 
SECTION 21 OF THE AIR (PREVENTION & CONTROL OF POLLUTION) ACT, 1981 

  
From 
            __________________________________ 
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            _________________________________ 
            _________________________________ 
To 
  
            The Member Secretary 
            ________ State Pollution Control Board / Committee 
            _________________________ 
            __________________________ 
Sir, 
  
I / We hereby apply for Consent  to operate an industrial plant or renewal of consent under section 
21 of the Air (prevention & control of pollution) act, 1981 (14 of 1981) or for amended product, 
operation or process, or treatment and emission or continuation of emission of air pollutants. 

  
from a land / premises owned by 
M/s.____________________________________________________ 
  
at location-
________________________________________________________________________ 
  
as per the details given below: 
  

 
 
 
 
 

TO BE FILLED IN BY APPLICANT 
PART A: GENERAL 

  
S. No. Required Details :   
1.0 Project Details :  
  1.1 Name of the Project / Industry / 

TSDF 
:   

1.2 Project Proposal :  Expansion / Renewal / Validity Extension / Transfer 

1.3 Details of Environment Clearance :   
1.4 Address of the Site / Unit : Plot / Survey No :   

Village :   
Tehsil :   
District :   
State/UT :   
Pin code :   
  

2.0 Applicant  / Occupier Details : 
  2.1 Name of the Applicant / Occupier :   

2.2 Designation :   
2.3 Nationality of the Occupier     
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2.4 Correspondence Address : Plot / Survey No/ 
Street Name 

:   

Village / Town / City :   
Tehsil /Taluk :   
District :   
State / UT :   
Pin code :   
  

2.5 Contact Details of Plant Head 
with Alternate details 

: Name & 
Designation: 

: 1. 

2. 
e-mail address : 1. 

2. 
Landline Number : 1. 

2. 
Mobile Number : 1, 

2. 
  

3.0 Legal Status of the Company : 
  3.1 Individual / Proprietary concern / 

Partnership firm/ Joint family 
concern / Private Limited 
Company / Public Limited 
Company / Foreign Company / 
Limited Liability Partnership. 
Note: Registration Number and 
Authority shall be mentioned. 

:   

3.2 Central Govt. / State Govt./ 
Central PSU / State PSU / Joint 
Venture (Pvt. + Govt.), (Govt.+ 
Govt.), (Pvt.+ Pvt.) 

    

4.0 Location of the Project / Industry / Activity : 
  4.1 Location :  Upload KML 

4.2 Bounded Latitudes (North) 
( 8 digit after decimal) 

: From :   
To :   
  

4.3 Bounded Longitudes (East) 
( 8 digit after decimal) 

: From :   
To :   
  

4.4 Located in Eco-Sensitive Zone of 
Protected Area, Coastal 
Regulation Zone, Biosphere, 
Reservoir, Forests, Mangroves, 
Rivers, Archeological 
monuments, Critically Polluted 
Area, Non-attainment Cities, 
Polluted River Stretch, Hill 

:   
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stations (altitude > 600 M), Major 
towns and Cities 

4.4 Survey of India Topo Sheet 
Number 

:    

4.5 Land details (as per Panchayat, 
Tehsil, District) 

:  Owned / Leased :   
Total Area in Ha :   

a. Non – Forest in Ha :   

b. Forest in Ha :   

Annual Lease Value, in case of 
Leased in Rs. 

:   

Build up Area in Sq. M. :   
Green Belt cover in % of total 
area 

:   

  
  4.6 Extent of Land in Sq. m : Own-Agricultural :   

Industrial :   
Converted :   
Industrial Area :   

a. Applied and not allotted :   

b. Applied and allotted :   

c. Leased :   

  
5.0 Category & Classification of the Project / Industry / Activity : 
  5.1 Category of Industry (Red, 

Orange, and Green) 
: Category :   

Pollution Index :   
  

5.2 Industrial Sector /Type :    
5.3 Grossly Polluting / 17 Category / 

Others 
:   

5.4 Scale of Industry based on Capital 
Investment (Micro/ Small / 
Medium / Large) 

:  Total Capital Investment (Rs.) :   
Scale / Classification :   
  

5.5 Products / By-Products 
manufacturing capacity (TPD/ 
TPA) 

: Products / By-products : Capacity 
  :   
  :   
  :   
      
  

5.6 Raw Materials / 
Chemicals  Consumption 
for  manufacturing capacity (TPD 
& TPA) 

:  Raw Materials : Consumption  
  :   
  :   
  :   
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5.7 Brief manufacturing Process with 

process flow chart and  Material 
Balance, Advantage of 
Technology etc. 

:  To be Annexed 

5.8 Date / Expected  date of 
commencement of production  

:   

5.9 Number of people to be employed 
/ employed 

:    

5.10 Industry Shifts / Weekly off : Shits (I / II / III ) & in Hours :   
Weekly off in days :   
  

5.11 Use of Hazardous Chemicals as 
per MSIHC Rules 

: S. 
No 

Chemicals HS 
Code 

Storage 
capacity 

Daily 
consumption 

1.         
2         
3.         
  

  5.12 Insurance under PLI Act, 1991 : a. Policy No. & Year for which taken:  
b. Insurance Company: 
c. Validity: 
d. Indemnity Limit (Rs) : 
e. Contribution to ERF (Rs):  

  
PART B: WASTEWATER ASPECTS 
   
6.0 Water Consumption and Wastewater Generation  
  6.1 Source of Water : Ground Water / River / Industrial Estate Supply / 

Private Tanker / Sea / Recycled / Any other, if any 
6.2 Authority Granting permission 

& Quantity permitted 
: Authority: 

Quantity : 
6.3 Water Consumption (KLD) for 

manufacturing capacity 
:   

6.4 Water Usage for manufacturing 
capacity. 
(Attach Water Balance showing 
quantity with TDS at different 
points) 

: Purpose : KLD 
Domestic :   
Process :   
Boiler :   
Other Utilities (pl. specify) :   
  

6.5 Wastewater Generation (KLD) 
for manufacturing process 

:                                                            KLD 

Wastewater from various 
sources 

: Purpose : KLD 
Domestic :   
Process :   
Boiler :   
Other Utilities (pl. specify) :   
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6.6 Wastewater Treatment systems : Type of Effluent : KLD Treatment System 
Bio-degradable :     
Non- 
Biodegradable 

:     

Boiler blowdown :     
Others Utilities :     
Any other       
Total  :     
  

6.7 Details Sewage Treatment 
Plant(s) 
  

: S. No. Capacity of STPs : KLD 
1.       
2.       
  

Mode of disposal of treated 
effluent 

    

6.8 Details Effluent Treatment 
Plant (s) 
  

: S. No. Capacity of ETPs : KLD 
1.       
2.       
  

Mode of disposal of treated 
effluent 

:   

6.9 Capacity of treated effluent 
sump, Guard Pond, if any 

:   

6.10 Schematic diagram of the 
treatment scheme with inlet / 
outlet characteristics of each 
unit operation / process 

: To be Annexed 

6.11 Quality of Effluent before & 
after treatment (at the final 
outlets) in respect of pH, SS, 
TDS and constituting major 
ions, BOD/COD, Oil & Grease, 
and relevant metals and 
nutrients as per the process/ 
standards. (Attach analysis 
report of untreated and treated 
effluent from the EPA 
recognized Lab) 
Note: For proposed unit furnish 
expected characteristics of the 
effluent 

: To be Annexed. 

6.12 Name of River / Creek, Estuary 
/ Drain (owner of sewer) / Sea / 
Land / connected to ETP 

:   

6.13 Details of Solid Wastes 
separately for ‘Hazardous’ and 
‘Other’ wastes covered under 
H&OW Rules, 2016 and other 

: To be Annexed  
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solid wastes not covered under 
H&OW Rules, 2016, including 
their management system 

6.14 Details of treatment-
performance and 
environmental-compliance 
monitoring and reporting 
system 

: To be Annexed 

6.15 Any relevant information not 
covered in the above items 

:   

  
PART C: AIR EMISSION ASPECTS 
(Information required in case of industrial establishments having chimneys) 
  
7.0 Type of Fuels  
  7.1 Fuel Consumption per Hour and 

TPD for manufacturing capacity 
: S. No Fuel Quantity Ash% S% 

1. Coal       
2 Diesel       
3. Furnace Oil       
4. Natural Gas       
5. Wood       
6. Others, if any       
  

7.2 Details of Stack (Process, fuel, D.G): 
  

a. Number of stacks and vents with height and diameter (m) 
b. Quality and quantity of stack emissions from each stack and vent 
c. Major industrial processes / sources of fugitive emission 
d. Brief account of air pollution control units to deal with the emission 

  
Stack Attached 

to 
Fuel Height 

(m) 
Diameter 
(m) 

Pollutants Control 
system 

Port Hole & 
Platform 

                
                
                
                
                
  

7.3 • G. Sets : S. No. KVA Acoustic status Height (m) 
        
        
  

7.4 Quality of source emission 
(before treatment/ control) and 
after treatment/ controlled 
emission (at stacks/vents) in 

: To be Annexed 
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respect of PM, SO2, NOx, and 
other relevant air pollutants as 
per the process/ standards. 
(Attach analysis reports of stack 
emissions from the EPA 
recognized Lab) 
Note: For proposed unit furnish 
expected characteristics of the 
emissions 

7.5 Odorous compounds, if any and 
control measures provided 

:   

7.6 Details of treatment/control-
performance and environmental-
compliance monitoring and 
reporting system 

:   

7.7 Any relevant information not 
covered in the above items 

:   

  
PART D: HAZARDOUS WASTE ASPECTS 
(Information required in case of industrial establishments generating Hazardous Waste) 
  
8.0 Hazardous Waste Management  
  8.1 Process generating Hazardous 

waste 
: S. No. Process Clause of 

Schedule I 
Quantity/ 
Annum  

        
        
  

8.2 Consent / Authorization 
required for 

: S. No. Activity  : Please tick 
1. Generation :   
2. Collection :   
3. Storage :   
4. Transportation :   
5. Reception :   
6. Reuse :   
7. Recycling :   
8. Recovery :   
9. Pre-processing :   
10. Co-processing :   
11. Utilization :   
12. Treatment :   
13. Disposal :   
14. Incineration :   
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8.3 Technical Capabilities / 
Facilities 

: S. No. Capabilities :    
1. Storage Area :   
2. Storage Quantity :   
3. Method of storage :   
4. Special handling 

requirement, if any 
:   

5. Emergency Response 
Procedure 

:   

6. Leachate treatment :   
  

8.4 Nature (Characteristics of 
wastes) and quantity of waste 

: a. Handled per annum: 
b. Stored at any time: 

8.4 Mode of Management  / 
Disposal of above Wastes 

: S. No. Disposal :  Please tick 
1. Secured storage 

within industrial unit 
:   

2. Utilization with in 
the plants (if not, 
please provide details 
of utilization) 

:   

3. Common TSDF :   
Within the State :   
Outside the State :   

4. Others :   
  

8.5 Arrangement for transportation 
of H.W. to actual users / TSDF 

:   

8.6 Details of the environmental 
safeguards and environmental 
facilities provided for safe 
handling of all the wastes; 

:   

8.7 Hazardous and other wastes 
generated as per these rules 
from storage of hazardous 
chemicals as defined under the 
Manufacture, Storage and 
Import of Hazardous Chemicals 
Rules, 1989. 

:   

8.8 For Treatment, storage and 
disposal facility (TSDF) 
operators 

: 1. Please provide details of the facility 
including: 

a. Location of site with layout map 
b. Safe storage of the waste and storage capacity 
c. Treatment processes and their capacities 
d. Secured landfills 
e. Incineration, if any 
f. Leachate collection and treatment system 
g. Firefighting systems 
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h. Environmental management plan including 
monitoring and 

i. Arrangement for transportation of waste from 
generators. 

2. Please provide details of any other activities 
undertaken at the TSDF site: 

Note: 

1. In case of renewal of authorization previous authorization numbers and dates and 
provide copies of annual returns of last three years including the compliance 
reports with respect to the conditions of Prior Environmental Clearance, wherever 
applicable. 

2. Provide copy of the Emergency Response Plan (ERP) which should address 
procedures for dealing with emergency situations (viz. Spillage or release or fire) 
as specified in the guidelines of CPCB. Such ERP shall comprise the following, 
but not limited to: 

• Containing and controlling incidents so as to minimise the effects and to limit 
danger to the persons, environment and property; 

• Implementing the measures necessary to protect persons and the environment; 
• Description of the actions which should be taken to control the conditions at events 

and to limit their consequences, including a description of the safety equipment 
and resources available; 

• Arrangements for training staff in the duties which they are expected to perform; 
• Arrangements for informing concerned authorities and emergency services; and 
• Arrangements for providing assistance with off-site mitigatory action. 

3. Provide undertaking or declaration to comply with all provisions including the 
scope of    submitting bank guarantee in the event of spillage, leakage or fire while 
handling the hazardous and other waste 

8.9 For Recyclers or pre-processors 
or co-processors or users of 
hazardous or other wastes 

: a. Nature and quantity of different wastes 
received per annum from domestic sources or 
imported or both 

b. Installed capacity as per registration issued by 
the District Industries Centre or any other 
authorized Government agency. 

c. Provide details of secured storage of wastes 
including the storage capacity. 

d. Process description including process flow 
sheet indicating equipment details, inputs and 
outputs (input wastes, chemicals, products, by-
products, waste generated, emissions, waste 
water, etc.). 

e. Provide details of end users of products or by-
products. 
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f. Provide details of pollution control systems 
such as Effluent Treatment Plant, scrubbers, 
etc. including mode of disposal of waste 

g. Provide details of occupational health and 
safety measures: 

h. Has the facility been set up as per Central 
Pollution Control Board guidelines? If yes, 
provide a report on the compliance with the 
guidelines. 

i. Arrangements for transportation of waste to the 
facility: 

8.10 Any relevant information not 
covered in the above items 

:   

  
PART E: PAYMENT DETAILS 
  
9.0 Payment Details 
  9.1 Payment Mode : Online / Offline 

9.2 Transaction Details in case of 
online 

: Transaction No: 
Date: 
Status: 

9.3 Draft details in case of offline : Amount (Rs): 
Draft No: 
In favour of: 
Bank Name: 
Date: 

9.4 Amount of Fee paid : Rs.____________________ 
  

  
DECLARATION 
  

a. I / We declare that the above furnished information is true and correct to the best of my / our 
knowledge.  I / We am / are aware that furnishing any wrong information is punishable under 
Section 38(f) of the Air (Prevention & Control of Pollution) Act, 1981. 

b. I / We hereby submit that in case of any change from what is stated in this application in 
respect of raw materials, products, process of manufacture and treatment and/or disposal of 
effluent, emission, hazardous wastes etc. in quality and quantity; a fresh application for 
Consent shall be made and until the grant of fresh Consent is granted, no change shall be 
made.  I/ We am/are aware that the violations of Section 21 attract penal provisions under 
the relevant provisions of the Air (Prevention & Control of Pollution) Act, 1981. 

c. I / We herewith submit an affidavit on the basis of which consent for establishment will be 
issued to me/us and I/ We will be held responsible under Section 39 of the Air (Prevention 
& Control of Pollution) Act, 1981 or any misleading / wrong representation. 

d. I / We undertake to furnish any other information within one month of its being called by 
the State Board. 

  
Date:   
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Place:  

Name & Signature of the Occupier/ 
Authorized Signatory 

                                                             
Mandatory Documents to be enclosed for grant of Consent to Operate: 
  

1. Licenses / Certificates: 

(a)    Legal Status of Company: 
i.   Partnership / Proprietary / Company etc.; or 
ii.  SSI / MSME Certificate (Udyog Aadhar) / Memorandum of Entrepreneurship, if applicable; 

(b)   Location of the Project:  
i. Industrial Area: Allotment letter from the respective Industrial Area Development Board / 
Corporation / Land Possession Certificate; or 

ii.  Other than Industrial Area: Registered Land Deed / Land Conversion Certificate from 
concerned Authority / Rent (or) Lease Agreement in case of the property is on rent / lease; 

(c)  Mining Project: Mineral Mining Lease permission granted by the Department of Mines SS & 
Geology, if applicable; 
(d) Environmental Clearance granted by Central Government or State Environment Impact 
Assessment Authority, if applicable, under   the notification of the Government of India number 
S.O.1533 (E ), dated the 14th September, 2006 issued under the Environment (Protection ) Act, 
1986 (29 of 1986); 
(e)  Investment: Charted Accountant Certificate about proposed Capital Investment. 

  

2. Technical Details: 

i. Environmental Impact Assessment Report, submitted to the Central Government or State 
Environment Impact Assessment Authority under the notification of the Government of India 
number S.O.1533 (E), dated the 14th September, 2006 issued under the Environment (Protection) 
Act, 1986 (29 of 1986); or 
ii. Project report comprising manufacturing process (write up with flow chart), raw materials, 
products, by-products, extent of land, water source and consumption for various purpose, 
wastewater generation from various activity, effluent treatment plant (write up with flow 
diagram), Water Balance, Fuel used, Sources of emission and air pollution control devices 
proposed, D.G. sets and hazardous and other waste generation along with plant layout plan. 
  

3. Compliance report of the consent to establish / consent to operate for expansion and 
renewal, as applicable. 

  
THE SECOND SCHEDULE 

  
[See paragraph 3(1)] 

  

A. Annual Fees applicable for Consent:  

1. Capital investment slabs. - The Capital Investment slabs are as follows: - 
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(a) Rs. 1 Crore and below 
  
(b) Exceeding Rs. 1 Crore but not exceeding Rs. 10 Crore 
  
(c) Exceeding Rs. 10 Crore but not exceeding Rs.50 Crore 
  
(d) Exceeding Rs. 50 Crore but not exceeding Rs.250 Crore 
  
(e) Exceeding Rs. 250 Crore but not exceeding Rs.500 Crore 
  
(f) Exceeding Rs. 500 Crore but not exceeding Rs.1000 Crore 
  
(g) Exceeding Rs. 1000 Crore 
  

2.  Annual Fee for Industrial plants. – (a) The annual fee for grant of consent is 
determined based on the capital investment and categorization of the industrial plant, 
using the following formula, as follows: - 

CF = CI * SF * PIF 
Where,  

▪ CF          : Annual Fee for consent (in Rs.) 
▪ CI           :CapitalInvestment(inRs.) 
▪ SF           : Scale Factor (based on Capital Investment) 
▪ PIF          : Pollution Index Factor (based on category) 

   
(b) The Scale Factor (SF) according to capital investment slabs is as under: - 

  
S. No. Capital Investment SF 
(1) (2) (3) 
(i) Rs. 1 Crore and below 0.100% 
(ii) Exceeding Rs. 1 Crore but not exceeding Rs.10 Crores 0.080% 
(iii) Exceeding Rs. 10 Crores but not exceeding Rs.50 Crores 0.060% 
(iv) Exceeding Rs. 50 Crores but not exceeding Rs.250 Crores 0.040% 
(v) Exceeding Rs. 250 Crores but not exceeding Rs.500 Crores 0.030% 
(vi) Exceeding Rs. 500 Crores but not exceeding Rs.1000 Crores 0.020% 
(vii) Exceeding Rs. 1000 Crores 0.010% 

  
  
  
(c) The Pollution Index Factor (PIF) based on categorization of Industry is as under: - 

  
S. No. Category of Industrial PIF 
(1) (2) (3) 
(i) Green 1.00 
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(ii) Orange 1.50 
(iii) Red 2.00 

  
(d) The maximum annual fee of the preceding slab shall serve as the base fee for the next slab, 

with the Scale Factor (SF) applicable on the difference amount. The details are as under: - 

  
Annual Fee (CF) = Max. fee of the preceding slab + {(Diff. of CI) * SF * PIF} 
  

(e) The minimum annual fee for grant of consent shall be Rs.5,000, Rs. 7,500 and Rs. 10,000 

for Green, Orange and Red Category industry / activity respectively. 

  

3. Annual Fee for local bodies and infrastructure projects (residential and others). 
- (a) The capital investment for the purpose of determining annual fee for consent to 
establish w.r.t. infrastructure projects, as covered under the notification of the 
Government of India number S.O.1533 (E), dated the 14th September, 2006, as 
amended from time to time, shall be based on the capital investment during the 
establishment phase. This includes Residential (Standalone Apartment / complexes), 
Layouts, Integrated projects, Commercial Complex, Office Complex, Education 
Institutions, Township and Local Body including Water Supply and Sewerage 
Board. The annual fee for Consent to Establish shall be calculated using the formula 
adopted for the industrial plants, as above at para. 2 above. 

(b) The annual fee for consent to operate of the projects at sub para (a) above, shall be based on 

the quantity of sewage generated / handled, as given below: - 

  

S. 
No. 

Sewage generated 
/handled 

Annual Fee for Consent to Operate 
Local Bodies and 
Residential (Rs.) 

Other than 
Residential (Rs.) 

(1) (2) (3) (4) 
1 Up to 10 KLD 5,000 7,500 
2 Above 10 - 50 KLD 15,000 22,500 
3 Above 50 - 100 KLD 25,000 37,500 
4 Above 100 - 300 KLD 35,000 52,500 
5 Above 300 - 500 KLD 55,000 82,500 
6 Above 500 - 1 MLD 65,000 97,500 
7 Above 1 to 5 MLD 75,000 1,12,500 
8 Above 5 to 10 MLD 1,00,000 15,00,00 
9 Above 10 MLD to 25 MLD 2,00,000 30,00,00 
10 Above 25 MLD 4,00,000 60,00,00 

4. Annual Fees for mining projects. – (a) The annual fee for grant of consent for 
mining project / activity will be determined based on the consented capacity of the 
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mineral to be mined, the type of mineral, the mining area, and the type of mining. 
The fee shall be calculated using the following formula - 

CF = CC * MF * AF * TMF 
  
Where, 
  

         CF: Annual Consent fees (in Rs.) 

         CC: Consented Capacity of Mineral to be mined (in Tonne / Annum) 

         MF: Mineral Factor (based on type of Mineral) 

         AF: Area Factor (in Rs. based on mining area) 

         TMF: Type of Mining Factor (based on type of mining) 

Note: Minimum fees: Rs. 5,000 per annum 
  

(b) The Mineral Factor (MF) based on type of mineral mined are:  
  

S. No. Minerals  Mineral Factor (MF) 
1 Manganese, Chromite, Steatite, Barites, Mica, Gold, 

Uranium, Silver, Copper, Lead, Zinc 1.0 

2 Iron, Bauxite, Coal 0.8 
3 Dolomite,         Limestone,       Gypsum, Feldspar, Garnet, 

Quartz, Silica State Stone, Bentonite, Pyropylite, Graphite, 
Phosphorite, Clays – China, White, Fire and Ball 

0.6 

4 Other minerals such as stone quarry, Granite, Marble, 
River Sand / River bed 
material etc. 

0.4 

  
(c) The Area Factor (AF) based on mining area:   
  

S. No. Lease hold area in ha Area Factor (AF) 
1 Up to 5  1.0 
2 Above 5 to 25 1.2 
3 Above 25 to 100 1.4 
4 Above 100 to 500 1.6 
5 Above 500 1.7 

  
(d) The Type of Mining Factor (TMF) based on types of mining:  
  

S. No. Types of Mining Types of Mining Factor (TMF) 
1 Open cast mining   1.25 
2 Underground mining 1.00 

  

5. Annual Fees for coffee pulping activities. - (a) The annual fee for coffee pulping 
shall be determined on the basic fee and pulping factor, taking into account the types 
of pulping (i.e. wet and dry pulping) irrespective of capacity of operation, as it is a 
seasonal production. The fees is calculated using the following formula - 
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CF = BF * PF 
Where,  
  

         CF: Fee (in Rs) 
         BF: Basic Fee (i.e. Rs. 2,500 per annum)  
         PF: Pulping Factor (based on type of pulping) 

  
(b) The Pulping Factor (PF) based on the type of pulping:  

  
S. No. Types of Pulping Pulping Factor (PF) 
1 2 3 
1 Wet pulping    1.25 
2 Dry pulping 1.00 

  

6. Annual Fees for Aqua Culture activities. –  The annual fee for aqua culture shall 
be determined based on the lease hold area, and the fees as follows : - 

  
S. No. Lease hold area Fees (Rs.) 
1 Up to 5 Ha Nil 
2 Between 5 to 25 Ha 5,000 
3 Above 25 to 100 Ha 25,000 
4  More than 100 Ha 1,00,000 

  

7. Annual Fees for establishment having diesel generator as the only source.  For 
any industrial plant having diesel generator set as the only source of air pollution, 
the annual fee will be as under- 

  
S. No. Rating of diesel generator set Fee (Rs.) 
1 2 3 
1 > 250 KVA Nil 
2 250 KVA to <500 KVA 1,000 
3 500 KVA to <1 MVA 2,000 
4 >1 MVA 5,000 

  

8. Incentives to industrial plants. - The industrial plants that adopt environmental 
conservation measures to reduce water, air and land pollutions, conserve natural 
resources (resource consumption per unit production) and undertake voluntary 
initiatives without directions of the Central Board or State Board to protect the 
environment using best technologies, cleaner technology, achieving levels below the 
national or location specific standards, shall be identified. Further Incentives may be 
given by the State Board after consulting the Central Board. 
 

B. Fee for consent to Establish: The fee for obtaining consent to establish shall not exceed 
twice the annual fee of consent as prescribed in this Schedule. 
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C. Fee for consent to operate: The fee for obtaining consent to operate shall not be more than 

that determined by multiplying annual fee of consent and period of consent as given in para 
4(3) of these guidelines. 

  
[F.No.Q-15012/1/2022-CPW](e-240803) 

  
VED PRAKASH MISHRA , Jt. Secy.  
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 (b) transfer to any other Gram Panchayat or other local authority, any land or other thing 

entrusted or deemed to be entrusted under sub-section (1) or subsection (3) for superintendence, 

preservation, management and control; 

[1 (c)] (i) resume any land  or  other  thing so entrusted or deemed to be entrusted, or transferred to 

any Gram Panchayat or local authority on such terms and conditions as prescribed; 

       (ii) add to, amend, vary or  rescind any earlier order issued under clause(i) 

(d) impose conditions and restrictions subject to which the powers of superintendence, 

preservation, management and control under this section shall be exercised. 

(5) Where any of the things specified in sub-section (2) has been entrusted or deemed to have 

been entrusted to a Gram Panchayat, and the village or any part thereof in which such things are 

situated lies outside the circle of the Gram Panchayat, such Gram Panchayat or its Bhumi 

Prabandhak Samiti shall, subject to any general or special order issued by the State Government in 

this behalf, perform, discharge and exercise the functions, duties and powers assigned, imposed or 

conferred by or under this Code or the U.P. Panchayat Raj Act, 1947 on a Gram Panchayat or a 

Bhumi Prabandhak Samiti as if that village or part also lay within that circle. 

(6) Where any of the things specified under sub-section (2) has been entrusted or deemed to be 

entrusted to a local authority other than the Gram Panchayat, the provisions of this Chapter shall 

mutatis mutandis apply to such local authority. 

[2Explanation]:  For the purpose of this section the word “Local Authority” includes kshettra 

Panchayat, Zila Panchayat, Town area, Notified Area, Cantonment Area, Nagar Panchayat, Nagar 

Palika, Nagar Mahapalika, Nagar Nigam, Noida Vikas Pradhikaran, Greater Noida Vikas 

Pradhikaran, Yamuna Expressway Vikas Pradhikaran or any Industrial township decleared as an 

industrial development area under the Uttar Pradesh Industrial Area Development act, 1976 under 

artical 243-Q of the Constitution of India. 

60. Superintendence, management and control by Bhumi Prabandhak Samiti. -(1) Subject to 

the provisions of this Code, every Bhumi Prabandhak Samiti shall be charged, for and on behalf 

of the Gram Panchayat, with the superintendence, preservation, management and control of all 

land and other things entrusted or deemed to be entrusted to that Gram Panchayat under section 59 

or over which such Gram Panchayat is entitled to take possession under this Code or any other 

law for the time being in force. 

(2) Without prejudice to the generality of the foregoing provisions, the functions and duties of the 

Bhumi Prabandhak Samiti shall include:- 

 

                                                           
1. Subs. by U.P. Act No. 28 of 2020, Sec 3(2) 
2. Ins. by U.P.Act No. 4 of 2021, Sec 2 
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 (a) the settlement and management of land; 

[1(b)] the preservation, maintenance and development of forests, trees and pastures.                  

 (c) the maintenance and development of abadi sites and village communications; 

(d) the management of hats, bazaars and melas; 

(e) the maintenance and development of fisheries and tanks; 

(f) the development of cottage industries; 

(g) the development and improvement of agriculture; 

(h) the conduct and prosecution of suits and proceedings by or against the Gram Panchayat; and 

(i) such other matters as may be prescribed. 

61. Management of village tanks.- Where a tank in any village is entrusted or deemed to be 

entrusted to any Gram Panchayat under section 59, then, notwithstanding anything contained in 

any contract or grant or and law for the time being in force, its management by such Gram 

Panchayat shall be regulated by the following conditions, namely:- 

(a) where the area of the tank measures 0.5 acre or less, it shall be reserved for public use by the 

inhabitants of the village; 

(b) where the area of the tank exceeds 0.5 acres, the Bhumi Prabandhak Samiti shall, with the 

previous approval of the Sub-Divisional Officer, let it out in the manner prescribed. 

Explanation. - For the purpose of this section, the term ‘tank’, includes talab, pond, pokhar and 

other land covered with water. 

62. Conduct of suits and legal proceedings.- (1) Subject to the provisions of sub-section (2) and 

such other conditions as may be prescribed, the Chairman or such members of the Bhumi 

Prabandhak Samiti as may be authorised in this behalf by such Samiti, may sign any document 

and do all other things for the proper conduct and prosecution of suits and other proceedings for 

and on behalf of the Gram Panchayat. 

(2) No suit or other proceedings to which any Gram Panchayat is a party shall becompromised or 

withdrawn on behalf of such Gram Panchayat, unless such compromise or withdrawal is approved 

by a resolution of the Bhumi Prabandhak Samiti and prior sanction of the Sub-Divisional Officer 

is obtained. 

63. Land which may be allotted for abadi sites.- (1) The Sub-Divisional Officer may of his own 

motion or on the resolution of the Bhumi Prabandhak Samiti earmark the following classes of land 

for the provision of abadi sites for allotment to persons specified in section 64:- 

(a) all lands entrusted or deemed to be entrusted to a Gram Panchayat under clause (i) of sub-

section (2) of section 59; 

(b) all lands coming into possession of Gram Panchayat under any other provisions of this Code. 

                                                           
1. Subs. by U.P.Act No. 28 of 2020, Sec 4 
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institution: and if it is of opinion that the acquisition or purchase would be in public interest and 

likely to generate economic activities (other than agricultural) and provide employment. In such 

case, the provisions of the Uttar Pradesh Imposition of Ceiling on Land Holding Act, 1960 shall 

not apply to such acquisition. 

            1[ Provided that where the land has been acquired or purchased by a registered firm, 

company partership firm, limited liability partnership firm, trust, society or any other educational 

or a charitable institution, without obtaining prior approval under this sub- section or sub- section 

(3) of section 154 of the uttar pradesh zamindari abolition and land reforms act, 1950 as enacted 

before the repeal, the state government or an officer authorized for this purpose under this act may 

give its approval for regularizing such acquistition or purchase after payment of an an amount as 

fine which shall be ten percent of the cost of the land in excess of the limit prescribed under sub- 

section (2) calculated as per the circle rate prevailing at the time of making the application.    

               Provided further that where the State Government is satisfied that any transfer has been 

made in the public interest under various promotion investment policies or for the projects being 

encouraged by the State Government, for the establishment of private universtities and medical 

colleges, it may exempt any such transferee from the payment of fine under this sub section]. 

(4) Permission under sub-section (3) for acquisition or purchase of land by a registered firm, 

company, partnership firm, limited liability partnership firm, trust, society or any educational or a 

charitable institution in excess of limits prescribed under sub-section (2) shall be granted, on the 

conditions and in the manner prescribed, under sub-section (2) shall be granted, on the conditions 

and in the manner prescribed, by:- 

    (i) The Collector concerned for acquisition or purchase of land upto 20.2344 hectares; 

    (ii) The Commissioner concerned for acquisition or purchase of land more than 20.2344 

hectares and upto 40.4688 hectares; 

     (iii) The State Government for acquisition or purchase of land more than 40.4688 hectares. 

                Provided that if the applicant fails to set up the project within a period of five years from 

the date of grant of permission under sub-section (3), the same shall lapse and the land acquired or 

purchased in excess of the limit prescribed under sub-section (2) shall vest in the State and the 

consequences of section 105 shall become applicable. 

                Provided further that the State Government may extend the period of permission granted 

under sub section (3) for a further period of maximum three years, after recording reasons for the 

same."  

 

 

                                                           
1. Subs. by U.P. Act No. 8 of 2021, Sec 5 
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101. Exchange.- (1) Notwithstanding anything in section 77 of this Code, any bhumidhar may 

with prior permission in writing of the Sub-Divisional Officer exchange his land with the land- 

(a) held by another bhumidhar; or 

(b) entrusted or deemed to be entrusted to any Gram Panchayat or a local authority under 

 section59. 

(2) The Sub-Divisional Officer shall refuse permission under sub-section (1) in the following 

cases, namely- 

(a) if the exchange is not necessary for the consolidation of holdings or securing convenience in 

cultivation; or 

(b)  if the difference between the valuation, determined in the manner prescribed, of the lands 

given and received in exchange exceeds ten per cent of the lower valuation; or 

           1 [ Provided that permission for exchange may be granted even if the valuation of private 

land offered for exchange is more than ten percent of the value of the public land]. 

(c)  if the difference between the areas of the land given and received in exchange exceeds twenty-

five per cent of the lesser area; or 

             2[Provided that permission for exchange may be granted even if the area of private land 

offered for exchange is more than twenty five percent of the area of the public land]. 

 (d) in the case of land referred to in clause (b) of sub-section (1), if it is reserved for planned use, 

or is land in which bhumidhari rights do not accrue; or 

(e) if the land is not located in same or adjacent village of the same tahsil: 

              Provided that the State Government may permit the exchange with land mentioned in 

clause (d) aforesaid, on the conditions and in the manner,prescribed. 

(3) Nothing in this section shall be deemed to empower any person to exchange his undivided 

interest in any holding, except where such exchange is in between two or more co-sharers. 

(4) Nothing in the Registration Act, 1908 (Act No.16 of 1908), shall apply to an exchange in 

accordance with this section. 

102. Consequences of exchange.- Where an exchange is made in accordance with section 101- 

(a) the parties to the exchange shall have the same rights in the land received in 

exchange as they had in the land given; 

(b) the Sub-Divisional officer shall order the record of rights (Khatauni) to be corrected 

accordingly; and 

(c) the amount of land revenue assessed, payable or deemed to be payable for the 

land so exchanged shall not be affected thereby. 

 

                                                           
1.Proviso inserted by U.P. Act No. 28 of 2020, Sec 8 
2.Proviso Inserted by U.P. Act No. 28 of 2020, Sec 8 
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1[103]. [*  *  *] 
2[104].Transfer in contravention of this Code to be void.-  Every Lease or transfer of interest in 

any holding or part thereof made by a bhumidhar or any asami in contravention of the provisions 

of this Code shall be void." 

105. Consequences of transfer by bhumidhar in contravention of the Code.- (1) Where 

transfer of interest in any holding or part made by a bhumidhar is void under section 104, the 

following consequences shall, with effect from the date of such transfer, ensue, namely:- 

(a) the subject matter of such transfer shall vest in the State Government free from all 

encumbrances; 

(b) the trees, crops, wells and other improvements, existing on such holding or part shall vest in 

the State Government free from all encumbrances; 

(c) the interests of the transferor and the transferee in the properties specified in 

clauses (a) and (b) shall stand extinguished; 

(d) the extinction of interest of the transferor under clause (c) shall operate to extinguish the 

interest of any asami holding under him. 
3[(e)] the provisions of this section shall not apply to any lease made under section 94. 

(2) Where any land or other property has vested in the State Government under sub section (1) it 

shall be lawful for the Collector to take over possession of such land and other property, and to 

direct that any person occupying such land or property be evicted there from, and for that purpose, 

the Collector may use or cause to be used such force as may be necessary and the provisions of 

section 59 mutatis mutandisshall apply to such property. 

106. Consequences of transfer made by asami in contravention of this Code.-Where transfer 

of interest in any holding or part made by an asami is void under section 104, such asami shall be 

liable to ejectment on the suit of the Gram Panchayat or other land holder, as the case may be, in 

accordance with the provisions of this Code. 

DEVOLUTION 

107. Bequest by bhumidhar or asami.-(1) Subject to the provisions of subsection (2), a 

bhumidhar with transferable rights may bequeath his interest in any holding by will. 

(2) In relation to a bhumidhar with transferable rights belonging to a scheduled caste or scheduled 

tribe, the provisions of sections 98 and 99 shall apply to the making of bequests as they apply to 

transfer during life time. 

(3) Every will made under this section shall, notwithstanding anything contained in any law, 

custom or usage, be in writing, attested by two witnesses and registered. 
                                                           
1. Omitted  by U.P. Act No.7 of  2019, Sec 14 
2. Subs.by U.P. Act No.7 of  2019, Sec 15 
3. Subs.by U.P. Act No.7 of  2019, Sec 16 
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  िपं्रट

   उ० प्र० राजस्व संिहता ,2006 (यथा संशोिधत 2016) की धारा 80 के
अन्तग�त घोषणा हेतु आवेदन

[आर सी प्रपत्र 25 , देख� िनयम 85 (1)]

कं�ूटरीकृत आवेदन सं० : T802024041282

समक्ष उप-िजलािधकारी
तहसील - ऊन
िजला - शामली
आवेदन की ��ित - िन�ा�रत, िदनांक 17/09/2024 आदेश देख�

भाग -1 ( क )
आवेदक भूिमधर का िववरण

1.01 आवेदक भूिमधर का नाम: MANISHKUMAR AGARWAL
1.02 िपता / पित / संरक्षक का नाम : OM PRAKASH AGARWAL
1.03 आवेदक का पता : सकौती तह० ऊन िजला शामली हाल िन० फरीदाबाद ह�रयाणा
1.04 आवेदक का मोबाइल नम्बर : XXXXXX2970

1.05 �ा धारा 80(1)के अन्तग�त घोषणा हेतु प्र�ािवत भूिम का स��िलत खाता है ? हाँ

1.06 यिद स��िलत खाता है तो �ा सभी सह-खातेदारो ंकी सहमित के व्य��गत शपथ - पत्र प्राप्त
ह� ?

हाँ

1.07 �ा सभी सह-खातेदारो ं�ारा ह�ाक्ष�रत नज़री न�ा प्राप्त ह� ? हाँ
1.08 आवेदक �ारा प्र�ािवत गाटे पर िकया जा रहा गैर कृिषक उपयोग | औ�ोिगक

भाग -2 ( क )
गैर - कृिषक उपयोग हेतु घोषणा के िलए प्र�ािवत गाटे / गाटो ंका िववरण

2.01 िजला: शामली
2.02 तहसील: ऊन

2.07 खाते म� स��िलत गाटो ंकी सं�ा िजनके
सम्बन्ध म� घोषणा प्र�ािवत है

6

.
क्रम
सं�ा

राजस्व
�ाम

खाता
सं�ा

गाटा
सं�ा

गाटे का यूनीक कोड गाटे का
कुल
के्षत्रफल
(हेo)

िह�ा
के्षत्रफल
(हेo)

�ा
गाटे के
स�ूण�
के्षत्रफल
की
घोषणा

गाटे का
के्षत्रफल
िजसको
गैर
कृिषक
घोिषत

वत�मान
भू-

उपयोग

प्र�ािवत
भूिम का

कलेक्टर �ारा
िनधा��रत

सिक� ल रेट (

गैर कृिषक
घोषणा
हेतु शुल्क

(1 प्रितशत
)

जो जमा

7/5/25, 12:12 PM 80
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होनी है
अथवा
उसके
िकसी
भाग
की।

(पूण� /
आंिशक

)

िकया
जाना है
( हेo )

रुपये प्रित हेo
)

िकया
जाना

अपेिक्षत है
(रूपये )

1 2 3 4 5 6 7 8 9 10 11 11

1 सकौती 00056 464 1105140464000012 2.8690 2.8690 स�ूण� 2.8690औ�ोिगक 7700000.00 220913.00
2 सकौती 00056 459 1105140459000012 0.9800 0.9800 स�ूण� 0.9800औ�ोिगक 7700000.00 75460.00
3 सकौती 00056 454म 1105140454200112 0.5840 0.5840 स�ूण� 0.5840औ�ोिगक 7700000.00 44968.00
4 सकौती 00056 454िम 1105140454200212 1.8030 1.8030 स�ूण� 1.8030औ�ोिगक 7700000.00 138831.00
5 सकौती 00056 457 1105140457000012 2.0030 2.0030 स�ूण� 2.0030औ�ोिगक 7700000.00 154231.00
6 सकौती 00056 455 1105140455000012 0.8200 0.8200 स�ूण� 0.8200औ�ोिगक 7700000.00 63140.00

�ायलय फीस 50

कुल फीस 697593

भाग -3 ( क )
सह-खातेदारो ंका िववरण

भाग -4 ( क )
घोषणा की जाने वाली भूिम की िविधक ��ित

4.01 �ा उदघोषणा जाने वाली भूिम के सम्बन्ध म� उत्तर प्रदेश के िकसी भी राजस्व �ायालय म� िकसी
धारा के अन्तग�त कोई वाद िवचाराधीन है ?

नही ं

यिद हाँ तो वाद की कम्�ूटरीकृत वाद सं�ा --

4.02 �ा प्र�ािवत गाटे / गाटो ंके उपयोग के सन्दभ� म� धारा 133 द० प्र० सं० के अन्तग�त पूव� म� कोई
वाद सं��त हुआ था ?

नही ं

�ायालय का नाम : --
वाद सं�ा : --
�ा सक्षम �ायलय �ारा पा�रत कोई आदेश / िनषेधा�ा वत�मान म� प्रभावी है ? नही ं
आदेश का िदनांक : --

4.03 �ा प्र�ािवत गाटे / गाटो ंके उपयोग के सन्दभ� म� धारा 133 द० प्र० सं० के अन्तग�त कोई वाद
वत�मान म� प्रचिलत है ?

नही ं

�ायालय का नाम : --
वाद सं�ा : --
�ा सक्षम �ायलय �ारा पा�रत कोई आदेश / िनषेधा�ा वत�मान म� प्रभावी है ? नही ं
आदेश का िदनांक : --

4.04
�ा धारा 80 (1) के अन्तग�त घोषणा हेतु प्र�ािवत गाटे / गाटो ंकी अव��ित िकसी �ानीय
िनकाय अथवा प्रािधकरण �ारा घोिषत िकसी महायोजना/टाउनिशप/औ�ोिगक प्रािधकरण के
अन्तग�त है ?

नही ं

यिद हाँ तो घोषणा हेतु प्र�ािवत गाटे / गाटो ंका उस घोिषत महायोजना/टाउनिशप/औ�ोिगक
प्रािधकरण म� प्रस्त्तािवत प्रयोजन अथवा भू-उपयोग �ा है ?

--

�ा घोषणा िकये जाने वाले गाटा / गाटो ंका प्र�ािवत उपयोग घोिषत महायोजना महायोजना/
टाउनिशप/औ�ोिगक प्रािधकरण के अनुरूप है ?

--

वत�मान म� उपयोग �ा है ? --
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भाग -5
आवेदन पत्र के संलग्नक

1 सभी सह-खातेदारो ंकी सहमती का व्य�क्तगत शपथ -पत्र
2 कलेक्टर �ारा िनधा��रत अद्यतन सिक� ल रेट का द�ावेज
3 अपडेटेड खतौनी की प्रमािणत प्रितिलिप
4 अपडेटेड खसरा की प्रमािणत प्रितिलिप
5 सभी सह-खातेदारो ं�ारा ह�ाक्ष�रत नज़री न�ा ( चौह�ी सिहत )

शुल्क भुगतान ��ित
भुगतान ��ित ( Paid Status
) : Paid धनरािश : 697600.00

ब�क �रफरेन्स सं�ा : 240914196800739 चालान सँ�ा : 240914196800739
भुगतान ितिथ : 2024-09-14

घोषणा: म� प्रमािणत करता �ँ / करती �ँ िक मेरी जानकारी के अनुसार उपरोक्त प्रिवि�यां सही ह�, एवं मेरे �ारा कोई संगत तथ्य िछपाया
नही ंगया है |

------------------

िदनांक : 23/08/2024 आवेदनकता� के ह�ाक्षर

नाम - MANISHKUMAR AGARWAL
मोबाइल न० - 9235632970
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